
LIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF NOVEMBER 2024

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE

1 CENTRAL Misc. Petition Misc. DJ-636/2024 04.11.2024 9868569941 29.10.2024

Execution Petition EX. COMM-492/2024 08.11.2024 9643428249 07.11.2024

Misc. Petition Misc. DJ-647/2024 12.11.2024 9911000126 11.11.2024

Petition U/s 9 of Arbitration Act OMP (I) COMM-1261/2024 14.11.2024 AXIS BANK VS. AMIT BANSAL SUNITA SINGH 9871040589 13.11.2024

Suit for Recovery CS COMM-1251/2024 14.11.2024 981173304 13.11.2024

Execution Petition EX. COMM-513/2024 16.11.2024 981161525 14.11.2024

Petition U/s 9 of Arbitration Act OMP (I) COMM-1264/2024 19.11.2024 AXIS BANK VS. RAJAN KUMAR SUNITA SINGH 9871040589 18.11.2024

Trademark Suit CS COMM-1281/2024 22.11.2024 9548888420 21.11.2024

Suit for Recovery CS COMM-1284/2024 23.11.2024 9811161525 22.11.2024

DATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

RAMESH SINGH VS. PRATEEK 
JAIN

VED PAL 
SINGH

Vedpal.singh251@gm
ail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

VEDA DEFENSE SYSTEM PVT. 
LTD. VS. SINGHTO INFRATECH 
PVT. LTD.

SHASWAT 
SINGH

OFFICE@VPLEGAL.
COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

ICICI BANK VS. KARAN 
ENTERPRISES

ALOK KUMAR 
YADAV

ALOK.ADV2001@gm
ail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

INDOLEXLAW@GM
AIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

TANMAYA BHATIA VS. SUPER 
CAR HUB

RAJAN 
MISHRA

ADVRAJAN1995@G
MAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

KRISHAN KUMAR GUPTA VS. 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDER 
KUMAR SINGH

SKSINGH16@GMAI
L.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

INDOLEXLAW@GM
AIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SURYA ROSHNI LTD. VS. TARUN 
KUMAR SHARMA

SHRIHAR 
TRIPATHI

ADVOCATESHRIHA
R@GMAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SANJAY KUMAR JAIN VS. 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDER 
KUMAR SINGH

SKSINGH116@GMAI
L.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

1 CENTRAL

Suit for Recovery 23.11.2024 VIPUL GARG VS. AJIT SINGH 9711771000 22.11.2024

Suit for Recovery CS COMM-1291/2024 25.11.2024 9643228307 23.11.2024

Suit for Recovery CS COMM-1300/2024 26.11.2024 9968113433 25.11.2024

Misc. Petition Misc. DJ-680/2024 26.11.2024 D.R. JAIN 9871059347 25.11.2024

Misc. Petition Misc. DJ-682/2024 27.11.2024 9212036118 26.11.2024

2 CENTRAL 306 CS (COMM)/ 1216/2024 04-11-2024 9999029218 25.10.2024

306 OMP (I) (COMM)/ 1242/2024 05-11-2024 9810315334 jusjuris@gmail.com 24.10.2024

306 Execution (Comm) /482/2024 05-11-2024 9811075210 28.10.2024

306 Execution (Comm)/ 485/2024 06-11-2024 Deepa Gupta(P),9312292558 23.10.2024

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

CS COMM-
1285/20241300/2024

RAKESH 
KUMAR

RAKEHS.ADVOCAT
E18@GMAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS. 
SUNDER DEVI

TIRATH LAL 
YADAV

ADVTIRATH@GMAI
L.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

KEWAL RAM SUNIL KUMAR VS. 
M/S. STAR FOODS

HRITHIK 
MANCHANDA

HRITHIK.MANCHA
ND31@GMAIL.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

PRACHI INDIA PVT. LTD. VS. 
PATNA BOOKS WORLD LTD.

DJAIN5857@GMAIL
.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

ICICI BANK VS. BANSAL SAREE 
EMPORIUM

VIKAS CHOPRA VIKASCHOPRADV@
GMAIL.COM

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S BEST TECH PIPES LLP Vs M/S 
ROYALGOLF LINK CITY PROJECTS 
PVT LTD

Shailender 
Negi(P),

SHAILNEGI1984@G
MAIL.COM 

ELECTRONICA FINANCE LTD Vs 
SHRI BALASUNDRI POLYMERS 
AND ORS

JOGINDER 
SUKHIJA(P),

SANJAY KHEMKA Vs CHANDER 
GOPAL ARORA

Mohit 
Rathee(P),

advsanjayrathi@gmai
l.com 

Punjab National Bank Vs Akansha 
Jain

advocate.deepa.gupta
@gmail.com 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION
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ID

DATE OF E-
FILING

2 CENTRAL

306 Execution (Comm) /493/2024 07-11-2024 9810248506 04.11.2024

306 Execution (Comm) /487/2024 07-11-2024 9555008144 25.10.2024

306 CS (COMM) /1242/2024 08-11-2024 Rohit Puri(P), 97 I 1261999 26.10.2024

306 Execution (Comm)/ 497/2024 11-11-2024 9811224831 06.11.2024

306 CS (COMM)/ 1230/2024 11-11-2024 9811255673 25.10.2024

306 Execution (Comm)/ 495/2024 11-11-2024 Amit kumar(P), 9810734421 07.11.2024

306 Execution (Comm)/ 500/2024 13-11-2024 Rekha Goel(P), 9873984666 18.10.2024

306 OMP (COMM)/ 99/2024 14-11-2024 9999195702 08.11.2024

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Surinder Chaudhary HUF Vs Mohd 
Shahrukh Ansari

RAJESH 
KUMAR 
SINGLA(P),

rajeshsingla1971@gm
ail.com 

ASHWANI TYAGI Vs RAHUL 
CHOUDHARY

UTSAV  
PANDEY(P),

advocateutsav89@gm
ail.com 

SHIVA METALS Vs DAMODAR 
PERFORATORS

jitinsahni.advocate@
gmail.com 

PRADEEP KUMAR GOEL Vs 
JITENDER GUPTA

GAURAV 
YADAV(P),

navneetgoel.adv@gm
ail.com 

STATE BANK OF INDIA Vs 
SUNDER

Ranjay Kumar 
Sinha(P),

advocatesinha@rediff
mail.com 

Manoj Kumar Vs OM PRAKASH 
KAURWAL

adv.amit85@gmail.co
m 

COZIER ENTERPRISES Vs ROSHI 
SHARMA

advrsc272@gmail.co
m 

M/S FCG GLOBAL LLP Vs VIJAY 
BHOOT

VIKAS 
PADORA(P),

vikas.padora@gmail.
com 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
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DATE OF E-
FILING

2 CENTRAL

306 Execution (Comm)/ 518/2024 16-11-2024 9968163211 04.11.2024

306 Execution (Comm) /517/2024 18-11-2024 8826359506, NA 09.11.2024

306 Misc DJ /661/2024 19-11-2024 6201970125 16.11.2024

306 CS (COMM)/ 1278/2024 19-11-2024 9312400295 connect@snslegal.in 23.10.2024

306 OMP (I) (COMM)/ 1278/2024 21-11-2024 DHEERAJ(P), 9871040589 12.11.2024

306 Execution (Comm)/ 529/2024 22-11-2024 Karan Jain(P), 9810367549 08.10.2024

306 CS (COMM) /1307/2024 26-11-2024 Akshay  Raj(P), 9818939888 22.11.2024

306 CS (COMM)/ 1317/2024 28-11-2024 9868873986 27.11.2024

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SSD INDUSTRIES Vs LEELA 
FURNISHING

POONAM 
MAINI(P),

advrajesh20211@gma
il.com 

SURESH KUMAR AGGARWAL Vs 
LAL JI ENTERPRISES

ANIL KUMAR  
NIGAM(P),

PANASONIC HOLDINGS 
CORPORATION Vs ANKUSH

Shravan 
Bansal(P),

unitedmark@uniteda
ndunited.com 

PUNJAB AND SIND BANK Vs 
VINITA SHARMA

Arun Kumar 
Shukla(P),

AXIS BANK LTD Vs FAIZULLAH 
SAIF

indolexlaw@gmail.co
m 

CJ DARCL LOGISTICS LTD Vs 
MICROSAFE EXPRESS PRIVATE 
LTD

advocatekj@gmail.co
m 

NAVEEN SINGHAL Vs SANJAY 
BANSAL

akshay.rkc@gmail.co
m 

SHRIKANT Vs MAHESH SHANKAR 
UPADHYAY

Parikshit 
Mahipal(P),

pmahipal09@gmail.c
om 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

2 CENTRAL

306 CS (COMM)/ 1314/2024 28-11-2024 8295510551 27.11.2024

306 Misc DJ/ 688/2024 30-11-2024 Kunal Dutt(P), 0 l 147194400 admin@dmd.law 28.11.2024

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OM INTERNATIONAL Vs SHREE 
MAHALAXMI HARDWARE

MOHAN 
SINGH(P),

advocatemohanbisht
@gmail.com 

AGRAWAL POLYPLAST PVT LTD 
Vs FARIDABAD FLEXPACK PVT 
LTD



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

3 CENTRAL Suit for Recovery CS COMM 1220/2024 06.11.2024 9810474101 29.10.2024

Suit for Recovery CSCOMM 1231/2024 11.11.2024 9810476767 08.11.2024

Suit for Recovery CSCOMM 1246/2024 14.11.2024 7838656755 13.11.2024

Suit for Recovery CS COMM 1267/2024 19.11.2024 9810493325 18.11.2024

Suit for Recovery CS COMM 1268//2024 19.11.2024 8896932838 16.11.2024

Suit for Recovery CS COMM 1270/2024 19.11.2024 SH BHARAT 9718704960 13.11.2024

Suit for Recovery CS COMM 1280/2024 22.11.2024 7827539038 21.11.2024

Suit for Recovery CS COMM 1299/2024 26.11.2024 7876752880 23.11.2024

U/S 9 OMP(I)COMM1250/2024 08.11.2024 AXIS BANK LTD VS KULDEEP 9871040589 06.11.2024

U/S 9 OMP (i) COMM 1251/2024 08.11.2024 9873347330 06.11.2024

U/S 9 OMP (I) COMM 1260/2024 14.11.2024 98710140589 12.11.2024

U/S 9 OMP (I) COMM 1266/2024 20.11.2024 9654926809 12.11.2024

U/S 9 OMP (I) COMM 1267/2024 20.11.2024 9871040589 12.11.2024

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

VIJAY KR. AGGARWAL VS ARJUN 
FATIMA

SANDEEP 
JINDAL

SANDEEPJINDAL@
REDIFFINACL.COO
M

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S KIRAN ROADWAYS LTD. VS 
M/S MAINI CONSTRUCTION 
EQUIPMENTS P.LTD.

SH.VARUN 
GUPTA

GUPTA.VARUN1@G
MAIL.COM.

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S JOSCH FOILS VS M/S INVIXO 
TRADING P. LTD.

SH ASHISH 
JAIN

ASHISHLEGALHUB
@YAHOO.COMIN

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S ORIENT LINKS PVT.LTD. VS 
SH. VIKASH KUMAR

SH. MAHESH 
SHARMA

ADVMESHARMA201
0@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS DEPALI 
SHARMA & ORS

SUCHITA 
DIXIT

AGNIJOTRISUCHIT
A@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

NITIN GUPTA VS ANUPAM 
GHOSH

SUMIT@ABOTT.IN.
LEGAL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS MR. 
SUBHASH

MS. NIRMAL 
KUMAR

AMHNIRMAL@GMA
IL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S MAHIMA TRADING 
COMPANY VS M/S G.K. 
ENTERPRISES

SH NIKHAL 
DHIMAN 

NIKHILDHIMANGL
X@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SH. SULTAN 
SINGH

INDOLEX LAW 
@GMAIL .COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

IDFC BANK LTD. VS SAURABH 
HEM

SH MAYANK 
MAHAJAN

MAYANK.MAHAJAN
05@YAHOO.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

AXIS BANK LTD VS LALIT 
SHARMA

SH AMRENDER 
KUMAR

INDOLEX LAW 
@GMAIL .COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

AXIS BANK LTD VS RAJESH 
SINGH

SH ANUPAM 
SINGH

ANUPAMSINGH@G
MAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

AXIS BANK LTD VS ADYITA 
JAISWAL

SH AMRENDER 
KUMAR

INDOLEX LAW 
@GMAIL .COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

3 CENTRAL

U/S 9 OMP (I) COMM 1287/2024 25.11.2024 9811452022 18.112024

U/S 9 OMP  COMM 100/2024 25.11.2024 9313471929 23.11.2024

EXECUTION EX 483/2024 06.11.2024 9818266779 26.10.2024

EXECUTION EX 501/2024 13.11.2024 NIL NIL 12.11.2024

EXECUTION EX 535//2024 27.11.2024 M/S RAM NIWAS GOYEL VS MCD 9871441764 25.11.2024

4 CENTRAL 304 ARBITRATION OMP COMM/95/2024 07.11.2024 Y.K. SINGH 9871353080 07.11.2024

304 ARBITRATION OMP I COMM/1247/2024 07.11.2024 TATA CAPITAL LTD V/S GUDDI ANISH BHOLA 9811452022 07.11.2024

304 ARBITRATION OMP I COMM/1247/2024 07.11.2024 ANISH BHOLA 9811452022  

304 EXECUTION EX(COMM)-488/2024 07.11.2024 9899836932 06.11.2024

304 EXECUTION EX.(COMM)-494/2024 11.11.2024 8076312967 04.11.2024

304 ARBITRATION U/S 9 OMP (I) (COMM)-122/2024 11.11.2024 9873347330 06.11.2024

304 ARBITRATION U/S 9 OMP (I) (COMM)-1254 11.11.2024 9873347330 06.11.2024

304 EXECUTION EX COMM-505/2024 14.11.2024 9313362890 NA 06.11.2024

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

TATA CAPITAL LTD VS M/S 
SUNINDUSTRIES & ORS

SH ANISH 
BHOLA

ANISHBHOLA17@G
MAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

UNION OF INDIA VS M/S ENKAY 
ENTERPRISES

SH ASHISH 
KUMAR 
SHARMA

ASHISHSHARMA37
9@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

GURPREET SINGH PROP. INDIA 
METAL VS JAINSON 
ENTERPRISES

SATESH 
CHANDER 
BAJAJ

BJAJASSOCIATES@
GMAIL.COM.

303, Extension 
Block, Tis Hazari 
Courts, Delhi

MOHIT PROPERITER OF RAMA 
ENTERPRISES VS VIJAY SAGAR 
PROPERITER M/S KDS 
ENTERPRISES

303, Extension 
Block, Tis Hazari 
Courts, Delhi

AVINASH 
KUMAR 
TRIVEDI

AVINASHTRIVEDI.L
EGAL@GMAIL.COM

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

RATTAN CHAND VS. HDB 
FINANCIAL SERVICES PVT LTD

PNJADVOCATES@G
MAIL.COM

ANISH_BHOLA17@
YAHOO.COM

TATA CAPITAL LTD VS. SERONA 
LIFESCIENCE PVT LTD

ANISH_BHOLA17@
YAHOO.COM

M/S BHARATI BHAWAN VS.ATIF 
SAID

SH. NIKHIL 
TRIPATHI

nikhilyripathi63@gm
ail.com

MCD VS. HONSHU BUILDOCN 
PVT. LTD.

SH. ASHUTOSH 
GUPTA

ashutosh_402@gmai
l.com

IDFC FIRST BANK LTD. VS 
VIKARM VIJAY

SH. MAYANK 
MAHAJAN

mayank_mahajan05
@gmail.com

IDFC FIRST BANK LTD. VS. GORAV 
MANDAR

SH. MAYANK 
MAHAJAN

mayank_mahajan05
@gmail.com

SQUARE PAPER VS. ROHAN 
PAPER

NARENDER 
BHANDARI



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

4 CENTRAL

304 EX (COMM) EX COMM/514/2024 18.11.2024 9810620827 06.11.2024

304 CONTEMPT PETITION CP COMM/26/2024 18.11.2024 A.K. SINGH 9818592537 12.11.2024

304 RECOVERY CS (COMM)1266/2024 19.11.2024 SUMIT SARNA 9716948836 26.10.2024

304 ARBITRATION OMP I COMM/1263/2024 19.11.2024 SUNITA SINGH 9871040589 26.10.2024

304 EXECUTION EX (COMM)519/2024 19.11.2024 9810566116 26.10.2024

304 RECOVERY CS (COMM)1271/2024 20.11.2024 9899123578 26.10.2024

304 RECOVERY CS(COMM)1273/2024 20.11.2024 9718209970 26.10.2024

304 ARBITRATION OMP I COMM/1279/2024 21.11.2024 SUNITA SINGH 9871040589 12.11.2024

304 MISC MISC DJ/665/2024 21.11.2024 SANJAY GOEL V/S AMIT GUPTA JUST JURIS 9810945207 12.11.2024

304 MISC MISC DJ/666/2024 21.11.2024 GOVIND RISHI 9818040003 12.11.2024

304 MISC MISC DJ/667/2024 21.11.2024 NITIN KAKKAR 9811880118 NA 14.11.2024

304 ARBITRATION OMP I COMM-1280/2024 21.11.2024 8765775577 14.11.2024

304 EXECUTION 21.11.2024 9911792701 20.11.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

SUPRABHAT ELECTRIC CO VS. 
KUKREJA BROTHER

PRAVEEN 
MAHAJAN

ADVOCATEMAHAJA
N27@GMAIL.COM

SANCHIT TRANSPORT SERVICES 
PVT LTD VS. MEENU SHARMA

AKS2537@GMAIL.C
OM

GAURAVA MITTAL V/S STEEL 
WUD FOOTWEAR PVT LTD

SUMITSARNA@GM
AIL.COM

AXIS BANK LTD VS. ARUN KUMAR 
YADAV

INDOLEXLAW@GM
AIL.COM

SH, CHARANJEET ARORA VS. 
MCD

VIKAS 
SHARMA

ADVOCATEVIKASS
HARMA1@GMAIL.C
OM

VANSH ELECTROMECHANICALS 
V/S GEEP INDUSTRIES INDIA PVT 
LTD

ARPIT 
SHARMA

ARPITSHARMAADV
OCATE@GMAIL.CO
M

HERO INVESTCORP PRIVATE 
LIMITED VS ASHOK KUMAR

PRAMOD 
KUMAR SINGH

AASTHA@THELEGI
ST.COM

AXIS BANK LTD VS. VIKAS 
KUMAR

INDOLEXLAW@GM
AIL.COM

JUSTJURIS@GMAIL
.COM

BKR CAPITAL PVT LTD VS AMIT 
GUPTA

GOVIND.RISHI@AC
UMENJURIS.COM

GUNSHIKA MARKETING CO V/S 
RUDRA OVERSEAS AND OTHERS

M/S ASHOK LEASING LTD V/S V. 
SRINIVASULU

SOHIL 
SHARMA

pathwayslegal2010@
gmail.com

EXECUTION (COMM)-
525/2024

M/S SONI SONS GARMENTS P 
LTD. VS. AVNEET

SH. RAJEEV 
SHRIVASTAVA

rajeevadv.shrivastava
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

4 CENTRAL

304 ARBITRATION OMP I COMM-1282/2024 21.11.2024 SUNITA SINGH 9871040589 16.11.2024

304 EXECUTION EX (COMM)534/2024 26.11.2024 9818621009 24.11.2024

304 RECOVERY CS (COMM)1301/2024 26.11.2024 SONU BHATIA V/S MCD 9811161525 24.11.2024

304 RECOVERY CS (COMM)1306/2024 27.11.2024 9313832982 NA 25.11.2024

304 EXECUTION EX (COMM)538/2024 27.11.2024 9868521167 25.11.2024

5 CENTRAL 305 RECOVERY CS (COMM)/1228/2024 08-11-2024 9953128141 29-10-2024

305 RECOVERY CS (COMM)/1219/2024 06-11-2024 9990366723 03-11-2024

305 RECOVERY CS (COMM)/1227/2024 07-11-2024 8588803815 15-10-2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

ELECTRONICA FINANCE LTD VS. 
DP ENTERPRISES AND OTHERS

INDOLEXLAW@GM
AIL.COM

RADHA KASERA V/S CROWN 
ENTERPRISES

SUMIT KR 
RANA

ADVSUMITRANA@
GMAIL.COM

SATYENDER 
KUMAR SINGH

SKSINGH16@GMAI
L.COM

BANK OF BARODA V/S RAJESH 
SONTHALA

ANSHU 
PRIYANKA

SMT. MOHINI GUPTA VS ULTRA 
CAB LINDAJ LIMITED

ABHISHEK 
KAUSHIK

ABHISHEKKAUSHI
K@GMAIL.COM

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

STATE BANK OF INDIA Vs 
SUDESHPAL

Nirmal 
Kumar(P),

amb.niral@gmail.co
mm

CANARA BANK Vs NARENDRA 
KUMAR SHARMA

Pratap Chandra 
Rana(P),

prana25000@gmail.c
om

NEERAJ GUPTA AND SONS HUF 
Vs M/S SUBHAN FOOTWEAR 
GHATKOPAR

SURJEET 
SINGH(P),

adv.surjeetsingh@gm
ail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

305 MISC. APPLICATION Misc DJ/650/2024 14-11-2024 9953040018 01-11-2024

305 MISC. APPLICATION Misc DJ/640/2024 08-11-2024 9818974450 05-11-2024

305 U/S 9 ARBITRATION ACT OMP (COMM)/97/2024 08-11-2024 9891617861 05-11-2024

305 U/S 9 ARBITRATION ACT OMP (I) (COMM)/1253/2024 08-11-2024 9873347330

305 MISC. APPLICATION Misc DJ/646/2024 12-11-2024 ICICI BANK LTD Vs ROHIT GUPTA 9811594839 11-11-2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

M/S VIKAS ELECTRICALS INDIA 
Vs M/S DEV ENTERPRISES

ANMOL 
CHADHA(P),

lawcmchambers@gm
ail.com

M/S FRIENDS E VEHICLE 
PRIVATE LIMITED (HARNAM 
SINGH) Vs M/S SAKSHAM 
TRADING COMPANY

Sanjay 
Kumar(P),

legallegalcompany@r
adiffmail.com

RISHI ANAND Vs M/S VISHNA 
INDIA NIDHI LIMITED

Madhu Sudan 
Bhayana(P),

madhusudanbhayana
@gmail.com

IDFC FIRST BANK LTD Vs MD 
MOTI KHAN

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

 06-11-2024

ALOK 
KUMAR(P),

vc.yadav.co@gmail.co
m



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

305 EXECUTION Execution (Comm)/502/202413-11-2024 9811594839 08-11-2024

305 EXECUTION Execution (Comm)/503/202413-11-2024 9811594839 08-11-2024

305 EXECUTION Execution (Comm)/504/202413-11-2024 9811594839 08-11-2024

305 RECOVERY CS (COMM)/1245/2024 14-11-2024 9899048618 07-11-2024

305 EXECUTION Execution (Comm)/520/202419-11-2024 9958986363 info@knowlex.in 26-10-2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

M/S FURNITEX Vs M/S MUGAL 
MATS THROUGH ITS PARTNERS

Vir Chand 
Yadav(P),

vc.yadav.co@gmail.co
m

M/S ENVOGUE FURNISHING 
INDIA PVT LTD Vs M/S ELLORA 
ASIAN FURNICOM PVT LTD

Vir Chand 
Yadav(P),

vc.yadav.co@gmail.co
m

M/S FURNITEX Vs M/S ELLORA 
ASIAN FURNICOM PVT LTD

Vir Chand 
Yadav(P),

vc.yadav.co@gmail.co
m

STATE BANK OF INDIA Vs Vinesh 
Meena

SHALINI 
UPADHYAY(P),

ShaliniUpadhyay.Adv
ocate@gmail.com

PUNJAB NATIONAL BANK Vs 
RASHMI DHAWAN

NITIN 
GARG(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

305 U/S 9 ARBITRATION ACT OMP (I) (COMM)/1277/2024 20-11-2024 9654926809 18-11-2024

305 U/S 9 ARBITRATION ACT OMP (I) (COMM)/1286/202421-11-2024 DHEERAJ(P), 12-11-2024

305 U/S 9 ARBITRATION ACT OMP (I) (COMM)/1285/2024 21-11-2024 Sunita Singh(P), 06-11-2024

305 RECOVERY CS (COMM)/1283/2024 22-11-2024 9810287596 20-11-2024

305 EXECUTION Execution (Comm)/532/2024 23-11-2024 9654788787 19-11-2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

AXIS BANK LTD Vs CHANDER 
PRAKASH

Anupam 
Singh(P),

anupamisingh(qJgma
il.com 

AXIS BANK LTD Vs ARVIND 
SINGH

9871040589 /
8920586266 

INDOLEXLAW@GM
AIL.COM 

AXIS BANK LTD Vs GEETA 
KATARIYA

9871040589 /
8920586266 

INDOLEXLAW@GM
AIL.COM 

Ved Prakash Vs PAMPA BARMAN 
SARKAR

BINOD KUMAR 
AGRAWAL(P),

bka.advocate@gmail.
com

M/S JAGUAR INTERNATIONAL 
LIMTED Vs GPR Power Solution Pvt 
Ltd

Rustam 
Singh(P),

rustam.advocate@gm
ail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

305 RECOVERY CS (COMM)/1321/2024 29-11-2024 9643228307 advtirath@gmail.com 22-11-2024

305 EXECUTION Execution (Comm)/537/2024 27-11-2024 9810824979 22-11-2024

305 U/S 9 ARBITRATION ACT OMP (I) (COMM)/1292/2024 28-11-2024 9811452022 cls.adv@gmail.com 23-11-2024

305 U/S 9 ARBITRATION ACT OMP (I) (COMM)/1293/2024 28-11-2024 9811452022 cls.adv@gmail.com 23-11-2024

306 U/S 9 ARBITRATION ACT OMP (I) (COMM)/1291/2024 28-11-2024 9811452022 cls.adv@gmail.com 19-11-2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

STATE BANK OF INDIA Vs HARI 
OM GOUR

TIRATH LAL 
YADAV(P),

Ritu Saraf Vs M/s Pawan Kumar 
Sushil Kumar Agro Pvt Ltd

NAVEEN 
KUMAR RAI(P),

projuris@rediffmail.c
om

TATA CAPITAL LTD Vs GOVINDA 
SINGH

ANISH 
BHOLA(P),

TATA CAPITAL LTD Vs AMIT 
KUMAR SRIVASTAVA

ANISH 
BHOLA(P),

TATA CAPITAL LTD Vs SHARVAN 
JAT

ANISH 
BHOLA(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

307 RECOVERY CS (COMM)/1323/2024 29-11-2024 Karan Jain(P), 9810367549 23-11-2024

308 RECOVERY CS (COMM)/1316/2024 28-11-2024 9810459344 26-11-2024

309 RECOVERY CS (COMM)/1322/2024 29-11-2024 Utkarsh Chawla Vs United Global 25-11-2024

310 RECOVERY CS (COMM)/1325/2024 30-11-2024 9999234874 28-11-2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

MSB PUBISHERS PVTLTD Vs 
SMART BOOK AND ORS

advocateekj@gmail.c
om

SHIV RATNA PAPER PVT LTD Vs 
AMAN GUPTA

Subhash 
Chandra(P),

Chandraadv31@gmai
l.com

Brijesh Kumar 
Sharma(P),

9899222783, 
9136609699

lawsolutionpoint@g
mail.com

APEIROGON TECHNOLOGIES 
PRIVATE LIMITED Vs ZEESHAN 
HASMI AND ANR

INSAAF 
DUGGAL(P),

lawyerduggal@gmail.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

6 CENTRAL 410 CS (COMM) 1223/2024 07.11.2024 9990366723 03.11.2024

410 CS (COMM) 1224/2024 07.11.2024 9311668810 23.10.2024

410 OMP (I) (COMM.) 1248/2024 07.11.2024 9871300094 05.11.2024

410 OMP (I) (COMM.) 1249/2024 07.11.2024 9811452022 29.10.2024

410 CS (COMM) 1235/2024 11.11.2024 8368722310 29.10.2024

410 CS (COMM) 1239/2024 12.11.2024 9015505737 07.11.2024

410 CS (COMM) 1260/2024 18.11.2024 9212036118 07.11.2024

SH. NIKHIL 
CHOPRA,  DJ COMM-
06 TIS HAZRI 
COURT CENTRAL 
DELHI

CANARA BANK VS. AJAY KUMAR 
KASHYAP

SH. PRATAP 
CHAND RANA

prana25000@gmail.c
om

KIRAN CHAUDHARY VS. M/S. 
LOOKS SALON PVT. LTD.

SH. KUMAR 
VIDHAN

ambarilawassociates
@gmail.com

M/S ENKAY ENTERPRISES VS. 
UNION OF INDIA (COMFOW 
INDIAN RAILWAY)

SH. ISHAN 
SACHDEVA

ishanlegalaid@gmail.
com

TATA CAPITAL LTD. VS. NEETA 
MEHROTRA

SH. ANISH 
BHOLA

Anish_bhola17@yaho
o.com

M/S. VISHWANATH & CO. VS. M/S 
RAJ INDUSTRIES

SH. DEV 
PRAKASH 
PACHAURI

advnarender@gmail.c
om

SSND MEDIMART PVT. LTD. VS. 
BAKUL KHANNA

SH. ANKIT 
KUMAR

adv.ankitarya@gmail.
com

ICICI BANK LTD. VS. AVNISH 
RANJAN

SH. SAGAR 
SHIVAM 
JAISWAL

vikaschopraadvocate
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

6 CENTRAL

410 CS (COMM) 1269/2024 19.11.2024 8896932838 16.11.2024

410 OMP (I) (COMM.) 1273/2024 20.11.2024 AXIS BANK LTD. VS. JATIN GUPTA 9654926809 18.11.2024

410 EX. (COMM.) 530/2024 22.11.2024 9953624532 20.11.2024

410 CS (COMM) 1288/2024 25.11.2024 9643228307 22.11.2024

410 CS (COMM) 1296/2024 26.11.2024 SONU BHATIA VS. MCD 9811161525 22.11.2024

410  CS (COMM) 1297/2024 26.11.2024 SONU BHATIA VS. MCD 9811161525 22.11.2024

410 OMP (COMM.) 102/2024 30.11.2024 9313471929 27.11.2024

SH. NIKHIL 
CHOPRA,  DJ COMM-
06 TIS HAZRI 
COURT CENTRAL 
DELHI

STATE BANK OF INDIA VS. 
DAYAWANTI SHARMA

MS. SUCHITA 
DIXIT

agnihotrisuchita@gm
ail.com

SH. ANUPAM 
SINGH

anupamsingh@gmail.
com

PRAVEEN CHUGH VS. M/S. 
GRAPHICS PVT. LTD.

SH. RISHABH 
JAIN

rishabh@anejaandan
eja.in

STATE BANK OF INDIA VS. NASIM 
AHMAD

SH. TIRATH 
LAL YADAV

id-
advtirath@gmail.com

SH. 
SATYENDRA 
KUMAR SINGH

sksingh116@gmail.co
m

SH. 
SATYENDRA 
KUMAR SINGH

sksingh116@gmail.co
m

UNION OF INDIA VS. M/S. ENKAY 
ENTERPRISES

SH. ASHISH 
KUMAR 
SHARMA

ashishsharma379@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

7 CENTRAL CIVIL SUIT OMP (COMM) 96/2024 08.11.2024 9891821120 28.10.2024

CIVIL SUIT CS(COMM) 1233/2024 11.11.2024 N.S. NEGI 9999029218 07.11.2024

CIVIL SUIT OMP(COMM) 98/2024 12.11.2024 AJAY KUMAR 9810239626 11.11.2024

CIVIL SUIT CS(COMM) 1248/2024 14.11.2024 PARVEEN KUMAR SHARMA 9810562468 08.11.2024

CIVIL SUIT CS(COMM) 1253/2024 14.11.2024 9643228307 13.11.2024

CIVIL SUIT CS(COMM) 1265/2024 18.11.2024 M/S V.G. MARKETING PVT. LTD. ATUL RATHI 9810540219 NA 16.11.2024

CIVIL SUIT CS(COMM) 1264/2024 18.11.2024 RAHUL JAIN VS ROMI RAJAN 9811438111 16.11.2024

CIVIL SUIT CS(COMM) 1272/2024 20.11.2024 9811255673 13.11.2024

CIVIL SUIT CS(COMM) 1275/2024 20.11.2024 9810104312 19.11.2024

SH. MUKESH 
KUMAR GUPTA, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

M/S MARKETING KING ONLINE 
PVT. LTD. VS SAHIL GUPTA

SEEMA 
BENGANI

seemabengani@yaho
o.com

COURT ROOM 
302

M/S HINDUSTAN PIPE SALES 
CORPORATION VS PANKAJ SAINI

SHAILNEGI1984@G
MAIL.COM

COURT ROOM 
302

UNION OF INDIA VS M/S ENKAY 
ENTERPRISES

ajaybidhuri79@gmail
.com

COURT ROOM 
302

VIVEK 
BHARDWAY

adv.viveke502@gmail
.com

COURT ROOM 
302

STATE BANK OF INDIA VS 
NEERAJ KUMAR

TIRATH LAL 
YADAV

ad-
advtirath@gmail.com

COURT ROOM 
302

COURT ROOM 
302

NAVEEN 
GUPTA

advnavingupta@gmai
l.com

COURT ROOM 
302

STATE BANK OF INDIA VS SAJAN 
KANWAR

RANJAY 
KUMAR SINHA

advocatesinha@rediff
mail.com

COURT ROOM 
302

RAJENDER KUMAR GUPTA VS 
MCD

AVINASH 
KUMAR 
TRIVEDI

aktrivedilawoffices@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

7 CENTRAL

CIVIL SUIT OMP(I) COMM 1270/2024 20.11.2024 AXIS BANK LTD. VS SAKSHI 9654926809 19.11.2024

CIVIL SUIT CS(COMM) 1279/2024 21.11.2024 8851230670 20.11.2024

CIVIL SUIT CS(COMM) 1286/2024 23.11.2024 STATE BANK OF INDIA VS SATPAL 9953128141 22.11.2024

CIVIL SUIT CS(COMM) 1295/2024 25.11.2024 AMIT KUMAR 9942231515 23.11.2024

CIVIL SUIT CS(COMM) 1298/2024 26.11.2024 9811161525 23.11.2024

CIVIL SUIT CS(COMM) 1305/2024 26.11.2024 9811797546 21.11.2024

CIVIL SUIT CS(COMM) 1308/2024 27.11.2024 9212036118 26.11.2024

CIVIL SUIT CS(COMM) 1312/2024 28.11.2024 S.K. SHARMA 9891297097 26.11.2024

CIVIL SUIT CS(COMM) 1315/2024 28.11.2024 BANK OF BARODA VS ROHIT 8447833470 27.11.2024

SH. MUKESH 
KUMAR GUPTA, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

ANUPAM 
SINGH

anupamjsingh@gmail
.com

COURT ROOM 
302

MOHD. SALEEM VS JASPREET 
PURI

AMBUJ 
TIWARI

tiwari.ambuj16@yaho
o.com

COURT ROOM 
302

NIRMAL 
KUMAR 

amb.nirmal@gmail.c
om

COURT ROOM 
302

M/S BAWA AUTOMOBILE CO. VS 
M/S DURGA CAR MAX

lawchambersfgl@gm
ail.com

COURT ROOM 
302

SANJAY KUMAR JAIN VS 
MUNICIPAL CORPORATION OF 
DELHI

SATENDRA 
KUMAR SINGH

sksingh116@gmail.co
m

COURT ROOM 
302

THE INDIAN EXPRESS PVT. LTD. 
VS THINK AND LEARN PVT. LTD.

RAJAN 
KHANNA 

advrklawoffice@gmai
l.com

COURT ROOM 
302

ICICI BANK LTD. VS PARITOSH 
SINGH

VIKAS CHOPRA vikaschopraadvocate
@gmail.com

COURT ROOM 
302

ANTIM JHAWAR VS M/S CARE 
EDUCATIONAL & WELFARE 
SOCIETY

sksharmaadvocate@h
otmail.com

COURT ROOM 
302

GEETANJALI 
SHARMA

Advocate.134@gmail.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

8 CENTRAL OMP (I) COMM/1256/24 11.11.2024 ANISH BHOLA 9811452022 29.10.2024

RECOVERY OF MONEY CS COMM- 1237/24 12.11.2024 ANIL SETHI 9811109342 07.11.2024

RECOVERY OF MONEY CS COMM- 1238/24 12.11.2024 JATIN SETHI 9860070760 29.10.2024

RECOVERY OF MONEY CS COMM- 1243/24 13.11.2024 9868262721 08.11.2024

RECOVERY OF MONEY CS COMM- 1247/24 13.11.2024 9968705062 02.11.2024

OMP (I) COMM/1262/24 16.11.2024 SUNITA SINGH 9871040589 13.11.2024

MISC APPLICATION 16.11.2024 9717681363 29.10.2024

EXECUTION PETITION EX COMM-512/24 16.11.2024 KRISHAN VS MCD 9811161525 05.11.2024

RECOVERY OF MONEY CS COMM- 1263/24 18.11.2024 9911294399 12.11.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

TATA CAPITAL LTD VS SURESH 
KUMAR

ANISH_BHOLA117@
YAHOO.COM

308EXTENSION 
BLOCK THC

M/S SARDARI LAL AND COMPANY 
VS M/S ATS HOUSING PVT LTD

ASETHIADVOCATE
@YAHOO.COM

308EXTENSION 
BLOCK THC

AKSAY AGGARWAL VS BHIKHAN 
LAL RAJ KUMAR OVERSEAS PVT 
LTD

JATINSSETHI@GM
AIL.COM

308EXTENSION 
BLOCK THC

SAYED MUNAWAR ALI VS 
JAGDEV

PRAKHAR 
SHARMA

INFO@INDIANTM.C
OM

308EXTENSION 
BLOCK THC

CANARA BANJK VS USB 
ENTERPRISES PVT LTD

PRATAP 
CHANDRA 
RANA

PRANA2500@GMAI
L.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

M/S ELECTRONICA FINANCE LTD 
VS NOBBLE CABLES MACHINE 
PARTS PVT LTD

INDOLEXLAW@GM
AIL.COM

308EXTENSION 
BLOCK THC

CONTEMPT 
PETITION/25/24

SRI AISHWARYA FOOD 
INDUSTRIES PVT LTD VS 
AISHWARYA AGRIPROCESSORS 
PRIVATE LTD TH PRASHANT 
KUMAR GOEL

SHAILJA 
SINGH

HIMANSHU@KSAN
DK.COM

308EXTENSION 
BLOCK THC

SATYEDRA 
KUMAR

SKSINGH116@GMAI
L.COM

308EXTENSION 
BLOCK THC

BANK OF BARODA VS AMIT 
KASANA

GEETANJALI 
SHARMA

ADVOCATEMKS@R
EDIFFMAIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

8 CENTRAL

OMP (I) COMM/1276/24 20.11.2024 AXIS BANK LTD VS SHYAMVIR 9654926809 18.11.2024

RECOVERY OF MONEY CS COMM- 1274/24 20.11.2024 8178873394 08.11.2024

OMP (I) COMM/1281/24 21.11.2024 DHEERAJ 9871040589 12.112024

EXECUTION PETITION EX COMM-531/24 23.11.2024 NITIN ARORA VS DINESH GUPTA AMIT SHARMA 9868882512 NA 14.11.2024

RECOVERY OF MONEY CS COMM- 1303/24 26.11.2024 9999990445 22.11.2024

RECOVERY OF MONEY CS COMM- 1319/24 29.11.2024 9810133604 27.11.2024

OMP (I) COMM/1383/24 21.11.2024 SUNITA SINGH 9871040589 16.11.2024

EXECUTION PETITION EX COMM-489/24 11.11.2024 9811145131 NA 04.11.2024

9 CENTRAL CS (COMM.) CS (COMM)/1213/2024 04-11-2024 State Bank of India Vs Anju Suchita Dixit(P),8896932838 29.10.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

ANUPAM 
SINGH

ANUPAMSINGH@G
MAIL.COM

308EXTENSION 
BLOCK THC

STATE BANK OF INDIA VS MRS 
POOJA

RANJAY SINGH 
SINHA

ADVOCATESINHA@
REDIFFMAIL.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

AXIS BANK LTD VS DHEERAJ 
KUMAR

INDOLEXLAW@GM
AIL.COM

308EXTENSION 
BLOCK THC

308EXTENSION 
BLOCK THC

AMBAY FOOTWEAR VS JAYKAY 
FOOTCARE

KESHAV 
MUDGIL

MUDGILKEHSAV@
GMAIL.COM

308EXTENSION 
BLOCK THC

RIKAB CHAND MUNOT VS RAHUL 
SHARMA

MAHESH 
KATYAYEN

TRIDENTLAW@HO
TMAIL.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

ELECTRONICA FINANCE LTD VS 
UNIQUE INDUSTRIES AND ORS

INDOLEXLAW@GM
AIL.COM

308EXTENSION 
BLOCK THC

PRADEEP SINGH LAMBA PROP 
M/S RS ENTERPRISES  VS LC 
PAKERS LTD

ABDUL AZIZ 
CHAUS

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

agnihotrisuchita@gm
ail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

9 CENTRAL

CS (COMM.) CS (COMM)/1214/2024 04-11-2024 9958430361 29.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1244/2024 06-11-2024 9811452022 05.11.2024

EXECUTION (COMM.) 06-11-2024 9811161525 05.11.2024

RP (CIVIL) RP (Civil)/13/2024 07-11-2024 9811161525 06.11.2024

EXECUTION (COMM.) Execution (Comm)/496/202411-11-2024 9899836932 08.11.2024

CS (COMM.) CS (COMM)/1244/2024 13-11-2024 9643543596 12.11.2024

CS (COMM.) CS (COMM)/1257/2024 16-11-2024 9811161525 14.11.2024

EXECUTION (COMM.) Execution (Comm)/511/2024 16-11-2024 9811161525 14.11.2024

CS (COMM.) CS (COMM)/1258/2024 16-11-2024 9810019309 14.11.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

PRAMILA JAIN Vs MAHOMMAD 
JAHANGIR

RAM PRAKASH 
SONI(P),

info@rpslegalsolutio
n.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

TATA CAPITAL LTD Vs GULSHAN 
KUMAR

ANISH 
BHOLA(P),

Anish_bhola@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution (Comm)/484/2024 BHUPENDER SINGH Vs Municipal 
Corporation of Delhi

satyendra 
kumar singh(P),

sksingh116@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Rakesh Kumar Goel Vs Municipal 
Corporation of Delhi

satyendra 
kumar singh(P),

sksingh116@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

M/S BHARATI BHAWAN 
PUBLISHERS AND DISTRIBUTORS 
Vs USHA JAIN

NIKHIL 
TRIPATHI(P),

nikhiltripathi63@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

M/s ALM enterprises through prop 
mohd zafar Vs Ghyayasuddin

SIDDHARTH 
KHURANA(P),

Ayusharma@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Rakesh Kumar Goel Vs Municipal 
Corporation of Delhi

satyendra 
kumar singh(P),

sksingh116@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Krishan Kumar Gupta Vs Municipal 
Corporation of Delhi

satyendra 
kumar singh(P),

sksingh116@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

SANJEEV SARAN Vs RAKESH 
ARORA

manu 
sishodia(P),

manusisodia77@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

9 CENTRAL

EXECUTION (COMM.) Execution (Comm)/521/2024 19-11-2024 Feroz Khan(P), 9818416099 NA 18.11.2024

OMP (I) (COMM.) OMP (I) (COMM)/1269/2024 20-11-2024 AXIS BANK LTD Vs MANISHA 9654926809 19.11.2024

CS (COMM.) CS (COMM)/1293/2024 25-11-2024 Payal  Kakra(P), 7503083035 23.11.2024

OMP (I) (COMM.) OMP (I) (COMM)/1290/202425-11-2024 9811452022 23.11.2024

CS (COMM.) CS (COMM)/1304/2024 26-11-2024 Amit Chawla(P), 9718689708 25.11.2024

CS (COMM.) CS (COMM)/1309/2024 27-11-2024 7276358720 26.11.2024

CS (COMM.) CS (COMM)/1320/2024 29-11-2024 9811867909 rohanr@rsrlegal.in 28.11.2024

EXECUTION (COMM.) Execution (Comm)/541/2024 30-11-2024 9810002285 29.11.2024

CS (COMM.) CS (COMM)/1324/2024 30-11-2024 986827l 79 29.11.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Khushi Agro Foods Products Vs M/S 
Whitefields Overseas Limited

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Anupam 
Singh(P),

anupamjsingh@gmail
.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

HORIZON SATELLITE SERVICES 
PVT LTD Vs AKD BUILD INDIA 
PRIVATE LIMITED

surajkt@kntlawoffice
s.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

TATA CAPITAL LTD Vs MS ANJU 
DEVI

ANISH 
BHOLA(P),

Anish_bhola@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Star Human Sciences Pvt  Ltd Vs S G 
TRADERS

amitchawlaad@gmail
.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

RV SOLUTIONS PVT LTD Vs NISIS 
PATRA

ANKIT 
MIGLANI(P),

advankitmiglani@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

DEEPAK SUKHIJA trading as M/s 
Poonam Collections Vs Aditya Ashu 
Baghla trading as M/s Naughty Kids

Rohan 
Rohatgi(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

ROOP KISHORE RASTOGI Vs 
SAGAR KHARBANDA

SONAL 
SINHA(P),

sinhasonal0609@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

PUNJAB NATIONAL BANK Vs 
MUNESH

Sudhir Kumar 
Singh(P),

skssinllhadvdclhi@m
ail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

9 CENTRAL

CS (COMM.) CS (COMM)/1226/2024 07-11-2024 PUMA SE VS ASHOK KUMAR 991 1703098 06.11.2024

OMP (I) (COMM.) OMP (I) (COMM)/1265/2024 19-11-2024 DHEERAJ 18.11.2024

EXECUTION (COMM.) Execution (Comm)/499/202411-11-2024 9953538322 NA 08.11.2024

10 CENTRAL 307 Civil CS (COMM)/1218/2024 06-11-2024 J S Rawat 9810350712 jsrobort@gmail.com 04.11.2024

307 Civil OMP (I) (COMM)/1252/2024 08-11-2024 Sunita Singh 9871040589 06.11.2024

307 Civil CS (COMM)/1232/2024 11-11-2024 Varun Gupta 9810476769 08.11.2024

307 Civil Execution (Comm)/507/202414-11-2024 NITIN GARG 9958986363 info@knowlex.in 26.10.2024

307 Civil Execution (Comm)/506/202414-11-2024 9811277331 26.10.2024

307 Civil CS (COMM)/1249/2024 14-11-2024 Tirath Lal Yadav 9643228307 12.11.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

PRACHI 
GUPTA

prachi.gupta@pomsle
gal.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

AXIS BANK LTD Vs HARISH 
KUMAR

9871040589 / 
8920586266 

INDOLEXLAW@GM
AIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

SURESH KUMAR JAIN VS MANOJ 
BASOYA

SATISH 
CHANDER 
BAJAJ

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

NIDHI GUPTA Vs Cholamandalam 
Investment and Finance Company 
Limited

AXIS BANK LTD Vs SWATI 
SRIVASTAV

indolexlaw@gmail.co
m

M/S PRINCEM ORNAMENTS PVT 
LTD Vs M/S BELIRAM 
TARACHAND JAIN JEWELLERS 
PVT LTD

gupta.varun1@gmail.
com

PUNJAB NATIONAL BANK Vs 
MRITYUNJAY KUMAR SINGH

SANJAY CHOWDHARY Vs AMRIT 
PAL SINGH (Prop)

Anil kumar 
Chhabra

chhabranassociates@
gmail.com

STATE BANK OF INDIA Vs 
NARESH KUMAR

id-
advtirath@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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ID
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FILING

10 CENTRAL

307 Civil CS (COMM)/1255/2024 16-11-2024 BIMAL KUMAR 9605460591 14.11.2024

307 Civil CS (COMM)/1277/2024 20-11-2024 9650677902 15.11.2024

307 Civil CS (COMM)/1276/2024 20-11-2024 Rakesh Kumar 9871897844 N.A. 16.11.2024

307 Civil Execution (Comm)/526/202421-11-2024 KAPIL DUA 9811590282 18.11.2024

307 Civil CS (COMM)/1290/2024 25-11-2024 aastha sharma 9718209970 aastha@thelegist.com22.11.2024

307 Civil CS (COMM)/1292/2024 25-11-2024 Ashok Goel 9873815146 ip@asokalaw.com 22.11.2024

307 Civil OMP (I) (COMM)/1288/202425-11-2024 ANISH BHOLA 9811452022 23.11.2024

307 Civil OMP (I) (COMM)/1289/202425-11-2024 ANISH BHOLA 9811452022 23.11.2024

307 Civil Execution (Comm)/533/2024 26-11-2024 9810438850 20.11.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

M/s MARUTI OVERSEAS Vs M/s 
SHRI MAHALAXMI ENTERPRISES

bimal_advocate01@y
ahoo.com

M/s Jari Saree Centre (India) Pvt Ltd 
Vs Taruna Bansal

SIDHANT 
DHINGRA AND 
ASSOCIATES

adv.sidhantdhingra@
gmail.com

Asha Rani Vs Cholamandalam MS 
General Insurance Co Ltd

VARUN PIPES AND INDUSTRIES 
Vs M/S NAYANK SANITATION PVT 
LTD

kapil.dua74@gmail.c
om

Hero InvestCorp Private Limited Vs 
ASHOK KUMAR

REDTAPE LIMITED Vs ARRIVAL 
SHOES

TATA CAPITAL LTD Vs BILAL 
MALIK

anish_bhola17@yaho
o.com

TATA CAPITAL LTD Vs NEETA 
MEHROTRA

anish_bhola17@yaho
o.com

VIJAY KUMAR AGGARWAL Vs 
CHANDAN ARORA @ KARAN 
ARORA

Anil Kumar 
Pandey

akpandeyadv@yahoo.
co.in



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
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10 CENTRAL

307 Civil CS (COMM)/1310/2024 27-11-2024 Pushpa Goel Vs Kanta Goel Neeraj Tyagi 9810114261 25.11.2024

307 Civil Execution (Comm)/536/202427-11-2024 Gaurav Dubey 9971007746 16.11.2024

307 Civil CS (COMM)/1311/2024 27-11-2024 7827215064 25.11.2024

307 Civil CS (COMM)/1318/2024 29-11-2024 Canara Bank Vs Rohit 9990366723 27.11.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

tyagineeraj.advocate
@gmail.com

RAM KISHORE TYAGI Vs BANK OF 
BARODA

gdubeyadv@gmail.co
m

AVEC AMOR Enterprises LLP Vs Go 
Click E-Commerce Pvt Ltd

YASH PRATAP 
SINGH

sethanupam@gmail.c
om

Pratap Chandra  
Rana

prana25000@gmail.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
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ADVOCATE EMAIL 
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DATE OF E-
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11 CENTRAL CS (COMM) CS (COMM)/1215/2024 04-11-2024 9811070396 29.10.2024

CS (COMM) CS (COMM)/1262/2024 18-11-2024 9810459344 30.10.2024

Ex (Comm) Execution (Comm)/522/2024 20-11-2024 Sidhant Aeron 9910007124 09-11-2024

CS (COMM) CS (COMM)/1241/2024 12-11-2024 Shrihar Tripathi 9548888420 legal@boostip.in 08.11.2024

Ex (Comm) Execution (Comm)/516/2024 18-11-2024 9811161525 12.11.2024

Ex (Comm) Execution (Comm)/515/2024 18-11-2024 9811161525 05.11.2024

CS (COMM) CS (COMM)/1313/2024 28-11-2024 Sidhant Dhingra 9650677902 15.11.2024

OMP (I) (COMM) OMP (I) (COMM)/1271/2024 20-11-2024 9654926809 18.11.2024

OMP (I) (COMM) OMP (I) (COMM)/1284/202421-11-2024 9811252038 19.11.2024

SH. S.S RATHI, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 KAMAL GUPTA Vs MUNICIPAL 
CORPORATION OF DELHI

Pankaj Roy 
Kotra

pankajkotra@yahoo.c
o.in

COURT ROOM 310 N M AGGARWAL AND CO PVT LTD 
Vs MADHURI JAIN

Subhash 
Chandra

Chandraadv31@gmai
l.com

COURT ROOM 310 SUDHIR SOLVENTS PVT LTD Vs 
THE INDIAN COSMETIC 
COMPANY

sidhantaeron@outloo
k.com

COURT ROOM 310 THE SUPREME INDUSTRIES 
LIMITED Vs CHANDERKANT 
CHOUDHRY

COURT ROOM 310 AMIT VERMA Vs MUNICIPAL 
CORPORATION OF DELHI AND 
ANR

Satyendra Kr. 
Singh

sksingh116@gmail.co
m

COURT ROOM 310 KRISHAN KUMAR GUPTA Vs 
MUNICIPAL CORPORATION OF 
DELHI AND ANR

Satyendra Kr. 
Singh

sksingh116@gmail.co
m

COURT ROOM 310 SH RAVI KUMAR AGGARWAL Vs 
SMT TARUNA BANSAL

ADV.SIDHANTDHIN
GRA@GMAIL.COM

COURT ROOM 310 AXIS BANK LTD Vs SUBHASH 
BHADANA

ANUPAM 
SINGH

anupamjsingh@gmail
.com

COURT ROOM 310 M/s CLIX CAPITAL SERVICES PVT 
LTD Vs STM LAB

Ravi Shankar 
Garg

advocatersgarg@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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DATE OF E-
FILING

11 CENTRAL

CS (COMM) CS (COMM)/1287/2024 25-11-2024 Ravi Bassi 9810021293 22.11.2024

CS (COMM) CS (COMM)/1294/2024 25-11-2024 Monika Rathi 9639924680 22.11.2024

CS (COMM) CS (COMM)/1289/2024 25-11-2024 State Bank of India Vs. Kaisenti devi Suchita Dixit 8896932838 22.11.2024

OMP (COMM) OMP (COMM)/101/2024 26-11-2024 Waseem Firoz 9810926617 24.10.2024

12 CENTRAL 401 OMP (I) (COMM.) 1239/2024 04-11-2024 9711958819 26.10.2024

401 CS (COMM) 1217/2024 05-11-2024 9873479585 28.10.2024

401 OMP (I) (COMM.) 1241/2024 05-11-2024 9205511796 26.10.2024

401 CS (COMM) 1225/2024 07-11-2024 9811164525 05.11.2024

401 OMP (I) (COMM.) 1257/2024 12-11-2024 SUNITA SINGH 9871040589 06.11.2024

SH. S.S RATHI, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 SATYA BHAMA DHANUKA Vs 
CABLE CORPORATION OF INDIA 
THROUGH DIRECTOR ROHAN 
HITENDRA KHATAU

advocateravibassi@g
mail.com

COURT ROOM 310 TAJUDDIN  AND ORS Vs SAYYED 
MOHD ANWAR AND ORS

advocatemrathi@gma
il.com

COURT ROOM 310 agnihotrisuchita@gm
ail.com

COURT ROOM 310 VARDHMAN PVC PROFILES PVT 
LTD Vs LAKSHMI INDUSTRIES

waseemfadv@gmail.c
om

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

PANAESHA  EDUCATION SOCIETY 
Vs VARUN GOENKA

PRADEEP 
TEOTIA

PTSASSOCIATES98
@GMAIL.COM

M/S VARN IMPEX LLP Vs 
ABHINAV JAIN

SANJAY 
SEHGAL

SSCLAWFIRM@GM
AIL.COM

M/S IDFC FIRST BANK LIMITED 
Vs SHASHIBHUSHAN KUMAR

RAHUL 
KASHYAP

LEXPACIFIC03@GM
AIL.COM

MAHESH BANSAL Vs MUNICIPAL 
CORPORATION OF DELHI

SATYAENDRA 
KUMAR SINGH

SKSINGH116@GMAI
L.COM

AXIS BANK LTD Vs SANDEEP 
KUMAR

INDOLEXLAW@GM
AIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

12 CENTRAL

401 OMP (I) (COMM.) 1258/2024 12-11-2024 SUNITA SINGH 9871040589 06.11.2024

401 OMP (I) (COMM.) 1259/2024 12-11-2024 SUNITA SINGH 9871040589 06.1.2024

401 Misc DJ 652/2024 14-11-2024 9873438080 11.11.2024

401 CS (COMM) 1250/2024 14-11-2024 7988358702 13.11.2024

401 CS (COMM) 1252/2024 14-11-2024 9643228307 12.11.2024

401 CS (COMM) 1254/2024 16-11-2024 ANJU BAJAJ 9810195013 29.10.2024

401 CS (COMM) 1259/2024 16-11-2024 9810059650 06.11.2024

401 OMP (I) (COMM) 1243/2024 06-11-2024 6201970125 28.10.2024

401 Execution (Comm)/ 490/2024 06-11-2024 ARAVKAPOOR 9899426326 26.10.2024

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

AXIS BANK LTD Vs NARENDRA 
KUMAR

INDOLEXLAW@GM
AIL.COM

AXIS BANK LTD Vs PRAVEEN 
KUMAR

INDOLEXLAW@GM
AIL.COM

M/S BLUE DIAMOND Vs M/S 
MANI GIFTS THROUGH 
PROPRIETOR RAMA BAJAJ

KAMAL ANAND

M/S DEEP BLUE XPRESS PVT LTD 
Vs RAJESH KUMAR MIGLANI

HIMANSHU 
JAIN

JAIN.HIMANSHU87
@GMAIL.COM

STATE BANK OF INDIA Vs RAM 
KISHOR

TIRATH LAL 
YADAV

ADVTIRATH@GMAI
L.COM

M/s S CHAND AND CO.LTD Vs Mr 
K M PUJAL

KUMARRAJESHADV
@YAHOO.COM

M/S ARYA PUBLISHING 
COMPANY Vs MAYANK ADLAKHA

ANURAG 
KUMAR 
AGARWAL

INFO@ASVASSOCIA
TES.COM

KDH FOOD OPC Private Limited Vs 
Amir Khan

SHARAVAN 
KUMAR 
BANSAL

UNITEDMARK@UN
ITEDANDUNITED.C
OM

Rakesh Gupta Vs RJ PROJECTS 
PRIVATE LIMITED

ARAVKAPOOR@OU
TLOOK.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
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FILING

12 CENTRAL

401 OMP (I) (COMM.) 1268/2024 20.11.2024 8765775577 19.11.2024

401 Execution (Comm)/ 539/2024 29.11.2024 ABHAY DIXIT 9654452476 27.11.2024

401 Execution (Comm)/ 540/2024 29.11.2024 IRA GUPTA 9818976099 26.11.2024

13 CENTRAL CIVIL SUIT OMP (I) (COMM)/1240/202404-11-2024 9205511796 28.10.2024

CIVIL SUIT OMP (I) (COMM)/1245/2024 06-11-2024 ANISH BHOLA 9811452022 05.11.2024

CIVIL SUIT CS (COMM)/1221/2024 06-11-2024 9990366723 NA 05.11.2024

CIVIL SUIT 06-11-2024 SEEMA 9810260053 NA 05.11.2024

CIVIL SUIT 07-11-2024 KRISHAN KUMAR GUPTA Vs MCD 9811161525 06.11.2024

CIVIL SUIT CS (COMM)/1229/2024 08-11-2024 State Bank of India Vs BEENA SAH 9899408618 07.11.2024

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

M/S ASHOK LEASING LTD V/S V. 
SRINIVASULU

SOHIL 
SHARMA

PATHWAYSLEGAL2
010@GMAIL.COM

SH. TRIPAT SINGH & ORS V/S SH. 
INDER MOHAN SINGH & ORS

ADVAHAYDIXIT200
@GMAIL.COM

M/S B.R KAPOOR & SONS P LTD 
V/S M/S KRAFT INTERNATIONAL 
& ORS

IRAGUPTA27@GMA
IL.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 
402

M/S IDFC FIRST BANK LIMITED 
Vs ABHAY KUMAR

RAHUL 
KASHYAP

LEXPECIFIC03@GM
AIL.COM

COURT ROOM 
402

TATA CAPITAL LTD Vs PRAVEEN 
MISHRA

Anish_bhola17@yaho
o.com

COURT ROOM 
402

CANARA BANK Vs SWATI 
SHARMA

Pratap Chandra  
Rana

COURT ROOM 
402

Execution (Comm)/486/2024 VOICEVALE LIMITED Vs RAMESH 
KUMAR AGARWAL  AND ANR

COURT ROOM 
402

Execution (Comm)/489/2024 satyendra 
kumar singh

sksingh116@gmail.co
m

COURT ROOM 
402

SHALINI 
UPADHYAY

SHALINIUPADHYAY
.ADVOCATE@GMAI
L.COM
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13 CENTRAL

CIVIL SUIT CS (COMM)/1234/2024 11-11-2024 9212036118 08.11.2024

CIVIL SUIT CS (COMM)/1240/2024 12-11-2024 9811070396 11.11.2024

CIVIL SUIT 16-11-2024 Abhishek Gupta 9999052336 13.11.2024

CIVIL SUIT Execution (Comm)/510/2024 16-11-2024 9811161525 14.11.2024

CIVIL SUIT Execution (Comm)/509/202416-11-2024 9811161525 14.11.2024

CIVIL SUIT CS (COMM)/1256/2024 16-11-2024 9811070396 14.11.2024

CIVIL SUIT CS (COMM)/1261/2024 18-11-2024 Nitin Arora 9818189667 16.11.2024

CIVIL SUIT OMP (I) (COMM)/1272/2024 20-11-2024 AXIS BANK LTD Vs IMRAN SUNITA SINGH 9871040589 18.11.2024

CIVIL SUIT OMP (I) (COMM)/1275/2024 20-11-2024 AXIS BANK LTD Vs SHREEPAL Anupam Singh 19.11.2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 
402

ICICI BANK LTD Vs MANAS 
DUBEY

VIKAS CHOPRA vikaschopraadvocate
@gmail.com

COURT ROOM 
402

AGGARWAL ASSOCIATES Vs 
MUNICIPAL CORPORATION OF 
DELHI

PANKAJ ROY 
KOTRA

pankajkotra@yahoo.c
o.in

COURT ROOM 
402

Execution (Comm)/508/2024 KINU IMPEX Vs TILOKARAM 
PRATAP JI CHOUDHARY

adv.abhishek3995@g
mail.com

COURT ROOM 
402

KRISHAN KUMAR GUPTA Vs 
MUNICIPAL CORPORATION OF 
DELHI

satyendra 
kumar singh

sksingh116@gmail.co
m

COURT ROOM 
402

KRISHAN KUMAR GUPTA Vs 
MUNICIPAL CORPORATION OF 
DELHIi

satyendra 
kumar singh

sksingh116@gmail.co
m

COURT ROOM 
402

NEERAJ AGGARWAL PROP 
AGGARWAL ASSOCIATES Vs 
MUNICIPAL CORPORATION OF 
DELHI

PANKAJ ROY 
KOTRA

pankajkotra@yahoo.c
o.in

COURT ROOM 
402

RAJENDER KUMAR MALHOTRA 
Vs TRILOK AGGARWAL

nitin.arora465@gmai
l.com

COURT ROOM 
402

INDOLEXLAW@GM
AIL.COM

COURT ROOM 
402
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REGISTRATION
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DATE OF E-
FILING

13 CENTRAL

CIVIL SUIT OMP (I) (COMM)/1274/2024 20-11-2024 AXIS BANK LTD Vs JULEAKKAR Anupam Singh 9654926809 19.11.2024

CIVIL SUIT Execution (Comm)/527/2024 21-11-2024 Ankit Kumar 9015505737 20.11.2024

CIVIL SUIT CS (COMM)/1282/2024 22-11-2024 Rajan Khanna 9811797546 21.11.2024

CIVIL SUIT CS (COMM)/1302/2024 26-11-2024 KAPIL DUA 9811590282 25.11.2024

14 WEST CS CS (COMM)/944/2024 04-11-2024 9643867018 29-10-2024

CS CS (COMM)/946/2024 05-11-2024 Iqbal Singh Vs Usha Pahwa Praveen Suri(P), 9810928188 04-11-2024

CS CS (COMM)/953/2024 07-11-2024 9599043045 legal@sigmalegal.in 06-11-2024

CS CS (COMM)/952/2024 07-11-2024 9312131464 06-11-2024

CS CS (COMM)/958/2024 08-11-2024 9810118367 07-11-2024

CS CS (COMM)/965/2024 11-11-2024 Satish Kumar  Vs  AutoliteIndia 9811254899 08-11-2024

OMP OMP (I) (COMM)/274/2024 12-11-2024 9811015339 11-11-2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 
402

anupamjsingh@gmail
.com

COURT ROOM 
402

PAWAN KUMAR KOHLI Vs 
MOHINDER KUMAR OBERAI 
( DECEASED)

ANKITKUMARLAW
OFFICES@GMAIL.C
OM

COURT ROOM 
402

THE INDIAN EXPRESS PRIVATE 
LIMITED Vs MR P T ABRAHAM

advrklawoffice@gmai
l.com

COURT ROOM 
402

M/S KAPUR GRAPHICS PVT LTD 
Vs M/S NEW MODEL IMPEX PVT 
LTD

KAPIL.DUA74@GMA
IL.COM

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

201
Extn Block

M/S Aushadhi Herbal Vs M/S Lucky 
Nutrition

Manish 
Kumar(P),

manish@xanderlegal
solutions.com

praveensuri73@gmail
.com

Aqualite Industries Private Limited  
Vs  SWADESHI BOOTS (THROUGH 
ITS PARTNERS)

ARCHIT 
SINGHAL(P),

M/S VU ELECTRICAL EQUIPMENT 
(P) LTD  Vs  M/S BENLING INDIA 
ENERGY AND TECHNOLOGY PVT 
LTD

SANJAY 
CHAURSIA(P),

sanjaychursia.13@gm
ail.com

PARVEEN MEHTA Vs M/S RMS 
BUILDERS PVT LTD

Varun 
Kathuria(P),

varun.kathuria@yaho
o.com

Sundaram 
Choudhary(P),

sundaramadv@yahoo
.co.in

YES BANK LTD  Vs  PRATAP SINGHKARTIK 
KUMAR(P),

katyalsachin2008@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
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14 WEST

OMP OMP (I) (COMM)/275/2024 12-11-2024 9811015339 11-11-2024

OMP OMP (I) (COMM)/273/2024 12-11-2024 YES BANK LTD  Vs  AMIT NAGAR 9811015339 11-11-2024

Misc Misc DJ/717/2024 13-11-2024 9999410660 lokesh@legalicons.in 11-11-2024

Misc Misc DJ/718/2024 13-11-2024 9999410660 lokesh@legalicons.in 11-11-2024

CS CS (COMM)/979/2024 18-11-2024 9999132159 16-11-2024

CS CS (COMM)/981/2024 18-11-2024 9810000113 16-11-2024

OMP OMP (COMM)/19/2024 18-11-2024 9999784700 16-11-2024

CS CS (COMM)/988/2024 20-11-2024 9811112087 19-11-2024

CS CS (COMM)/1006/2024 27-11-2024 ABHISHEK(P), 9868213110 26-11-2024

Misc Misc DJ/751/2024 27-11-2024 26-11-2024

CS CS (COMM)/1014/2024 29-11-2024 7042835171 28-11-2024

15 WEST CS(COMM) 947/2024 06-11-2024 DEEPA GUPTA 9312292558 06-11-2024

CS(COMM) 956/2024 07.11.2024 9810118367 07.11.2024

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

YES BANK LTD  Vs  ARIF ABDUL 
HAFIZ

KARTIK 
KUMAR(P),

katyalsachin2008@g
mail.com

KARTIK 
KUMAR(P),

katyalsachin2008@g
mail.com

J S CHAWLA AND SONS HUF Vs 
AIRPLAZA RETAIL HOLDINGS 
PVT LTD

Lokesh 
Bhola(P),

J S CHAWLA AND SONS HUF Vs 
AIRPLAZA RETAIL HOLDINGS 
PVT LT

Lokesh 
Bhola(P),

STATE BANK OF INDIA  Vs  MR 
PREM CHAND SHARMA PROP OF 
M/S MB PHARMA

ADAITA 
KUMAR  
ROUT(P),

ie-
akroutadvocate@gma
il.com

MS COTTON CONCEPT (INDIA) 
PRIVATE LIMITED  Vs  M/S AVA 
APPARELS LLP AND ORS

KISHAN LAL 
MEENA(P),

newdelhi@aaalegal.c
o

ICICI Securities Limited  Vs  
DEVVRAT GUPTA

MD ZARYAB 
JAMAL 
RIZVI(P),

advocatezaryab@Jgm
ail.com

HAPPY FOOTCARE INDUSTRIES 
Vs M/S KALIRAMAN INDUSTRIES 
PVT LTD AND ORS

SANJAY 
PADAM 
JAIN(P),

spjainlawfirm@gmail
.com

SVC COOPERATIVE BANK 
LIMITED Vs ANSHUL GOEL AND 
ANR

anisinghandcompany
@gmail.com

Loreal India Private Limited Vs 
Gurpreet Singh

Shravan 
Bansal(P),

NIRMAL SINGH Vs SANJEEV 
MALHOTRA AND ANR

Rounak 
Nayak(P),

rounaknayak@gmail.
com

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

209
Extn Block

Union Bank Of India Vs Vikas 
Shrivastav proprietor Samaira 
Electronics

advocate,deepa.gnpta
@gin&il.com

SARIKA MALHOTRA VS MAGNUM 
BUILDCON INDIA P LTD 

VARUN 
KATHURIA

VARUN.KATHURIM
aYAHOO.COM
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15 WEST

OMP(I)(COMM) 262/2024 12.11.2024 YES BANK VS. PREMPAL SIYARAM 9289792351 12.11.2024

OMP(I)(COMM) 263/2024 12.11.2024 YES BANK VS. KAPIL KUMAR 9811015339 12.11.2024

OMP(I)(COMM) 264/2024 12.11.2024 9811015339 12.11.2024

OMP(I)(COMM) 265/2024 12.11.2024 YES BANK VS. VANDANA ARORA 9811015339 12.11.2024

OMP(I)(COMM) 266/2024 12.11.2024 YES BANK VS. GOPI CHAND 9811015339 12.11.2024

OMP(I)(COMM) 267/2024 12.11.2024 YES BANK VS. SUMIT KUMAR 9811015339 12.11.2024

OMP(I)(COMM) 280/2024 13.11.2024 YES BANK VS. SAHIL DAGAR 9811015339 13.11.2024

OMP(I)(COMM) 281/2024 13.11.2024 KARTIK KUMAR VS. SEWA SINGH 9811015339 13.11.2024

OMP(I)(COMM) 282/2024 13.11.2024 9811015339 13.11.2024

OMP(I)(COMM) 283/2024 13.11.2024 PARV VERMA 9958291740 pverma@nkrlaw.com 13.11.2024

OMP/(COMM) 16/2024 13.11.2024 9811327587 13.11.2024

OMP(I)(COMM) 288/2024 14.11.2024 YES BANK VS. AKASH TRIPATHI 9811015339 14.11.2024

MISC.DJ 722/2024 14.11.2024 981153663 14.11.2024

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

PREMPAL 
SIYARAM

prempalprempal8992
@gmail.com

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

YES BANK VS.RAJ KUMAR 
SHARMA

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

KARTIK 
KUMAR

katyalsachin2008@g
mail.com

KARTIK 
KUMAR

katyalsachin2008@g
mail.com

YES BANK VS. KANCHAN JAI PAL 
SINGH

KARTIK 
KUMAR

katyalsachin2008@g
mail.com

RAKHEE VINOD ARORA VS. 
ROYAL COUNTRY HOMES LTD

AMIT PRAHLAD TIWARI VS. 
SWASTIK PIPE LTD

RAJINDER KR. 
SHARMA

rksharma_advocatere
diffmail.com

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

LOKESH SHARMA VS. ROYAL CAR 
CARE

SARTHAK 
VASHIST

vstsrtk007@gmail.co
m
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15 WEST

ARB. A. COMM 7/2024 16.11.2024 A.P. VERMA 9448994469 16.11.2024

ARB. A. COMM 8/2024 16.11.2024 A.P. VERMA 9448994469 16.11.2024

CS COMM 974/2024 16.11.2024 V S PLASTICS VS. J M PLASTICS ANUJ SAINI 9911175304 16.11.2024

OMP(I) COMM 293/2024 18.11.2024 MANOJ KR 9811133644 18.11.2024

OMP COMM 20/2024 18.11.2024 TAJINDER SINGH VS. SBI CARDS 8810638747 18.11.2024

MISC.DJ 728/2024 18.11.2024 828520235 18.11.2024

CS COMM 984/2024 19.11.2024 8130935106 19.11.2024

CS COMM 986/2024 20.11.2024 ROHIT KUMAR 9990204400 20.11.2024

CS COMM 991/2024 21.11.2024 SWEETY SOOD 9811786067 21.11.2024

CS COMM 999/2024 26.11.2024 9810163624 26.11.2024

CS COMM 1001/2024 26.11.2024 HDFC BANK VS. ROHAN TANWAR ANISH BHOLA 9811452022 26.11.2024

CS COMM 1000/2024 26.11.2024 RAKESH GAUTAM VS. SHREE PAL 9711377067 26.11.2024

16 WEST CS (COMM)/960/2024 08-11-2024 9811156111 legal@sigmalegal.in 07.11.2024

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SAI INDUSTRIES VS. NEO 
GROWTH CRDIT PVT LTD

apverma.adv@gmail.
com

MODI IMPPORTS VS. NEO 
GROWTH CREDIT PVT LTD

apverma.adv@gmail.
com

advocateanujsaini90
@gmail.com

SHRIRAM FINANCE LTD VS. 
ISHER TRAVELS PVT LTD

manojk.adv@gmail.c
om

ADVOCATE & 
LEGAL 
CONSULTANT

legalaegis@cutlook.c
om

MUKUND YADAV VS. PRAKASH 
ENTERPRISES

HARISH 
KUMAR

harish@barahamilega
lservices.com

SUN STONE PVT LTD VS. OM 
MARBLES

SURESH 
BHARTI

ruchikamalik05@gm
ail.com

CHARANJEET SINGH VS. AMIT 
SHARMA

advrohit89@gmail.co
m

STATE BANK OF IONDIA VS. 
RAJVEER

mssoodadvocate@gm
ail.com

OM TRANS LOGISTICS VS. NEHAL 
SUTARIYA

ARUN 
AGGARWAL

advocate.arun23@gm
ail.com

anishbhola17@yahoo.
com

SACHIN 
SHARMA

advocatesachinmishr
a@gmail.com

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

203
Extn Block

3 ACES WOOD PVT LTD 
THROUGH ITS AR PRIYA GUPTA  
Vs  SUPRIYA PATRA (PROPRIETOR 
OF SS PLYWOODS)

ARCHIT 
SINGHAL(P),
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16 WEST

Execution (Comm)/326/2024 08-11-2024 9810651595 Not Mentioned 07.11.2024

OMP (I) (COMM)/278/2024 12-11-2024 Not Mentioned Not Mentioned 11.11.2024

CS (COMM)/967/2024 12-11-2024 Jatin Sethi(P), 88600 70760 11.11.2024

OMP (I) (COMM)/279/2024 12-11-2024 Not Mentioned Not Mentioned 11.11.2024

OMP (I) (COMM)/277/2024 12-11-2024 Not Mentioned Not Mentioned 11.11.2024

OMP (I) (COMM)/276/2024 12-11-2024 Not Mentioned Not Mentioned 11.11.2024

CS (COMM)/969/2024 13-11-2024 Varun Mittal(P), 9953062629 vm@v kml ega l. com 12.11.2024

Execution (Comm)/334/2024 14-11-2024 13.11.2024

OMP (I) (COMM)/290/2024 14-11-2024 YES BANK LTD  Vs  AJAB SINGH Not Mentioned Not Mentioned 13.11.2024

OMP (I) (COMM)/289/2024 14-11-2024 Not Mentioned Not Mentioned 13.11.2024

CS (COMM)/970/2024 14-11-2024 9999666398 13.11.2024

Misc DJ/723/2024 16-11-2024 14.11.2024

Execution (Comm)/335/2024 16-11-2024 14.11.2024

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 RAJ BALA TANWAR  Vs  DHRUV 

KUMAR SINHA
DHEERAJ 
TANWAR(P),

YES BANK LTD  Vs  ASHWANI 
KUMAR

KARTIK 
KUMAR(P),

MR SANJAY KUMAR AGGARWAL  
Vs  MR AJAY

atinssethi@,gmail.co
m

YES BANK LTD  Vs  GAURAV 
DWESAR

KARTIK 
KUMAR(P),

YES BANK LTD  Vs  VIKRAM 
RAJENDRA SINGH

KARTIK 
KUMAR(P),

YES BANK LTD  Vs  HEMLATA 
CHHATRA PAL

KARTIK 
KUMAR(P),

CANARA BANK  Vs  PUNEET 
ARORA

Subhash Arora  Vs  M/s Aqua 
Engineering

Vishal 
Chhabra(P),

KARTIK 
KUMAR(P),

YES BANK LTD  Vs  JAGDISH HAR 
PRASAD

KARTIK 
KUMAR(P),

Ranjan K Sapra trading as Pest Cure 
Incorporation  Vs  Pest Cure 
Management And Anr

Ashutosh  
Nagar(P),

aushtoshnagar@ANA
LAW.in

Krishan Lal Thukral  Vs  Suresh 
Sharma

Sudhir  
Balyan(P),

Sidana shoe material  Vs  Kaizen 
India

Navin kumar(P),
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REGISTRATION
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16 WEST

OMP (COMM)/18/2024 16-11-2024 14.11.2024

CS (COMM)/978/2024 18-11-2024 9999010507 16.11.2024

CS (COMM)/977/2024 18-11-2024 16.11.2024

Execution (Comm)/341/2024 20-11-2024 Nidhi Saini(P), 19.11.2024

CS (COMM)/985/2024 20-11-2024 A P S  OBEROI  Vs  Rahul Khurana 9811675024 19.11.2024

OMP (COMM)/21/2024 20-11-2024 19.11.2024

CS (COMM)/990/2024 21-11-2024 9212413759 20.11.204

CS (COMM)/993/2024 22-11-2024 Sidharth Raj(P), 9810638066 21.11.2024

CS (COMM)/1004/2024 27-11-2024 Girish Gaur(P), 9811109763 26.11.2024

CS (COMM)/1005/2024 27-11-2024 Vibhor Garg(P), 9811352998 26.11.2024

CS (COMM)/1009/2024 28-11-2024 Sandeep Pal(P), 9368315526 27.11.2024

CS (COMM)/1012/2024 29-11-2024 Ritik Malik(P), Not Mentioned Not Mentioned 28.11.2024

Execution (Comm)/349/2024 29-11-2024 ANIL JAIN  Vs  FIROZ KHAN Not Mentioned Not Mentioned 28.11.2024

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

SADASHIV MISHRA  Vs  M/S HDB 
FINANCIAL SERVICES LTD

DEV PRAKASH 
PACHAURI(P),

JMF PERFORMANCE MATERIAL 
PRIVATE LIMITED  Vs  
MAHALAKSHMI 
SATHYANARAYANAN

Vikas 
Sharma(P),

jurislaw@outlook.co
m

REHMATULLAH  Vs  MAYASHEEL 
RETAIL INDIA LIMITED

MOHAMMAD 
DANISH(P),

M/s Homeshree Housing Finance 
Limited  Vs  Arun Kumar

Anjani Kumar  
Choudhary(P),

anianichoudhctri@g
mail.com

YOGESHWAR KUMAR  Vs  M/S SBI 
CARDS AND PAYMENTS SERVICES 
LTS

VISHAL 
KALRA(P),

SUPER FINE MOULDINGS  Vs  S P 
TIMBER

SHALU 
KUMARI(P),

advjitendersahay@ga
mil.com

Shri Dinesh Kumar Agrawal  Vs  M/s 
Sri Santinath Lock House

advepwig@gmail.com

SH RAMAN GANDHI  Vs  MS 
MAURYA PRINTRS PRIVATE 
LIMITED

GIRISHGAURADVO
YAHOO.eoM

LFG Hardware Private Limited  Vs  
Jayanti Shashi Kumar Prop

vibhor@bavlegal.in 
ravindra@bavlegai.in

AMORPHOS CHEMICALS PRIVATE 
LIMITED  Vs  Vishal Bhatnagar

sandeeppaladv489@g
mailcom

Ms Psa Polymers Pvt Ltd  Vs  PRIYA 
RAVINDRA NESARIKAR

NAGENDER 
LAKRA(P),
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REGISTRATION
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16 WEST

CS (COMM)/1016/2024 30-11-2024 Sunil Kumar(P), 9810294088 29.11.2024

Execution (Comm)/350/2024 30-11-2024 Tushar Suneja  Vs  Sanjay Kumar 29.11.2024

Execution (Comm.)/343/2024 21/11/24 20.11.2024

Execution (Comm.)/321/2024 04/11/24 29.10.2024

CS (COMM)/959/2024 08/11/24 45603

17 WEST CS (COMM) CS (COMM)/942/2024 04-11-2024 9312215731 28-10-2024

CS (COMM) CS (COMM)/943/2024 04-11-2024 KC KALRA 9811403864 29-10-2024

CS (COMM) CS (COMM)/949/2024 06-11-2024 ANAND BAJPAI7052083906 28-10-2024

CS (COMM) CS (COMM)/957/2024 08-11-2024 9810511644 advjiten@gmail.com 06-11-2024

CS (COMM) CS (COMM)/961/2024 11-11-2024 9654755516 07-11-2024

CS (COMM) CS (COMM)/962/2024 11-11-2024 9899331166 07-11-2024

CS (COMM) CS (COMM)/963/2024 11-11-2024 Canara Bank Vs SURAKSHA PALTA 9811119717 07-11-2024

CS (COMM) CS (COMM)/964/2024 11-11-2024 9811119717 07-11-2024

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

Sh Nishant Jain  Vs  M/S INK N 
MORE

advanshul04@gmail.
com

SHASHANK  
SHARMA(P),

SUPER PLASTIC COATS PRIVATE 
LIMITED Vs PRIMAFLEX

RAGHBlR SINGH Vs MOHlNDER 
KUMAR CHOPRA

Bhupinder Kaur 
Vs Avinash 
Chander Suri

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

202
Extn Block

MAYANK DAVE Vs JMD ABODE 
AND BANQUETS PVT LTD

SUKHIJA  
ASSOCIATION

h.sukhija@yahoo.co
m

M/S CREATIVE PLANET Vs SURGE 
PHARMACEUTICAL PVT LTD

kalra.narendra@gmai
l.com

M/S SIRCA PAINTS INDIA 
LIMITED Vs MARTIN UKKEN 
VARGHESE

lawlegal2020@gmail.
com 

KRISHNA DAIRY PVT LTD Vs 
SEEMA YADAV

JITENDER 
KUMAR GARG

SANJAY CHANDOK Vs SAHIL 
DUGGAL

KANIKA 
GUPTA

kanikagupa@gmail.c
om

PUNJAB NATIONAL BANK Vs 
RAHUL KAUSHIK

SAURAV 
BHASIN

sauravbhasin10@gma
il.com

SANJAY 
AGGARWAL

legalyukti63@gmail.c
om

Canara Bank Vs SHEETAL PALTA 
ORS

SANJAY 
AGGARWAL

legalyukti63@gmail.c
om
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17 WEST

OMP (I) (COMM.) OMP (I) (COMM.)/259/2024 12-11-2024 9811015339 11-11-2024

OMP (I) (COMM.) OMP (I) (COMM.)/260/2024 12-11-2024 YES BANK LTD Vs RENU MITTAL 9811015339 11-11-2024

OMP (I) (COMM.) OMP (I) (COMM.)/261/2024 12-11-2024 YES BANK LTD Vs AMIT KUMAR 9811015339 11-11-2024

CS (COMM) CS (COMM)/966/2024 12-11-2024 9599300760 08-11-2024

CS (COMM) CS (COMM)/968/2024 13-11-2024 PAREM GARG 8130707356 11-11-2024

OMP (I) (COMM.) OMP (I) (COMM.)/287/2024 14-11-2024 9811015339 11-11-2024

OMP (I) (COMM.) OMP (I) (COMM.)/292/2024 18-11-2024 9811133644 15-11-2024

CS (COMM) CS (COMM)/976/2024 18-11-2024 9871923131 14-11-2024

CS (COMM) CS (COMM)/983/2024 19-11-2024 8586035698 18-11-2024

CS (COMM) CS (COMM)/989/2024 21-11-2024 9873183813 18-11-2024

CS (COMM) CS (COMM)/992/2024 22-11-2024 9899331166 21-11-2024

CS (COMM) CS (COMM)/1010/2024 29-11-2024 PRABHAKAR 9718167410 26-11-2024

CS (COMM) CS (COMM)/1018/2024 30-11-2024 AK SHAKYA 9810362626 27-11-2024

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

YES BANK LTD Vs MAHESH 
SHARMA

SACHIN 
KATYAL

katyalsachin2008gm
ail.com

SACHIN 
KATYAL

katyalsachin2008gm
ail.com

SACHIN 
KATYAL

katyalsachin2008gm
ail.com

SITA RAM AND COMPANY PVT 
LTD Vs MS HEMALATHA AND ORS

ACHIN 
SAXENA

legal.src@sitaramco.c
om 

CHARANPADUKA INDUSTRIES 
PVT LTD Vs MINHAJUL ISLAM 
KHAN

rinkys601@gmail.co
m

YES BANK LTD Vs SARVAN 
RAMPRIT

SACHIN 
KATYAL

katyalsachin2008gm
ail.com

Shriram Finance Ltd Vs RAJ 
KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.c
om 

Anil Kumar Sharma Vs M/S Urja 
Digital World Limited

SHUBHAMBHA
RDWAJ

advshubhambhardwa
j@gmail.com

HEMANT KUMAR Vs JASMINBHAI 
ASHOKBHAI KALARIYA

ABHINAV 
GARG

advgarg.abhinav@gm
ail.com

UDHAV AGARWAL Vs M/S THE 
DESI DULHAN

RAKESH 
KUMAR BAJAJ

rakeshbajaj30@gmail
.com

PUNJAB NATIONAL BANK Vs 
POOJA SACHDEVA

SAURAV 
BHASIN

sauravbhasin10@gma
il.com

HITCOLUS FOOTWEAR PVT LTD 
Vs DEEPAK FOOTWEAR

prabhakaradvocate@
gmail.com

PUNJAB NATIONAL BANK Vs 
MOHIT MEHTA

akshakya01 
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

18 WEST CS (COMM)/948/2024 948/2024 05-11-2024 9811041494 05-11-2024

CS (COMM)/950/2024 950/2024 06-11-2024 9811022227 06-11-2024

CS (COMM)/951/2024 951/2024 06-11-2024 9811136731 06-11-2024

OMP (I) (COMM.)/268/2024 268/2024 12-11-2024 YES BANK LTD Vs NIKHIL SINGLA 12-11-2024

OMP (I) (COMM.)/269/2024 269/2024 12-11-2024 12-11-2024

OMP (I) (COMM.)/270/2024 270/2024 12-11-2024 12-11-2024

OMP (I) (COMM.)/271/2024 271/2024 12-11-2024 12-11-2024

OMP (I) (COMM.)/272/2024 272/2024 12-11-2024 YES BANK LTD Vs AVIK GHOSH 12-11-2024

OMP (COMM.)/17/2024 17/2024 14-11-2024 Akshay Talwar Vs Anil seth NIKHIL 8527380689 14-11-2024

Counter Claim/49/2024 49/2024 14-11-2024 7011794418 14-11-2024

OMP (I) (COMM.)/291/2024 291/2024 14-11-2024 9811133644 18-11-2024

CS (COMM)/975/2024 975/2024 18-11-2024 9818479699 18-11-2024

CS (COMM)/982/2024 982/2024 19-11-2024 8920235454 19-11-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

210
Extn Block

STARK PACKMATE PVT LTD Vs 
HIMANSHU BHADORIA

RADHEY 
SHYAM

radheyshyamadv@g
mail.com

Amrit Humifresh Preservation Pvt 
Ltd Vs Haji Ansar

PANKAJ 
GUPTA

globaljurislawfirm@g
mail.com

AGARWALLA TEAK 
INTERNATIONAL PVT LTD Vs JAY 
TRADING COMPANY

VISHWA 
RANJAN 
KUMAR

vishwaranjan71@yah
oo.com

SACHIN 
KATYAL

9811250543  
9811015339

katyalsachin2008@g
mail.com

YES BANK LTD Vs GAURAV 
KUMAR

SACHIN 
KATYAL

9811015339 
9811250543 

katyalsachin2008@g
mail.com

YES BANK LTD Vs RAJEEV KUMARSACHIN 
KATYAL

9811015339 
9811250543 

katyalsachin2008@g
mail.com

YES BANK LTD Vs RAJINDER 
SINGH

SACHIN 
KATYAL

9811015339 
9811250543 

katyalsachin2008@g
mail.com

SACHIN 
KATYAL

9811015339 
9811250543 

katyalsachin2008@g
mail.com

advnikhilgarg@gmail
.com

Harbans Singh Bhullar Vs Glow 
Tradex India Pvt Ltd

SUMESH 
GANDHI

sumeshgandhi24@g
mail.com

Shriram Finance Ltd Vs NITIN 
KUMAR

MANOJ 
KUMAR

manoj.adv@gmail.co
m

BAIJ NATH RAM NATH Vs BGR 
ENERGY SYSTEMS LTD

AVNEESH 
GARG

avneeshgarg@mail.co
m , 
avneesh.legal@gmail.
com

RAAMAH PROJECTS LLP Vs 
NAMIT GULATI

SUSHANT 
SINGHAL

sushantsinghal.law@
gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

18 WEST

CS (COMM)/994/2024 994/2024 22-11-2024 9810163624 22-11-2024

Misc DJ/746/2024 746/2024 23-11-2024 95990801188 23-11-2024

CS (COMM)/997/2024 997/2024 26-11-2024 8377998979 26-11-2024

CS (COMM)/998/2024 998/2024 26-11-2024 26-11-2024

CS (COMM)/1002/2024 1002/2024 27-11-2024 SANDEEP PAL 9368315526 27-11-2024

CS (COMM)/1008/2024 1008/2024 28-11-2024 SANDEEP PAL 9368315527 27-11-2024

EX (COMM)/322/2024 322/2024 06-11-2024 Mohd Qadeer Vs M/s CNR Exports 9911315304 04.11.2024

EX (COMM)/336/2024 336/2024 18-11-2024 Arun Bhardwaj 9899138242 14.11.2024

EX (COMM)/355/2024 355/2024 16-11-2024 Navin Kumar 9901864204 13-11-2024

19 WEST Execution (Comm.)/320/2024 04-11-2024

CS (COMM)/945/2024 CS (COMM)/945/2024 04-11-2024 Rakesh Garg 9811085026 apc.ply@gmail.com 26-10-2024

CS (COMM)/954/2024 CS (COMM)/954/2024 07-11-2024 9599818688 m25bilal@yahoo.com 05-11-2024

CS (COMM)/955/2024 CS (COMM)/955/2024 07-11-2024 Manish Singhal 9811529112 05-11-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

OM  LOGISTICS LIMITED Vs 
MAINI SCAFFOLD SYSTEMS

ARUN 
AGGARWAL

advocatearun23@gm
ail.com

FIXWELL INDUSTRIES Vs 
DHAWANI TRADING COMPANY

AMARENDRA 
KUMAR DUBEY

globalvisionlawoffice
@gmail.com

M/S OM SHANTI ENTERPRISES Vs 
M/S A S ENTERPRISES

RAJEEV 
BANSAL

acquitylawassociates
@gmail.com

BIRPAL SINGH AND ORS Vs 
SANJAY KUMAR DASS AND ORS

ASHOK 
KUMAR SINGH

9312306881 
9899350886

ashoklegal.2009@gm
ail.com

AMORPHOS CHEMICALS PRIVATE 
LIMITED Vs THERMOSHIELD 
INDIA PRIVATE LIMITED

sandeeppaladv489@g
mail.com

AMORPHOS CHEMICALS PRIVATE 
LIMITED Vs CHIRAG CONCHEM 
PRIVATE LIMITED

sandeeppaladv489@g
mail.com

Maneesh 
Gumber

Ascentlawfrim@gmai
l.com

Punjab National Bank Vs Mr. 
Narender Kumar

Arunbhardwaj1206@
gmail.com

Sidana Shoe Material Vs Kaizen 
India

adv.navin@outlook.c
om

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

403
Extn Block

Execution 
(Comm.)/320/2024

SUNDARAM FINANCE LIMITED Vs 
RUKSANA SINGH

RAKESH GARG Vs M/S  NKG 
INFRASTRUCTURE LTD

ASHISH SURESH SHAH Vs 
PIYUSHBHAI PUKHRAJ SHAH

Mohammad 
Bilal

MAHASHIAN DI HATTI PRIVATE 
LIMITED Vs ROOPAKS PIK N PAY

mangla.ipr@gmail.co
m



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

19 WEST

Execution (Comm.)/325/2024 08-11-2024

OMP (I) (COMM.)/284/2024 OMP (I) (COMM.)/284/2024 13-11-2024 kartik kumar 8802218291 11-11-2024

OMP (I) (COMM.)/285/2024 OMP (I) (COMM.)/285/2024 13-11-2024 kartik kumar 8802218291 11-11-2024

OMP (I) (COMM.)/286/2024 OMP (I) (COMM.)/286/2024 13-11-2024 kartik kumar 8802218291 11-11-2024

Execution (Comm.)/329/2024 13-11-2024

Execution (Comm.)/331/2024 13-11-2024

CS (COMM)/971/2024 CS (COMM)/971/2024 14-11-2024 Vaibhav kaushik 9717740921 14-11-2024

CS (COMM)/972/2024 CS (COMM)/972/2024 14-11-2024 9717173272 13-11-2024

CS (COMM)/973/2024 CS (COMM)/973/2024 16-11-2024 Anuj Ruhela 7503249082 13-11-2024

OMP (I) (COMM.)/294/2024 OMP (I) (COMM.)/294/2024 18-11-2024 Manoj Kumar 9811133644

CS (COMM)/980/2024 CS (COMM)/980/2024 18-11-2024 Vikas Sharma 9999010507 14-11-2024

CS (COMM)/987/2024 CS (COMM)/987/2024 20-11-2024 Amit Kumar 7011961538 19-11-2024

Misc DJ/744/2024 Misc DJ/744/2024 23-11-2024 Anshul Sharma 21-11-2024

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

Execution 
(Comm.)/325/2024

ALUTECH INDUSTRIES Vs 
KANWAL KUMAR KANDHARI

YES BANK LTD Vs AASHI SHABBIR 
KHAN

advocate.mehtaassoci
ate09@gmail.com

YES BANK LTD Vs SANDEEP LAMA advocate.mehtaassoci
ate09@gmail.com

YES BANK LTD Vs SHARDA 
MOHINDER

advocate.mehtaassoci
ate09@gmail.com

Execution 
(Comm.)/329/2024

M/S SHIV SHAKTI AND COMPANY 
Vs Supreme Infrastructure India Pvt 
Ltd

Execution (Comm.)/331/2024 VIRENDER KAUR KATARIA Vs 
TATA PROJECTS LTD

GAUR GLASS CREATIONS Vs 
APOLLO INTERNATIONAL 
MONTESSORI SCHOOL AND ORS

legalworks76@gmail.
com

Sandeep Khurana Vs MS LEELA S 
STUDIO FACTORY OUTLET

Sandeep 
Khurana 

adv.ashimgupta@gm
ail.com

Innovatiview india pvt ltd Vs Infinity 
infoway pvt ltd

anujruhela1994@gm
ail.com

Shriram Finance Ltd Vs SYED ZEN 
HUSSAIN

SHAKUNTLA BANSAL Vs M/S 
SIGNATURE WINDOWS

M/S AMBIKA GASES Vs EXIDE 
INDUSTRIES LTD

amitthakur246@gma
il.com

Siddartha Duggal Vs Chander 
Shekhar



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

19 WEST

CS (COMM)/995/2024 CS (COMM)/995/2024 23-11-2024 Ankit Kashyap 8699979909 ankksyp@gmail.co, 21-11-2024

CS (COMM)/996/2024 CS (COMM)/996/2024 23-11-2024 Jatin Sapra 9899054303 22-11-2024

Execution (Comm.)/345/2024 25-11-2024 OP KHANDELWAL Vs RAVI GUPTA

Misc DJ/752/2024 Misc DJ/752/2024 27-11-2024 Abhishek Gupta 24-11-2024

CS (COMM)/1007/2024 CS (COMM)/1007/2024 27-11-2024 State Bank Of India Vs Ajay Kumar Sweety Sood 9643183210 23-11-2024

CS (COMM)/1013/2024 CS (COMM)/1013/2024 29-11-2024 Arun 9810163624 26-1-2024

CS (COMM)/1017/2024 CS (COMM)/1017/2024 30-11-2024 9899776633 pspkjuris@gmail.com28-11-2024

20 1 CS(COMM) 887/2024 05.11.2024 011 43500000 04.11.2024

1 CS(COMM) 888/2024 05.11.2024 011 43500000 04.11.2024

1 OMP(COMM) 227/2024 05.11.2024 26.10.2024

1 CS(COMM) 891/2024 06.11.2024 98111-26091 28.10.2024

1 CS(COMM) 893/2024 06.11.2024 23.10.2024

1 CS(COMM) 894/2024 06.11.2024 9811207995 29.10.2024

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

GMNC TECHNOLOGIES PRIVATE 
LIMITED Vs WADHWA HOUSE

M/S OPTICADO INDIA LLP Vs 
DIPAK JAIN

jatinsapra1312@gmai
l.com

Execution 
(Comm.)/345/2024

CREDENCE ACOUSTICS AND  
CEILINGS  PRIVATE LIMITED Vs 
PARSHOTTAM BHAI SHAMJI 
BHAI PATEL

msssoodadvocate@g
mail.com

OM TRANS LOGISTICS LIMITED 
Vs AWS SHIPPING AND 
LOGISTICS PVT LTD

advocatearun@gmail.
com

ASHOK BABBAR Vs JITENDER 
VERMA @SONU VERMA

Parmod Kumar 
Sharma

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

ZYDUS CORPORATE PARK 
AHMADABAD GUJARAT VS. BUDH 
VIHAR DELHI

RAHUL 
CHAUDHARY

litigation@rahulchau
dhry.com

ZYDUS CORPORATE PARK 
AHMADABAD GUJARAT VS. BUDH 
VIHAR DELHI

RAHUL 
CHAUDHARY

litigation@rahulchau
dhry.com

M/S STATE TRADING 
CORPORATION OF INDIA VS. 
UNION OF INDIA

ASHISH 
KHORANA

 9810006115, 
9818306115

Khoranassociates@g
mail.com 

LUCE AND LITCH ELECTRIC 
PRIVATE LMITED VS. JAI KUMAR 
GUPTA

ANKUR 
SINGHAL

ANKURSINGHALAD
VOCATE@GMAIL.C
OM 

STATE BANK OF INDIA VS.  
ANANT SACHDEVA PROP OF 
LAKSHYA INDUSTRIESW

ARUN KUMAR 
BATRA

9891223874, 
9873039121 

ashishbatra85@gmail
.com

SANDEEP SAXENA VS. GAURAV 
BAWA

ROHTASH 
KUMAR

rohkan147@gmail.co
m



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

20

1 OMP(COMM) 229/2024 06.11.2024 8700237171 04.11.2024

1 OMP(COMM) 230/2024 06.11.2024 8700237171 04.11.2024

1 OMP(COMM) 231/2024 06.11.2024 8700237171 04.11.2024

1 OMP(I)COMM 296/2024 07.11.2024 9911693718 07.11.2024

1 OMP(COMM) 234/2024 07.11.2024 9313471929 06.11.2024

1 CS(COMM) 902/2024 12.11.2024 8527240463 12.11.2024

1 CS(COMM) 906/2024 13.11.2024 9212053338 11.11.2024

1 CS(COMM) 905/2024 13.11.2024 9873188641 05.11.2024

1 CS(COMM) 904/2024 13.11.2024 9811242789 25.10.2024

1 OMP(COMM) 242/2024 14.11.2024 9971149344 11.11.2024

1 OMP(COMM) 241/2024 14.11.2024 8826466744 11.11.2024

1 OMP(COMM) 240/2024 14.11.2024 8277029717 06.11.2024

1 CS(COMM) 913/2024 14.11.2024 06.11.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

PRIMEMOVER MOBILITY VS. 
EBHA JAIN

VARUN 
SHARMA

varun.sharma@emin
dslegal.com 

PRIMEMOVER MOBILITY 
TECHNOLOGIES PVFT. LTD. VS. 
SANGMARG INFRATECH PVT. 
LTD.

VARUN 
SHARMA

varun.sharma@emin
dslegal.com 

PRIMEMOVER MOBILITY 
TECHNOLOGIES PVT. LTD. VS. 
EBHA JAIN

VARUN 
SHARMA

varun.sharma@emin
dslegal.com 

KAILASH CHAWLA VS. UNION OF 
INDIA & ORS.

KAPIL 
GAUTAM

kapil_sou84@yahoo.
co.in

UNION OF INDIA VS. M/S SHYAM 
DESIGNERS & CONSULTANTS 
PVT. LTD.

ASHISH 
KUMAR4 
SHARMA

ASHISHSHARMA37
9@GMAIL.COM

M/S INTERGLOBE TECHNOLLGY 
QUOTIENT PVT. LTD. VS. M/S 
SHREE ABSOLUTELY TRAVELS 
PVT. LTD.

KUMAR 
KARTIKEYA

ADVKUMARKARTIK
EYA@GMAIL.COM

M/S BINDAL APPARELS PVT. LTD. 
VS. NDMC & ANR.

S.C. SAGAR & 
NAEEM 
AHMED

SAGARS.CADV913@
GMAIL.COM

M/S SACHIDANAN D 
INSULATIONS VS. SEVEN HILLS 
BUILD CON PVT. LTD.

BALRAM 
SINGH

BR9840@GMAIL.CO
M

SHIV PARSHAD JAIN VS. M/S 
EMCO PRESSMASTER PVT. LTD.

VISHVA 
VADHWA

NARAINA1047@GM
AIL.COM

DR. SANDIP KUMAR SAXENA AND 
ANR. VS. M/S AGILUS 
DIAGNOSTICE LIMITED

RAJIV KUMAR 
MISHRA

ADV.RAJIVMISHRA
@GMAIL.COM

M/S YORKS FASHION PVT. LTD. 
VS. UNION OF INDIA

VISHAL K. 
SINGH

ADV.VKSINGH1990
@GMAIL.COM

M/S FUTURE NETWINGS 
SOLUTIONS VS. MR. KULDEEP

ADITYA 
MISHRA

OFFICE.AADITYAMI
SHRA@GMAIL.COM 

M/S SUNRISE FREIGHT 
FORWARDEERS PVT. LTD. VS. SH. 
SAKET BRIJENDRA

MANISH 
KOHLI

9810055591, 
9891656034

MANISHKOHLIAND
COMPANY@GMAIL.
COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

20

1 MISC. DJ 3813/2024 16.11.2024 9810812614 11.11.2024

1 OMP(COMM) 244/2024 16.11.2024 RUBY GAUTAM 9958899011 12.11.2024

1 CS(COMM) 917/20241 16.11.2024 9899381353 04.11.2024

1 CS(COMM) 916/2024 16.11.2024 PRANNOY DEY 9873673124 04.11.2024

1 CS(COMM) 5713/2024 18.11.2024 13.11.2024

1 EX(COMM) 203/2024 18.11.2024 06.11.2024

1 ARB.A.COMM) 104/2024 22.11.2024 9810034205 19.11.2024

1 EX(COMM) 208/2024 23.11.2024 9999846566 20.11.2024

1 CS(COMM) 5724/2024 25.11.2024 9811242789 NOT AVAILABLE 14.11.2024

1 CS(COMM) 5725/2024 25.11.2024 A K TRIVEDI 9871441764 19.11.2024

1 CS(COMM) 5726/2024 25.11.2024 ABHAS VS. TELEGRAM FZ LLC 8586996807 20.11.2024

1 OMP(I)COMM 302/2024 25.11.2024 9818388241 20.11.2024

1 OMP(E)COMM 5/2024 25.11.2024 9810262681 23.11.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

SR. DME// CHG., DRM OFFICED 
NR VS.  M/S PREHARI 
PROTECTION

VANDANA 
SHARMA

VANDANADEVA@G
MAIL.COM

UNION OF INDIA VS. M/S ENKAY 
ENTERPRISES & ANR.

RUBYGAUTAMADV
@GMAIL.COM 

SIGN AGE (INDIA) PVT. LTD. VS. 
LPFLEX SIGN SYSTEMS INDIA 
PVT. LTD.

MAHOR & 
ASSOCIATES 

ASHISHMAHOR@G
MAIL.COM 

ASHWANI KUMAR VS. VEERU 
FOODS PVT. LTD.

PRANNOYDEY@GM
AIL.COM

RAJENDER PRASAD GUPTA VS. 
THE NEW INDIA ASSURANCE CO 
LTD. VAND ANR.

VINAY MOHAN 
SHARMA

9818194170, 
7289068560

vinaymohan_legal@y
ahoo.in, 
vinayshanna679@gm
ail.com

SH. VIJAYANT JAIN VS. UNION OF 
INDIA

ASHISH 
KHORANA

 9810006115, 
9818306115

Khoranassociates@g
mail.com 

INSTITUTE OF BEAUTY AND 
NUTRITION VS. VLCC HEALTH 
CARE LTD.

SHASHANK 
SHARMA

 
nandnis@hotmail.co
m

M/S ATC FOODS PVT. LTD. VS. 
UNION OF INDIA AND ORS.

GAURAV 
AGGARWAL

IGAURAV99@GMAI
L.COM 

ASG STEEL TEC PVT. LTD VS. 
NISHANT JAIN

SURENDRA 
KUMAR 
WADHWA

M/S RIC PROJECTS PT LTD. VS. 
M/S CORNER ART STORE

aktrivedilawoffices@g
mail.com

SWAPNIL 
GAUR

SWAPNIL@RALEGA
L.CO.IN

PROFECTUS CAPITAL PVT. LTD. 
VS. PAWAN HEALTHCARE PVT. 
LTD.

MR. VIDUR 
SIKKA

filing@sethiassociate
s.in

P K COSMETICS VS. BELLA VITA 
ORGANIS AND HERBAL SALON

SAMIR SAGAR 
VASHISTHA

 
samirvasishta@gmail
.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

20

1 MISC. DJ 3889/2024 26.11.2024 AJAY UPPAL 9811740125 NOT AVAILABLE 19.11.2024

1 CS(COMM) 5730/2024 26.11.2024 VIVEK SINGH 9810182555 20.11.2024

1 CS(COMM) 5731/2024 26.11.2024 87695629295 19.11.2024

1 CS(COMM) 5732/2024 26.11.2024 98100 28877 22.11.2024

1 CS(COMM) 5733/2024 27.11.2024 95488 88420 legal@boostip.in 25.11.2024

1 CS(COMM) 5734/2024 27.11.2024 95488 88420 legal@boostip.in 25.11.2024

1 CS(COMM) 5735/2024 27.11.2024 9958399658 23.10.2024

1 OMP(MISC)COMM 5/2024 27.11.2024 9910211045 23.11.2024

1 CS(COMM) 5738/2024 28.11.2024 IRA GUPTA 9818976099 23.11.2024

1 CS(COMM) 5741/2024 29.11.2024 7678644773 legal@rnaip.com 27.11.2024

1 CS(COMM) 5745/2024 30.11.2024 011-40563742 27.11.2024

1 CS(COMM) 5746/2024 30.11.2024 LAWYERS INC 27.11.2024

21 25 OMP (COMM)/227/2024 OMP (COMM)/227/2024 05-11-2024 9810006115 26.10.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

ADITYA BIRLA FINANCE LTD. VS. 
MANOJ BHARDWAJ

SHIVANI GUPTA AND ORS VS. 
ANSAL PROPRIETIES AND 
INFRASTRUCTURE LTD.

lexalliance.vivek@gm
ail.com 

PIRG ASSET CVII LLP VS. 
BIGSPOON FOODS PVT. LTD.

KAUSTUBH 
RAI

KAUSTUBH.RAI@O
UTLOOK.COM

TIMES INTERNET LTD. VS. 
HARJINDER SINGH

RAJEEV 
AGARWAL

lawyersinc@rediffmai
l.com

THE SUPREME INDUSTRIES 
LIMITED VS. PREM JI UDYOG

SHRIHAR 
TRIPATHI

PATANJALI FOODS LIMITED VSL 
ANIL KUMARJ AIN

SHRIHAR 
TRIPATHI

M/S EQUIPMENT PLANET VS. M/S 
RAMPAL SINGH MUKHTYAR 
AHMED

SURESH 
KUMAR SINGH

ADV.SURESHKRSIN
GH@GMAIL.COM

KRISHAN KUMAR DHOOT VS. 
SHOU HOSPITALITY

SHREY 
CHATHLY

shreychathly@yahoo.
com 

M/S S J EXPORTS & ANR. VS. M/S 
KHAN BROTHER & ANOTHERS

IRAGUPTA27@GMA
IL.COM 

PUMA SE VS. SURENDER SINGH 
AND ANR.

RANJAN 
NARULA

ROSMERTA TECHNOLOGIES LTD. 
VS. ROSMERTA 
INFRASTRUCTURE PVT. LTD. & 
ANR.

RRG & 
ASSOCIATES

RRG.RRGASSOCIAT
ES@GMAIL.COM

UFLEX LIMITED VS. MOHAN 
RAWAT PROP.

9810028877, 
9313949058

LAWYERSINC@RED
IFFMAIL.COM

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

M/S STATE TRADING 
CORPORATION 
OF INDIA LTD  Vs  UNION OF 
INDIA

Saurav Singh 
Yadav(P),

Khoranuassociatcs@g
mail



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

21

25 OMP (COMM)/228/2024 OMP (COMM)/228/2024 05-11-2024 9810006115 26.10.2024

25 OMP (COMM)/226/2024 OMP (COMM)/226/2024 05-11-2024 9810006115 26.10.2024

25 CS (COMM)/896/2024 CS (COMM)/896/2024 07-11-2024 HS Gautam(P), 9599693082 28.10.2024

25 OMP (COMM)/235/2024 OMP (COMM)/235/2024 07-11-2024 9810959432 04.11.2024

25 CS (COMM)/895/2024 CS (COMM)/895/2024 07-11-2024 9810132015 05.11.2024

25 CS (COMM)/897/2024 CS (COMM)/897/2024 07-11-2024 9999132159 26.10.2024

25 CS (COMM)/901/2024 CS (COMM)/901/2024 12-11-2024 9899601838 06.11.2024

25 CS (COMM)/903/2024 CS (COMM)/903/2024 13-11-2024 9311603927 29.10.2024

25 OMP (COMM)/237/2024 OMP (COMM)/237/2024 13-11-2024 C. Parkash(P), 9873469955 Kisgare2@gmail.com 04.11.2024

25 CS (COMM)/908/2024 CS (COMM)/908/2024 14-11-2024 9818950925, 06.11.2024

25 CS (COMM)/910/2024 CS (COMM)/910/2024 14-11-2024 9312400662 24.10.2024

25 Execution (Comm)/197/2024 Execution (Comm)/197/2024 14-11-2024 98111-66800 21.10.2024

25 CS (COMM)/909/2024 CS (COMM)/909/2024 14-11-2024 Arbab Malik(P), 9610773011 29.10.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

State Trading Corporation  
Vs  UNION OF INDIA

Saurav Singh 
Yadav(P),

Khoranuassociatcs@g
mail

STATE TRADING CORPORATION  
Vs  UNION OF INDIA

Saurav Singh 
Yadav(P),

Khoranuassociatcs@g
mail

MS VARDHMAN SHEET TRADERS  
Vs  MR SURENDER JAIN  PROP 
OF M/S MAHAVEER IRON AND 
STEEL ENTERPRISES

: 
harshitshamia00000
5gmail.com

VASDEV  Vs  GOVT OF NCT OF 
DELHI

SANJAY 
BANSAL(P),

mail2sanjaybansal@y
ahoo.com

WD  40 MANUFACTURING 
COMPANY 
 Vs  GLUTAPE INDIA PRIVATE
 LIMITED AND ORS

SUDARSHAN 
BANSAL(P),

legal@unitedworld.co
.in

STATE BANK OF INDIA  Vs  
MR MANISH KUMAR PANDEY

ADAITA 
KUMAR  
ROUT(P),

AKROUTADVOCATE
la2GMAIL.COM

Hem Narayan  Roy  Vs  M/s Amree
 Pharmaceuticals

Akanksha 
Ahuja(P),

sanjayjains657@gmai
l.com

SHIVAM ENGINEERS  
FABRICATORS  
Vs  NEERAJ SHARMA

SUNIL KUMAR 
BHARDWAJ(P),

BHARDWAJSUNDL2
6@YAHOO.CO.IN

M/s Jai Maa Constructions  Vs  
Container Corporation  of India

STP LIMITED  Vs  MAYUR 
SONAWANE Alias MAYUR
 VASANT SONAWANE

VIJAYENDER  
KUMAR(P),

dandvlegal@gmail.co
m

B L AGRO INDUSTRIES LIMITED 
 Vs  URBAN EXPORTS PRIVATE
 LIMITED

RAJESH 
SHARMA(P),

THECALTRADE@G
MAIL.COM

ANISH AGGARWAL Sole prop of 
M s Prakash Saree Bhandar 
 Vs  M S  Sheetal Saree Through
 Its Partner Auth Person

Ashish 
Kapur(P),

kapurassociates235@
gmail.com

Dr Khalil Ahmed  Vs  Darshan 
Kumari Khan

adv.arbabmalik@egm
ail.con



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

21

25 CS (COMM)/914/2024 CS (COMM)/914/2024 16-11-2024 9990605966 12.11.2024

25 OMP (COMM)/243/2024 OMP (COMM)/243/2024 16-11-2024 9868224037 26.10.2024

25 CS (COMM)/915/2024 CS (COMM)/915/2024 16-11-2024 9810941587 07.11.2024

25 Execution (Comm)/201/2024 Execution (Comm)/201/2024 18-11-2024 9810006115 07.11.2024

25 CS (COMM)/918/2024 CS (COMM)/918/2024 18-11-2024 9818257310 21.10.2024

25 CS (COMM)/919/2024 CS (COMM)/919/2024 18-11-2024 99 100 74 987 08.11.2024

25 OMP (COMM)/246/2024 OMP (COMM)/246/2024 20-11-2024 9999328572 NOT PROVIDED 08.11.2024

25 Execution (Comm)/204/2024 21-11-2024 9899138242 26.10.2024

25 CS (COMM)/5717/2024 CS (COMM)/5717/2024 22-11-2024 Siddharth(P), 964352499 19.11.2024

25 CS (COMM)/5718/2024 CS (COMM)/5718/2024 22-11-2024 Siddharth(P), 964352499 19.11.2024

25 CS (COMM)/5719/2024 CS (COMM)/5719/2024 22-11-2024 Siddharth(P), 964352499 19.11.2024

25 CS (COMM)/5720/2024 CS (COMM)/5720/2024 22-11-2024 9871495838 16.11.2024

25 OMP (I) (COMM)/301/2024 OMP (I) (COMM)/301/2024 23-11-2024 9971283481 14.11.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

RSPL HEALTH PRIVATE LIMITED  
Vs  
SUN PHARMA LABORATORIES
 LIMITED

Shravan 
Bansal(P),

UNITEDMARK@UN
ITEDANDUNITED.C
OM

union of india  Vs  M/S 
SIMTECH INTERNATIONAL

EKTA 
DHAMA(P),

advekta80@gmail.co
m

R International  Vs  M S 
JPFL FILMS PVT LTD

Sanjeet Kumar 
Mishra(P),

mtlawfirm04@gmail.
com

VIJAYANT JAIN  Vs  UNION 
OF INDIA

Saurav Singh 
Yadav(P),

khoranaassociates@g
mail.com

MANJUSHA HEALTHCARE 
PVT LTD  Vs  PUNJAB
 NATIONAL BANK

ANUBHAV 
TYAGI(P),

Lexinfinity11@gmail.
com

Deepak Ansal And Sons 
Huf And Anr  Vs  Monika 
Bansal And Ors

HARSH 
JAIN(P),

dharitryphookan@g
mail.com

IIFL SECURITIES LIMITED  Vs 
 RAKESH BHANSALI

Devmani 
Bansal(P),

Execution (Comm)/204/2024 PUNJAB NATIONAL BANK  Vs  
ANITA JAISWAL AND ORS

Arun 
Bhardwaj(P),

arunbhardwaj1206@
gmail.com

State Bank of India  Vs  Chirag 
Furniture Through Its
 Proprietor Bharat Bhushan

adv.sidharth311992@
gmail.com

State Bank Of India  Vs  
Mohit Kumar

adv.sidharth311992@
gmail.com

State Bank Of India  Vs  
Pawan Kumar

adv.sidharth311992@
gmail.com

MOGLI LABS INDIA PVT LTD  
Vs  M/S M S CLOTHING

Tarun 
Verma(P),

cstarunverma@gmail
.com

PROFECTUS CAPITAL PVT LTD 
 Vs  ARDOUR PACK PRIVATE 
LIMITED

AAKASH 
KUMAR(P),

sandhya@trulegal.co.
in



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

21

25 Misc DJ/3878/2024 Misc DJ/3878/2024 23-11-2024 9711690222 NOT PROVIDED 19.11.2024

25 Execution (Comm)/209/2024 25-11-2024 9873547805 14.11.2024

25 CS (COMM)/5723/2024 CS (COMM)/5723/2024 25-11-2024 9871441764 19.11.2024

25 CS (COMM)/5743/2024 CS (COMM)/5743/2024 30-11-2024 Indra Narain(P),9311824970 19.10.2024

25 CS (COMM)/5744/2024 CS (COMM)/5744/2024 30-11-2024 9810028877 20.11.2024

25 CS (COMM)/5742/2024 CS (COMM)/5742/2024 30-11-2024 9811215181 NOT PROVIDED 19.10.2024

25 OMP (MISC) (COMM)/4/2024 05-11-2024 9811585062 29.10.2024

25 Execution (Comm)/196/2024 Execution (Comm)/196/2024 14-11-2024 9811432933 05.11.2024

25 Execution (Comm)/198/2024 Execution (Comm)/198/2024 14-11-2024 AMIT GARG(P), 9350018343 05.11.2024

25 OMP (I) (COMM)/300/2024 OMP (I) (COMM)/300/2024 22-11-2024 9811512629 NOT PROVIDED 14.11.2024

25 OMP (COMM)/250/2024 OMP (COMM)/250/2024 28-11-2024 9811106945 23.11.2024

25 OMP (I) (COMM)/305/2024 OMP (I) (COMM)/305/2024 29-11-2024 9818451124 27.11.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

IRC RUBBER COMPANY THRO AR 
BADAL SHARMA  Vs  QPAVE
 SOLUTION PVT LTD AND ORS

GOURAV 
PRASAD(P),

Execution (Comm)/209/2024 Nityanand and sons constractors 
Pvt ltd  Vs  Union of Inida Engineer 
in Chief

Manubhav 
Anand(P),

amrita@adpchamber
s.in

M/s RIC Projects Pvt Ltd  Vs  
M/s Mahadev Profiles Pvt Ltd And 
Anr

Avinash Kumar 
Trivedi(P),

aktrivedilawoffices@g
mail.com

PUNJAB NATIONAL BANK 
 Vs  TEJENDER KAUSHIK

associatenarayan29@
gmail.com

AR AIRWAYS PRIVATE LIMITED  
Vs  MILLION-AIR JETS PVT LTD

Rajeev 
Agarwal(P),

LAWYERSINC@RED
IFFMAIL.COM

BANK OF INDIA  Vs  BRIJPAL 
SINGH THROUGH ITS LR SMT 
RASHMI

KANISH 
AERY(P),

OMP (MISC) 
(COMM)/4/2024

Energy Efficiency Services Ltd  Vs  
KAMAL
 KUMAR PROPRIETOR OF
 AASTHA ELECTRICALS

Samdarshi 
Sanjay(P),

samdarshisanjay@gm
ail.com

M/s Prosafe Automation  Vs  M/s 
Cranex 
Limited

Nirmal Jeet 
Singh(P),

adv_kumarmunish@
yahoo.in

M/S TRAFIKSOL 
ELECTROMECHANICAL
 PVT LTD  Vs  M/S PSAR
 COMMUNICATION PVT LTD AND 
ORS

advamitgarg1050201
9@gmail.com

M/S P K ENGINEERING  Vs  
INDIAN
 OIL CORPORATION LIMITED

Gagandeep 
Singh Arora(P),

DELHI DEVELOPMENT 
AUTHORITY Vs Rajinder Prasad 
Gupta

PROMILA 
KAPOOR ()

promi.sharma@gmail
.com

M/S MASSIVE RESTAURANTS 
PVT. 
LTD.  VS.  MOONSHINE FOOD 
VENTURES LLP

PRATEEK 
KUMAR

JAINKUMARLEGAL
@OUTLOOK.COM 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

22 24 OMP (I) (COMM)/295/2024 05-11-2024 Not availble not availble 28-10-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/228/2024 05-11-2024 8954377855 25-10-2024

24 SUIT FOR TRADEMARKS CS (COMM)/889/2024 06-11-2024 9873047772 29-10-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/233/2024 06-11-2024 9811501433 27-08-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/232/2024 06-11-2024 9599752525 not availble 15-10-2024

24 EXECUTIION PETITION Execution (Comm)/195/2024 06-11-2024 9811996757 22-10-2024

24 SUIT FOR RECOVERY CS (COMM)/892/2024 06-11-2024 Arihant Jain(P), 8360795167 30-10-2024

24 SUIT FOR RECOVERY CS (COMM)/890/2024 06-11-2024 9891223874 22-10-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

SECTION 9 OF ARBITRATION & 
CONCILIATION ACT

Millennium Education Management 
Private Limited  Vs  THE 
EDUNATION TRUST

Dhruv 
Varma(P),

STATE TRADING CORPORATION 
Vs UNION OF INDIA

Saurav Singh 
Yadav

sauravyadavri@gmail
.com

ANI MEDIA PVT LTD  Vs  FMTV 
NEWS RESEARCH MEDIA AND 
NETWORKS DISTRIBUTION PVT 
LTD

Sidhant 
Kumar(P),

sidhant@sidhantkum
ar.net

Ace Engineers Bureau Engineers And 
Contractors  Vs  MUNICIPAL 
CORPORATION OF DELHI AND 
ANR

JAGJIT 
SINGH(P),

jagjitkharbanda@yah
oo.co.in

Comfort Care Systems Private 
Limited  Vs  STUP CONSULTANTS 
PVT  LTD

RICHA 
RICHA(P),

Mahanagar Telephone Nigam 
Limited  Vs  Avinash Sachdeva

Prashant 
Sharma(P),

prashant6757@yahoo
.co.in

MULTISOFT INFOCOM PRIVATE 
LIMITED  Vs  QEOSOL TECH 
SOLUTIONS PVT LTD

arihant1992@hotmail
.com

STATE BANK OF INDIA  Vs  
DHANANJAY KUMAR BARNWAL 
PROP OF SHRI SIDDHIVINAYAK 
HOSIERY

ASHISH 
BATRA(P),

ashishbatra85@gmail
.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

22

24 SUIT FOR TRADEMARKS CS (COMM)/900/2024 07-11-2024 9810017859 04-11-2024

24 SUIT FOR RECOVERY CS (COMM)/899/2024 07-11-2024 8447958168 25-10-2024

24 SUIT FOR RECOVERY CS (COMM)/898/2024 07-11-2024 7838390214 04-11-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/236/2024 08-11-2024 Not availble not availble 28-10-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/238/2024 13-11-2024 9873085569 not availble 09-11-2024

24 SUIT FOR RECOVERY CS (COMM)/907/2024 13-11-2024 Not availble not availble 29-10-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/239/2024 13-11-2024 9810061495 not availble 06-11-2024

24 SUIT FOR RECOVERY CS (COMM)/912/2024 14-11-2024 9958150008 05-11-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

MODERN MOLD PLAST PRIVATE 
LIMITED  Vs  MOHAMMAD 
SAMEER

Shravan 
Bansal(P),

skbansalipr@gmail.c
om

SUPRABHA MITRA THROUGH SPA 
HOLDER HEMANT ARORA  Vs  
RAM BARAN GAUTAM

ARCHIT 
SINGHAL(P),

lawyer.architsinghal
@gmail.com

TV TODAY NETWORK LTD  Vs  
CUBES MEDIA AND BRANDING 
PVT LTD

Shahrukh 
Ejaz(P),

shahrukhejaz@hotma
il.com

Sopan Restaurant  Vs  Indian 
Railway Catering And Tourism 
Corporation

Shobhit 
Trehan(P),

AMRIUDDIN MIRZA  Vs  TATA 
CAPITAL LTD

RAGIB 
GAYYUR(P),

SHIVAM ENGINEERS  
FABRICATORS  Vs  ADITYA 
TRADERS  ENGINEERS PVT LTD

SUNIL KUMAR 
BHARDWAJ(P),

INSIGHT CUSTOMER CALL 
SOLUTIONS LIMITED  Vs  
ZOOMCAR INDIA PRIVATE 
LIMITED

S SANTANAM 
SWAMINADHA
N(P),

UTTAR PRADESH RAJKIYA 
NIRMAN NIGAM LTD  Vs  THE 
NAINITAL BANK LTD

JYOTI 
TEWARI(P),

jyotitewari18@gmail.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

22

24 SUIT FOR RECOVERY CS (COMM)/911/2024 14-11-2024 9810911816 06-11-2024

24 EXECUTIION PETITION Execution (Comm)/199/2024 14-11-2024 9810061558 not availble 28-10-2024

24 EXECUTIION PETITION 14-11-2024 8826750777 05-11-2024

24 OMP (I) (COMM)/297/2024 16-11-2024 8954377855 13-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5715/2024 18-11-2024 9910122455 not availble 12-11-2024

24 OMP (I) (COMM)/298/2024 18-11-2024 9811977139 not availble 13-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5714/2024 18-11-2024 9013534938 09-11-2024

24 EXECUTIION PETITION 18-11-2024 8954377855 05-11-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

STP LIMITED  Vs  HAYAGREV 
CIVIL ENGINEERING PRIVATE 
LIMITED

VIJAYENDER  
KUMAR(P),

vkumar2576@gmail.c
om

SHRI ANDREAS SINGH WADHWA  
Vs  National Textile Corporation Ltd

Suresh Chand 
Singhal(P),

Execution (Comm)/200/2024 SUNDARAM FINANCE LTD  Vs  
SHUBHAM R

MANISHA 
BARUAH(P),

manishabaruahlegal
@gmail.com

SECTION 9 OF ARBITRATION & 
CONCILIATION ACT

COACH COM  Vs  SR DFM 
NORTHERN RAILWAY AND ORS

Saurav Singh 
Yadav(P),

sauravyadavri@gmail
.com

RADHA KRISHAN TEMPLE TRUST 
Through Managing Trustee Smt 
Poonam Sharma  Vs  Maninder 
Singh

CHANDRIKA 
GUPTA(P),

SECTION 9 OF ARBITRATION & 
CONCILIATION ACT

M/S ORIENTAL ENTERPRISES 
PVT LTD  Vs  UNION OF INDIA

ADDTYA 
KAPOOR(P),

Revex Plasticisers Pvt Ltd Through 
its Authorized Representative Ms 
Surabhi Saxena  Vs  HDM Fashions 
A Partnership Firm

Bharat 
Gupta(P),

bharat.gupta@outloo
k.in

Execution (Comm)/202/2024 VIJAYANT JAIN  Vs  UNION OF 
IDNIA

Saurav Singh 
Yadav(P),

sauravyadavri@gmail
.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

22

24 OBJECTION PETITION U/S 34 OMP (COMM)/247/2024 20-11-2024 9090622674 04-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5716/2024 20-11-2024 9873278641 07-11-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/248/2024 21-11-2024 9818444096 15-11-2024

24 EXECUTIION PETITION Execution (Comm)/205/202421-11-2024 9899138242 26-10-2024

24 ARB A (COMM)/13/2024 22-11-2024 8745046859 18-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5721/2024 22-11-2024 9891062566 13-11-2024

24 EXECUTIION PETITION 22-11-2024 Joby P Varghese 9899855689 lawjpv@gmail.com 14-11-2024

24 EXECUTIION PETITION Execution (Comm)/207/202422-11-2024 Varun Mittal(P), 9953062629 08-11-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Vikas Medicos  Vs  Samsung India 
Electronics Pvt Ltd

Mohan Krishna 
Ghosh(P),

gudu2meet@gmail.co
m

HINDUJA HOUSING FINANCE 
LTD  Vs  Ashish Kumar

Vishal 
Khattar(P),

patinelawoffices@gm
ail.com

M/S MINIFLEX CABLES 
MANUFACTURERS LLP  Vs  
RAJENDER SINGH

Alok 
Tripathi(P),

aloktripathi.adv@gm
ail.com

PUNJAB NATIONAL BANK  Vs  
ROOPDEEP PROP OF ROOPDEEP 
PRINTERS

Arun 
Bhardwaj(P),

arunbhardwaj1206@
gmail.com

APPEAL U/S 37 OF 
ARBITRATION & CONCILIATION 
ACT

INSTITUTE OF BEAUTY AND 
NUTRITION  Vs  VLCC Health Care 
Ltd

shashank 
sharma(P),

shashank7354@gmail
.com

SKYWAYS AIR SERVICES PVT LTD  
Vs  ARIF KHAN PROPRIETOR OF 
INTERNATIONAL SHIPPING  AND 
CARGO AGENCY

Neeraj 
Gupta(P),

adv.neerajmangla@g
mail.com

Execution (Comm)/206/2024 MATRIX GUARDTECH PVT. LTD. 
Vs MIST DIRECT SALES PVT. LTD.

Sunil Kumar Gupta  Vs  Manish 
Arora

vmittal01@hotmail.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

22

24 SUIT FOR TRADEMARKS CS (COMM)/5722/2024 23-11-2024 9810017859 18-11-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/249/2024 26-11-2024 UNION OF INDIA  Vs  SHAHID ALI 9911503658 not availble 19-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5727/2024 26-11-2024 9958804676 19-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5728/2024 26-11-2024 Vibhor Garg(P), 9811352998 vibhor@bavlegal.in 19-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5729/2024 26-11-2024 Vibhor Garg(P), 9811352998 vibhor@bavlegal.in 19-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5737/2024 27-11-2024 CANARA BANK  Vs  SHEETAL 9811024490 18-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5736/2024 27-11-2024 9811320358 not availble 21-10-2024

24 OMP (I) (COMM)/304/2024 28-11-2024 9310266522 21-11-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

SHUBHAM GOLDIEE MASALE PVT 
LTD  Vs  TANAJI PANDURANG 
KHAVARE

Shravan 
Bansal(P),

skbansalipr@gmail.c
om

TEJASVI 
GOEL(P),

UTTAM INDANE  Vs  INDIAN OIL 
CORPORATION LIMITED

Neha 
Kapoor(P),

nehakapoor24@gmai
l.com

Charu Goel  Vs  NEWLINK 
OVERSEAS FINANCE LIMITED

Ruchi Goel  Vs  NEWLINK 
OVERSEAS FINANCE LTD AND 
ORS

ARUN 
DUGGAL(P),

arunduggal@yahoo.i
n

M/S EQUIPMENT PLANET  Vs  M/S 
RAMPAL SINGH MUKHTYAR 
AHMED

SURESH  
SINGH(P),

SECTION 9 OF ARBITRATION & 
CONCILIATION ACT

EXPRESSION PORTFOLIO 
PRIVATE LIMITED  Vs  RENU

SANJEEV  
KUMAR(P),

04sanjeev.advocate@
gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

22

24 OMP (I) (COMM)/303/2024 28-11-2024 9310266522 21-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5739/2024 28-11-2024 Not availble not availble 20-11-2024

24 SUIT FOR RECOVERY CS (COMM)/5740/2024 29-11-2024 8527240463 19-11-2024

24 OMP (I) (COMM)/306/2024 29-11-2024 9818451124 27-11-2024

23 SOUTH Civil Suit CS (COMM)/506/2024 05-11-2024 9990366723 04.11.2024

Execution Petition Execution (Comm)/111/2024 05-11-2024 9873122789 04.11.2024

05-11-2024 8285002845 04.11.2024

06-11-2024 9958726491 05.11.2024

06-11-2024 9958726491 05.11.2024

07-11-2024 9643646534 06.11.2024

Misc Civil Case Misc DJ/2725/2024 07-11-2024 9650682928 06.11.2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

SECTION 9 OF ARBITRATION & 
CONCILIATION ACT

EXPRESSION PORTFOLIO 
PRIVATE LIMITED  Vs  KAUSHAL 
KUMAR SINGH

SANJEEV  
KUMAR(P),

04sanjeev.advocate@
gmail.com

RIDGEWAY ENERGY PVT LTD  Vs  
M/S ERNST AND YOUNG LLP

PRASHANT  
PATHAK(P),

INTERGLOBE TECHNOLOGY 
QUOTIENT PVT LTD  Vs  M/S 
SUNVIEW TRAVEL PLUS PVT LTD

Kumar 
Kartikeya(P),

advkumarkartikeya@
gmail.com

SECTION 9 OF ARBITRATION & 
CONCILIATION ACT

M/S MASSIVE RESTAURANTS 
PRIVATE LIMITED  Vs  M/S AV 
HOSPITALITY VENTURES LLP

PRATEEK  
KUMAR(P),

prateek268@gmail.co
m

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

Canara Bank  Vs  Nripendra Kumar 
Thakur

Pratap Chandra  
Rana(P),

prana25000@gmail.c
om

12, New Court 
Block-I

M/S RANG DE P2P FINANCIAL 
SERVICES PRIVATE LIMITED  Vs  
M/S FRUITFAL TECHNOLOGIES 
INDIA PRIVATE LIMITED

Ankur 
Sangal(P),

phalguni.nigam@kha
itanco.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2876/2024 YES BANK LTD  Vs  KULDEEP 
SHARMA

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2888/2024

Cnh Industrial Capital India Pvt Ltd  
Vs  JITENDER SINGH

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2889/2024

Cnh Industrial Capital India Pvt Ltd  
Vs  AJAY BALWANT

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2909/2024

KOTAK MAHINDRA BANK  Vs  
VIRENDRA MOTARS TRANSPORT 
COMPANY

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

LEVIS STRAUSS AND CO  Vs  SHRI 
KRISHNA ENTERPRISES

Shravan 
Bansal(P),

rishi@unitedandunite
d.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/2925/202408-11-2024 9643646534 07.11.2024

08-11-2024 9643646534 07.11.2024

08-11-2024 9643646534 07.11.2024

08-11-2024 8130383143 07.11.2024

08-11-2024 8130383143 07.11.2024

Civil Suit CS (COMM)/514/2024 11-11-2024 9999671088 08.11.2024

OMP (I) (COMM)/2947/202411-11-2024 yes bank ltd  Vs  ANIL kUMAr 7030378800 08.11.2024

11-11-2024 7030378800 08.11.2024

11-11-2024 yues bank  Vs  BADAR ALI 7030378800 08.11.2024

11-11-2024 yes bank ltd  Vs  RITVIKPATHAK 7030378800 08.11.2024

Civil Suit CS (COMM)/513/2024 11-11-2024 9650682928 08.11.2024

OMP (I) (COMM)/2955/202412-11-2024 yes bank ltd  Vs  SAHILSARASWAT 7030378800 11.11.2024

OMP (I) (COMM)/2953/202412-11-2024 9958726491 11.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
ARJUN SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2926/2024 KOTAK MAHINDRA BANK  Vs  
SHADAB KHAN

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2924/2024 KOTAK MAHINDRA BANK  Vs  
ANKIT SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2923/2024 hdfc bank ltd  Vs  PREM ANAND 
JAIN

ADV. LALIT 
PANDEY(P),

lalitpandey@gmail.co
m

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2922/2024 hdfc bank ltd  Vs  SUBHASH  
CHANDELA

ADV. LALIT 
PANDEY(P),

lalitpandey@gmail.co
m

12, New Court 
Block-I

WINDORZ INDIA PVT LTD  Vs  
IREO VICTORY VALLY PVT LTD

SHASHI 
RANJAN(P),

singhajit64@gmail.co
m

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2948/2024

YES BANK LTD  Vs  MOAHMMAD 
ZAKI

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2946/2024 ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2945/2024 ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

KISAN IRRIGATIONS AND 
INFRASTRUCTURE LIMITED  Vs  
NITIN GUGORIA PROPRIETOR OF 
M/S NEW UTKARSH INDUSTRIES

Shravan 
Bansal(P),

rishi@unitedandunite
d.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA PRIME 
LIMITED  Vs  AVANISH AVANISH 
KUMAR

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/2952/202412-11-2024 11.11.2024

Civil Suit CS (COMM)/516/2024 12-11-2024 981118356 11.11.2024

OMP (I) (COMM)/2951/2024 12-11-2024 8285002845 11.11.2024

OMP (I) (COMM)/2971/2024 14-11-2024 9958726491 13.11.2024

14-11-2024 9958726491 13.11.2024

14-11-2024 9958726491 13.11.2024

14-11-2024 9958726491 13.11.2024

Civil Suit CS (COMM)/523/2024 18-11-2024 9958726491 16.11.2024

18-11-2024 9958726491 16.11.2024

18-11-2024 9643646534 16.11.2024

18-11-2024 9643646534 16.11.2024

18-11-2024 9643646534 16.11.2024

18-11-2024 9643646534 16.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK LTD  Vs  
Dhanaji Machhindra Wanave

RAJEEV 
KUMAR 
RANJAN(P),

9311022104 & 
9311966242

ranjan.and.company
@gmail.com

12, New Court 
Block-I

M/s Sunbeam Ventures HUF 
through its Karta  Vs  M/s Palsons 
Derma PVT LTD

MOHD 
JAHANGIR(P),

vvsinghadv@gmail.co
m

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD  Vs  SAMI 
ULLAH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrial Capital India Pvt Ltd  
Vs  JANAK DULARI

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2969/2024 Cnh Industrial Capital India Pvt Ltd  
Vs  CHAMANLAL SONI

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2970/2024 Cnh Industrial Capital India Pvt Ltd  
Vs  MEEM FAJAL

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2968/2024

Cnh Industrial Capital India Pvt Ltd  
Vs  ANKIT CHAUHAN

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

M/S PATANJALI AYURVED 
LIMITED  Vs  SHAKTI SINGH 
PROP OF AARAV ENTERPRISES

RAKESH  
TIWARI(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2999/2024 KOTAK MAHINDRA PRIME LTD  
Vs  VIRENDRA SINGH

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3002/2024

KOTAK MAHINDRA BANK  Vs  
VYAS YADAV

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3001/2024 KOTAK MAHINDRA BANK  Vs  
NEEERAJ KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3000/2024

KOTAK MAHINDRA BANK  Vs  
ARVIND KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2998/2024

KOTAK MAHINDRA BANK  Vs  
GANGA KUSHWAHA

parv 
mahajan(P),

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/2997/202418-11-2024 9811252038 16.11.2024

Misc Civil Case Misc DJ/2740/2024 18-11-2024 Arti Bansal(P), 9999442349 16.11.2024

19-11-2024 YES BANK LTD  Vs  VARUN ARORA 8285002845 18.11.2024

Civil Suit CS (COMM)/525/2024 19-11-2024 9999886478 18.11.2024

Misc Civil Case Misc DJ/2741/2024 19-11-2024 9810020931 Not provided 18.11.2024

Civil Suit CS (COMM)/524/2024 19-11-2024 9312274280 18.11.2024

19-11-2024 9643646534 18.11.2024

19-11-2024 9643646534 18.11.2024

21-11-2024 7030378800 19.11.2024

21-11-2024 9873347330 19.11.2024

OMP (I) (COMM)/3057/202421-11-2024 9654926809 19.11.2024

21-11-2024 AXIS BANK LTD  Vs  RENU 9654926809 19.11.2024

21-11-2024 axis bank pvt ltd  Vs  A N NARAYAN 9811192158 19.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Ms Cholamandalam Investment And 
Finance Company Ltd  Vs  Madan 
Lal

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

12, New Court 
Block-I

VIJAY KUMAR SACHDEVA  Vs  
MANOJ MADAAN

artibansal07@yahoo.
com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3024/2024

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

PREPLADDER PRIVATE LIMITED  
Vs  Co Spaces Optech Private 
Limited

Abhinay 
Gupta(P),

abhinay@legalknight
s.in

12, New Court 
Block-I

UCO BANK  Vs  GADARIYA 
MARKETING SERVICES

GAURAV 
TOKAS(P),

12, New Court 
Block-I

MAX HEALTHCARE INSTITUTE 
LIMITED  Vs  Devender kumar

Vijay k 
sharma(P),

vijayksharmaadv@ya
hoo.co.in

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3022/2024 KOTAK MAHINDRA BANK  Vs  
ARUN SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3023/2024 KOTAK MAHINDRA BANK  Vs  
BRIJESH KUMAR YADAV

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3059/2024 YES BANK LTD  Vs  MEHUL 
KATARIA

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3058/2024

Axis Bank Ltd  Vs  SUBHASH 
CHAND BHARGAVA

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

AXIS BANK LTD  Vs  RAJENDER 
SINGH

Anupam 
Singh(P),

anupamjsingh@gmail
.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3055/2024 Anupam 
Singh(P),

anupamjsingh@gmail
.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3054/2024 Shobha 
Gupta(P),

srshobhagupta@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

21-11-2024 Axis bank pvt ltd  Vs  kuber sharma 9811192158 19.11.2024

21-11-2024 9643646534 19.11.2024

21-11-2024 9643646534 19.11.2024

OMP (I) (COMM)/3102/202422-11-2024 8285002845 21.11.2024

OMP (I) (COMM)/3104/202422-11-2024 8285002845 21.11.2024

OMP (I) (COMM)/3103/202422-11-2024 8285002845 21.11.2024

OMP (I) (COMM)/3101/2024 22-11-2024 8285002845 21.11.2024

22-11-2024 8285002845 21.11.2024

22-11-2024 8285002845 21.11.2024

22-11-2024 8285002845 21.11.2024

22-11-2024 9873347330 21.11.2024

22-11-2024 9873347330 21.11.2024

22-11-2024 9873347330 21.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3056/2024 Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3053/2024 KOTAK MAHINDRA BANK  Vs  
SUNEEL KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3052/2024 KOTAK MAHINDRA BANK  Vs  
GYANENDRA SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD  Vs  
SURENDRA JAI

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD  Vs  AJAB  
SINGH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD  Vs  SETU  
KUMAR

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD  Vs  SHAMA 
 THAPA

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3099/2024

IDFC FIRST BANK LTD  Vs  AJAY  
RAKESH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3100/2024 IDFC FIRST BANK LTD  Vs  REKHA 
 DEVI

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3098/2024

IDFC FIRST BANK LTD  Vs  AASIF 
IKHLAKH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3097/2024 KOTAK MAHINDRA BANK  Vs  
SAHIB SINGH

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3095/2024 KOTAK MAHINDRA BANK  Vs  
SHIVAM SHARMA

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3094/2024

KOTAK MAHINDRA BANK  Vs  
JASWANT SINGH

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

22-11-2024 9873347330 21.11.2024

22-11-2024 9873347330 21.11.2024

22-11-2024 9873347330 21.11.2024

OMP (I) (COMM)/3091/202422-11-2024 9873347330 21.11.2024

22-11-2024 9873347330 21.11.2024

22-11-2024 9873347330 21.11.2024

OMP (I) (COMM)/3182/202425-11-2024 9643646534 23.11.2024

OMP (I) (COMM)/3179/2024 25-11-2024 9643646534 23.11.2024

OMP (I) (COMM)/3181/2024 25-11-2024 9643646534 23.11.2024

OMP (I) (COMM)/3180/202425-11-2024 9643646534 23.11.2024

OMP (I) (COMM)/3177/2024 25-11-2024 9811192158 23.11.2024

OMP (I) (COMM)/3178/2024 25-11-2024 AXIS BANK LTD  Vs  RAJKUMAR 9811192158 23.11.2024

OMP (I) (COMM)/3176/2024 25-11-2024 9811192158 23.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3096/2024

KOTAK MAHINDRA BANK  Vs  
KARISHMA

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3089/2024

KOTAK MAHINDRA BANK  Vs  M S 
GANDHI TRANSPORT SERVICE

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3093/2024 KOTAK MAHINDRA BANK  Vs  
ANJU RANI

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
MANOJ KUMAR

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3092/2024

KOTAK MAHINDRA BANK  Vs  
MOHD SAHID

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3090/2024

KOTAK MAHINDRA BANK  Vs  
RAHUL BUILDING MATERIAL 
SUPPLIER

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
NARENDRA YADAV

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
DEVENDRA KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
ARIF

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
AKASH KASHYAP

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

AXIS BANK LTD  Vs  AYUSH 
CHAUDHARY

shailey 
shukla(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

shailey 
shukla(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

AXIS BANK LTD  Vs  RASHID 
KHAN

shailey 
shukla(P),

srshobhagupta@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/3175/2024 25-11-2024 9811192158 23.11.2024

OMP (I) (COMM)/3171/2024 25-11-2024 Axis Bank Ltd  Vs  NITU DEVI4896 9873347330 23.11.2024

OMP (I) (COMM)/3170/2024 25-11-2024 9873347330 23.11.2024

OMP (I) (COMM)/3172/2024 25-11-2024 9873347330 23.11.2024

OMP (I) (COMM)/3169/2024 25-11-2024 Axis Bank Ltd  Vs  PRIYA 2768 9873347330 23.11.2024

OMP (I) (COMM)/3173/2024 25-11-2024 9873347330 23.11.2024

OMP (I) (COMM)/3174/2024 25-11-2024 9873347330 23.11.2024

Civil Suit CS (COMM)/537/2024 27-11-2024 CANARA BANK  Vs  Yogesh Chhabra 9999050853 25.11.2024

Execution Petition Execution (Comm)/120/2024 27-11-2024 7838983455 25.11.2024

27-11-2024 9873347330 25.11.2024

OMP (I) (COMM)/3221/2024 27-11-2024 9873347330 25.11.2024

27-11-2024 9873347330 25.11.2024

OMP (I) (COMM)/3219/2024 27-11-2024 9873347330 25.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

AXIS BANK LTD  Vs  MUKESH 
KUMAR TEWATIA

shailey 
shukla(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  AMANDEEP 
SINGH2064

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  DEEPAK KUMAR 
3161

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
ANKIT TRIPATHI 9237

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
maruti foods productions 5639

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

NILENDU  
VATSYAYAN(P)
,

nilenduvatsyayan@g
mail.com

12, New Court 
Block-I

ASHOK KUMAR NATH  Vs  Surya 
Design Line Private Limited

TARANG 
GUPTA(P),

tarang.gupta305@gm
ail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3220/2024 Axis Bank Ltd  Vs  ANAND 
GOSWAMI 3547

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  ANKUR SALUJA 
2515

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3222/2024 Axis Bank Ltd  Vs  RAHUL JAIN 
8757

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  AAMIR ABID 
4098

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

27-11-2024 Axis Bank Ltd  Vs  JYOTI 9422 9873347330 25.11.2024

28-11-2024 9643646534 27.11.2024

28-11-2024 9643646534 27.11.2024

28-11-2024 9643646534 27.11.2024

28-11-2024 9643646534 27.11.2024

OMP (I) (COMM)/3241/2024 28-11-2024 9643646534 27.11.2024

28-11-2024 9643646534 27.11.2024

OMP (I) (COMM)/3235/202428-11-2024 9811192158 27.11.2024

28-11-2024 9811192158 27.11.2024

OMP (I) (COMM)/3237/202428-11-2024 AXIS BANK LTD  Vs  SAEED 9811192158 27.11.2024

28-11-2024 AXIS BANK LTD  Vs  VAJID 9811192158 27.11.2024

28-11-2024 9873347330 27.11.2024

Misc Civil Case Misc DJ/2757/2024 28-11-2024 9953939076 abinit@india.com 27.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3223/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3239/2024 KOTAK MAHINDRA BANK  Vs  
AKEEL AHMAD

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3243/2024 KOTAK MAHINDRA BANK  Vs  
NANDINI ROAD LINES 1117

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3244/2024 KOTAK MAHINDRA BANK  Vs  
RADHARANI TRADERS  
SUPPLIERS 430

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3242/2024 KOTAK MAHINDRA BANK  Vs  
AMARJEET PASWAN

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
PADMA DEVI

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3240/2024

KOTAK MAHINDRA BANK  Vs  
PRADEEP PAL

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

AXIS BANK LTD  Vs  KAPIL 
KUMAR

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3238/2024 AXIS BANK LTD  Vs  PRADEEP 
KUMAR

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3236/2024 Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3234/2024 Axis Bank Ltd  Vs  PRIYAM JYOTI 
KHARGHORIA

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

naresh kumar anand  Vs  goldsquare 
sales pvt ltd

Amit 
Manchanda(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/3319/2024 30-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3321/2024 30-11-2024 9873347330 29.11.2024

30-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3317/2024 30-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3312/2024 30-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3313/2024 30-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3316/2024 30-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3318/202430-11-2024 9873347330 29.11.2024

30-11-2024 9873347330 29.11.2024

30-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3310/202430-11-2024 Axis Bank Ltd  Vs  TARUN 8699 9873347330 29.11.2024

30-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3315/2024 30-11-2024 9873347330 29.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  ADITYA KUMAR 
SINGH3877

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  RAHUL 
MITTAL2094

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3320/2024 Axis Bank Ltd  Vs  MAYANK 
SHARMA 0085

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  KIRAN VERMA 
4376

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  MOHAMMMAD 
MUSRRAF 6893

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  PARVEZ ALAM 
4965

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  SHUSHIL 
KUMAR 7321

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  SAMAY SINGH 
4013

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3307/2024 Axis Bank Ltd  Vs  BANDANA 
SINGH 8996

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3309/2024 Axis Bank Ltd  Vs  MOHD SALEEM 
2991

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3308/2024

Axis Bank Ltd  Vs  BHAVNA 
MISHRA

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd  Vs  BISHAN PAL 
SINGH 9510

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

30-11-2024 9873347330 29.11.2024

30-11-2024 9873347330 29.11.2024

30-11-2024 Axis Bank Ltd  Vs  MUKIM 2965 9873347330 29.11.2024

30-11-2024 9873347330 29.11.2024

29-11-2024 9811192158 28.11.2024

Civil Suit CS (COMM)/542/2024 30-11-2024 9891829172 Not provided 29.11.2024

OMP (COMM)/39/2024 30-11-2024 Executive Engineer  Vs  Varun Gupta Arun kumar(P), 8010781318 29.11.2024

Execution Petition Execution (Comm)/121/2024 30-11-2024 9811044353 29.11.2024

30-11-2024 9811252038 29.11.2024

30-11-2024 9811252038 29.11.2024

OMP (I) (COMM)/3297/202430-11-2024 9873347330 29.11.2024

OMP (I) (COMM)/3301/202430-11-2024 9873347330 29.11.2024

30-11-2024 9873347330 29.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3303/2024 Axis Bank Ltd  Vs  SAURABH 
TIWARI 6489

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3304/2024 Axis Bank Ltd  Vs  NARENDRA 
SINGH 9527

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3306/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3305/2024 Axis Bank Ltd  Vs  PRAKASH SINHA 
0244

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3293/2024 AXIS BANK PVT LTD  Vs  
AANCHAL

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

12, New Court 
Block-I

IMAGINE MARKETING LIMITED  
Vs  LALANI INFO TECH LIMITED

Kheyali 
Singh(P),

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

gajendra.law@gmail.
com

12, New Court 
Block-I

IDBI BANK LIMITED  Vs  RAHUL 
CHAUHAN

PARTHIV J. 
MEHTA(P),

pjmehtaceo1@rediff
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3299/2024 Ms Cholamandalam Investment And 
Finance Company Ltd  Vs  Darshan 
Kumar

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/3300/2024

Ms Cholamandalam Investment And 
Finance Company Ltd  Vs  Yogesh 
Kumar

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
ANUJ KUMAR KOCHHAR 8051

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
VARUN CRANE SERVICE 0580

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3294/2024 KOTAK MAHINDRA BANK  Vs  
RAKESH KUMAR 9985

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/3295/202430-11-2024 9873347330 29.11.2024

30-11-2024 9873347330 29.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK  Vs  
MURSHEED MOMIN 0107

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/3296/2024 KOTAK MAHINDRA BANK  Vs  
LIYAKAT 1635

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH Commercial CS(COMM) 505/2024 04.11.2024 8750905558 04.11.2024

Commercial CS(COMM) 502/2024 04.11.2024 8510084534 25.10.2024

Commercial OMP(I)(COMM)2878/2024 05.11.2024 IDFC BANK LTD VS MOHD SALIM 9717028845 06.07.2024

Commercial OMP(I)(COMM)2879/2024 05.11.2024 9717028845 08.07.2024

Commercial OMP(I)(COMM)2880/2024 05.11.2024 HDFC BANK LTD VS AJAY KUMAR 9717028845 29.08.2024

Commercial OMP(I)(COMM)2881/2024 05.11.2024 9717028845 21.09.2024

Commercial OMP(I)(COMM)2882/2024 05.11.2024 IDFC BANK LTD VS HARI OM 9717028845 21.09.2024

Commercial OMP(I)(COMM)2901/2024 06.11.2024 YES BANK LTD VS NAIMA ABID RADHA SINGH 7838237587 09.08.2024

Commercial OMP(I)(COMM)2903/2024 06.11.2024 YES BANK LTD VS JAI BHAGWAN RADHA SINGH 7838237587 22.08.2024

Commercial OMP(I)(COMM)2907/2024 06.11.2024 YES BANK LTD VS SAHIL KHATRI 9717028845 04.11.2024

Commercial OMP(I)(COMM)2908/2024 06.11.2024 YES BANK LTD VS WASEEM 9717028845 04.11.2024

Commercial CS(COMM) 509/2024 07.11.2024 9818823289 05.11.2024

Commercial CS(COMM) 511/2024 08.11.2024 9711785812 06.11.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

SHREE CEMENT LIMITED VS 
CENTRAL CEMENT INDUSTRIES

MOHD SAZID 
RAYEEN

SAZID@ASHWATH
HLEGAL.COM

6, New Court 
Block-I

M/S ANKUR TRADE LINK VS 
PARVESH

DIGVIJAY 
SINGH RANA

MS266911@GMAIL.
COM

6, New Court 
Block-I

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC BANK LTD VS SHAN 
MOHAMMAD

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC BANK LTD VS UDHAM 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

ASAPLEGALANDAD
VOCATES@GMAIL.C
OM

6, New Court 
Block-I

ASAPLEGALANDAD
VOCATES@GMAIL.C
OM

6, New Court 
Block-I

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

MANASH LIFESTYLE VS 
TWINZKART PRIVATE LIMITED

NAGESHWAR 
KUMHAR

INFO@DEYANDKU
MHAR.COM

6, New Court 
Block-I

PUNJAB NATIONAL BANK VS 
BHAWNA WALIA

SARVJEET 
YADAV

SARAVJEETYADAV0
8@YAHOO.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH

Commercial OMP(I)(COMM) 2982/2024 16.11.2024 AXIS BANK VS AARTI GUPTA DHEERAJ 9871040589 11.11.2024

Commercial CS(COMM) 521/2024 16.11.2024 9717988891 28.10.2024

Commercial CS(COMM) 522/2024 16.11.2024 9717988891 28.10.2024

Commercial CS(COMM) 520/2024 16.11.2024 9810575142 14.11.2024

Commercial OMP(I)(COMM) 3077/2024 21.11.2024 9958726491 06.11.2024

Commercial OMP(I)(COMM) 3075/2024 21.11.2024 9958726491 07.11.2024

Commercial OMP(I)(COMM) 3076/2024 21.11.2024 9958726491 07.11.2024

Commercial OMP(I)(COMM) 3078/2024 21.11.2024 9958726491 07.11.2024

Commercial OMP(I)(COMM) 3079/2024 21.11.2024 9873347330 09.11.2024

Commercial OMP(I)(COMM) 3080/2024 21.11.2024 9873347330 09.11.2024

Commercial OMP(I)(COMM) 3081/2024 21.11.2024 KOTAK MAHINDRA VS KAPIL DEV 9873347330 09.11.2024

Commercial OMP(I)(COMM)3287/2024 29.11.2024 9643646534 24.10.2024

Commercial OMP(I)(COMM)3288/2024 29.11.2024 9643646534 07.11.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

INDOLEXLAW@GM
AIL.COM

6, New Court 
Block-I

PRJ FAMILY PVT TRUST VS 
RASEEL GUJRAL

VARUN 
SHARMA

UNUCONSULTANTS
@GMAIL.COM

6, New Court 
Block-I

PRJ FAMILY PVT TRUST VS 
RASEEL GUJRAL

VARUN 
SHARMA

UNUCONSULTANTS
@GMAIL.COM

6, New Court 
Block-I

PRASHANT TOMAR VS PAWAN 
NEGI

SAKESHI 
MEHLEY

ADMIN@ATLANTIC
LAW.IN

6, New Court 
Block-I

CNH INDUSTRIAL CAPITAL VS 
SUNIL DHANPAT SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL CAPITAL VS 
DHANPATI BALDEV

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL CAPITAL VS 
RAMPAL TEKCHAND

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL CAPITAL VS 
RAJ SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS 
NARENDER KUMAR

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS PREM 
SAGAR BHANDANA

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS VIRENDRA 
MOTORS

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS ASHOK 
KUMAR YADAV

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH

Commercial OMP(I)(COMM)3289/2024 29.11.2024 9643646534 07.11.2024

Commercial OMP(I)(COMM)3290/2024 29.11.2024 9643646534 07.11.2024

Commercial OMP(I)(COMM)3291/2024 29.11.2024 9643646534 07.11.2024

Commercial OMP(I)(COMM)3292/2024 29.11.2024 9643646534 07.11.2024

Commercial OMP(I)(COMM) 3340/2024 30.11.2024 LALIT PANDEY 8130383143 07.11.2024

Commercial OMP(I)(COMM) 3341/2024 30.11.2024 LALIT PANDEY 8130383143 07.11.2024

Commercial OMP(I)(COMM) 3342/2024 30.11.2024 9958726491 13.11.2024

Commercial OMP(I)(COMM) 3343/2024 30.11.2024 9958726491 13.11.2024

Commercial OMP(I)(COMM) 3344/2024 30.11.2024 KOTAK MAHINDRA VS MOHINI T 9958726491 11.11.2024

Commercial OMP(I)(COMM) 3345/2024 30.11.2024 9958726491 11.11.2024

Commercial OMP(I)(COMM) 3346/2024 30.11.2024 9958726491 11.11.2024

Commercial OMP(I)(COMM) 3347/2024 30.11.2024 LALIT PANDEY 8130383143 07.11.2024

Commercial OMP(I)(COMM) 3348/2024 30.11.2024 9958726491 13.11.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

KOTAK MAHINDRA VS ANIL 
JAISWAL

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS RAJAN 
PANDEY

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS AKHILESH 
SINGH

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS NILESH 
YADAV

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

HDFC BANK LTD VS SANASAM 
JACKY SINGH

LALITPANDEYADV
@GMAIL.COM

6, New Court 
Block-I

HDFC BANK LTD VS SHIKHA BAL 
KISHAN

LALITPANDEYADV
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL CAPITAL VS 
AMAN DEOL

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL CAPITAL VS 
JAY SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS RAMESH 
SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA VS NUPUR 
MISHRA

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

HDFC BANK LTD VS ANITA 
SAMAL

LALITPANDEYADV
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL CAPITAL VS 
KRISHNA KUMAR CHETRI

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH Commercial OMP (I) (COMM)/2873/202404-11-2024 9717028845 21-10-2024

Commercial OMP (I) (COMM)/2871/2024 04-11-2024 YES BANK Vs ANILKUMAR 7030378800 25-10-2024

Commercial OMP (I) (COMM)/2872/202404-11-2024 YES BANK Vs RAJIV TYAGI 7030378800 25-10-2024

Commercial 04-11-2024 7030378800 25-10-2024

Commercial 04-11-2024 7030378800 26-10-2024

Commercial 04-11-2024 9958726491 23-10-2024

Commercial 04-11-2024 9958726491 23-10-2024

Commercial 04-11-2024 yes bank Vs NEERAJ KUMAR 7030378800 26-10-2024

Commercial 04-11-2024 7030378800 28-10-2024

Commercial 05-11-2024 YES BANK LTD Vs NAIMA ABID 9717028845 01-11-2024

Commercial 06-11-2024 IARC Vs GURUKULA 9599624216 29-10-2024

Commercial 06-11-2024 IARC Vs AKRAM HAFIZ 9599624216 29-10-2024

Commercial 06-11-2024 7030378800 30-10-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs RAJ 
KUMAR BANSAL

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2870/2024 YES BANK LTD Vs INDERPAL 
BRAHAM PRAKASH

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2869/2024

yes bank Vs MUKESH SATBIR 
SINGH

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2867/2024 PIRAMAL CAPITAL HOUSING 
FINANCE LIMITED Vs AKASH 
BHOORI SINGH

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2868/2024

PIRAMAL CAPITAL HOUSING 
FINANCE LIMITED Vs AMIT 
KUMAR TOMAR

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2866/2024

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2865/2024 YES BANK Vs BALAJI 
ENTERPRISES

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2883/2024

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

OMP (I) 
(COMM)/2900/2024

ASHIM  
BHATT(P)

ashim.bhatt17@gmail
.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2899/2024

ASHIM  
BHATT(P)

ashim.bhatt17@gmail
.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2904/2024

YES BANK LTD Vs SURINDER 
KUMAR

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial 06-11-2024 YES BANK LTD Vs AMIT KAPOOR 7030378800 29-10-2024

Commercial 06-11-2024 yes bank ltd Vs TANIA ACHARJEE 7030378800 30-10-2024

Commercial 06-11-2024 9958726491 04-11-2024

Commercial 06-11-2024 9958726491 04-11-2024

Commercial CS (COMM)/510/2024 07-11-2024 9555655254 05-11-2024

Commercial 08-11-2024 9643646534 07-11-2024

Commercial 08-11-2024 9643646534 07-11-2024

Commercial OMP (I) (COMM)/2937/202408-11-2024 9643646534 07-11-2024

Commercial 08-11-2024 9643646534 07-11-2024

Commercial 08-11-2024 8130383143 07-11-2024

Commercial OMP (I) (COMM)/2935/202408-11-2024 9958726491 07-11-2024

Commercial OMP (I) (COMM)/2931/2024 08-11-2024 9958726491 07-11-2024

Commercial 08-11-2024 9958726491 07-11-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) 
(COMM)/2898/2024

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2897/2024 ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2896/2024

Cnh Industrial Capital India Pvt Ltd 
Vs PAWANDEEP KUMAR

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/2895/2024 Cnh Industrial Capital India Pvt Ltd 
Vs PREM SINGH

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OFB Tech Pvt Ltd Vs Novasutam 
Foods Private Limited

MANOJ 
SINGH(P)

info@lexpanacea.com

17, New Court 
Block-I

OMP (I) (COMM)/2936/2024 KOTAK MAHINDRA BANK Vs JAI 
PREM SINGH

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) (COMM)/2938/2024 KOTAK MAHINDRA BANK Vs 
MUNNA

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
VIJAY LAXMI PANDEY

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) (COMM)/2939/2024 KOTAK MAHINDRA BANK Vs 
MOHD SHAMIM KHAN

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) (COMM)/2933/2024 hdfc bank ltd Vs AYUSH  
CHAUDHARY

ADV. LALIT 
PANDEY(P)

lalitpandeyadv@gmai
l.com

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs GURMEL SINGH

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs NARESH DEVI

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/2934/2024 Cnh Industrial Capital India Pvt Ltd 
Vs SONIA RANI

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial 08-11-2024 9958726491 07-11-2024

Commercial 08-11-2024 hdfc bank ltd Vs ARIF  HUSSAIN 8130383143 07-11-2024

Commercial 08-11-2024 9958726491 07-11-2024

Commercial OMP (I) (COMM)/2927/202408-11-2024 9958726491 07-11-2024

Commercial 08-11-2024 9958726491 07-11-2024

Commercial 12-11-2024 9811252038 10-11-2024

Commercial OMP (I) (COMM)/2961/2024 12-11-2024 9958726491 08-11-2024

Commercial CS (COMM)/518/2024 12-11-2024 09-11-2024

Commercial 13-11-2024 yes bank Vs JAGDISH KUMAR 7030378800 08-11-2024

Commercial 13-11-2024 7030378800 08-11-2024

Commercial 13-11-2024 09-11-2024

Commercial OMP (COMM)/37/2024 14-11-2024 9350520408 11-11-2024

Commercial OMP (I) (COMM)/2973/202414-11-2024 9958726491 12-11-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/2932/2024 Cnh Industrial Capital India Pvt Ltd 
Vs SANDEEP RAMPAL

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2930/2024

ADV. LALIT 
PANDEY(P)

lalitpandeyadv@gmai
l.com

17, New Court 
Block-I

OMP (I) (COMM)/2928/2024 Cnh Industrial Capital India Pvt Ltd 
Vs KALA KARM

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs SATI JASNATH 
CONSTRUCTION COMPANY

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/2929/2024 Cnh Industrial Capital India Pvt Ltd 
Vs KAMLESH OM

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/2962/2024 Ms Cholamandalam Investment And 
Finance Company Ltd Vs Star 
Trading Company

Ravi Shankar 
Garg(P)

advocatersgarg@gma
il.com

17, New Court 
Block-I

KOTAK MAHINDRA PRIME 
LIMITED Vs AMAR SINGH

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

UNION BANK OF INDIA SAKET Vs 
CHETAN SI NGH

KAMALJIT 
SINGH 
RANOT(P)

9890410729, 
9868487861

kamaljeetsinghranot
@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2965/2024 ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2964/2024 YES BANK LTD Vs RAHUL 
BALAYAN

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2963/2024 KOTAK MAHINDRA BANK LTD Vs 
Vilas Bajrang Bhandurge

RAJEEV 
KUMAR 
RANJAN(P)

9311022104, 
93II966242

ranjan.and.company
@gmail.com

17, New Court 
Block-I

M/S VISHAL ICE COLD STORAGE 
THROUGH PARTNERS Vs Small 
Farmers Agri Business Consortium 
Through SUSHIL KUM

Rakesh 
Burman(P)

rakeshburman19@g
mail.com

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs KRISHNA KUMAR CHERI

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial Execution (Comm)/114/2024 14-11-2024 Nimish Chib(P) 9810823566 12-11-2024

Commercial OMP (I) (COMM)/2972/202414-11-2024 9958726491 12-11-2024

Commercial 18-11-2024 9643646534 15-11-2024

Commercial 18-11-2024 9643646534 15-11-2024

Commercial 18-11-2024 9643646534 15-11-2024

Commercial 18-11-2024 9643646534 16-11-2024

Commercial 18-11-2024 9643646534 16-11-2024

Commercial 18-11-2024 9643646534 15-11-2024

Commercial 18-11-2024 9999709988 16-11-2024

Commercial Misc DJ/2737/2024 18-11-2024 Pushpa Bagla Vs Axis bank Pankaj Jaiswal 9899632810 14-11-2024

Commercial OMP (I) (COMM)/3031/202419-11-2024 7985456927 17-11-2024

Commercial 19-11-2024 J K YADAV(P) 9999855157 18-11-2024

Commercial 19-11-2024 9643646534 18-11-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

deepak kumar gorain Vs sheeshpal 
singh

nimishchib@gmail.co
m

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs AALOK KUMAR

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3009/2024

KOTAK MAHINDRA BANK Vs 
RAJENDRA SINGH KASHYAP

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3006/2024

KOTAK MAHINDRA BANK Vs 
RISHABH VERMA

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) (COMM)/3007/2024 KOTAK MAHINDRA BANK Vs 
NASEEB AHMAD

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3008/2024

KOTAK MAHINDRA BANK Vs 
VINEET KUMAR

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) (COMM)/3010/2024 KOTAK MAHINDRA BANK Vs 
SUJEET YADAV

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3005/2024

KOTAK MAHINDRA BANK Vs 
GAYATRI DEVI

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3004/2024

M/S SURENDRA PAL SINGN AND 
COMPANY Vs CNH INDUSTRIAL 
INDIA  PVT LTD AND ANR

YASHASWI SK 
CHOCKSEY(P)

adv.yashskc@gmail.c
om

17, New Court 
Block-I

pankajjaiswall78@gm
ail.com

17, New Court 
Block-I

SelfX India Private Limited Vs 
ELLESS INTERNATIONAL

VIJAY 
CHAUHAN(P)

vishisht.singh@vllp.c
o.in

17, New Court 
Block-I

OMP (I) 
(COMM)/3030/2024

DHARA MOTOR FINANCE LTD Vs 
RISHABH AGARWAL

advjitenderyadav2017
@gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3029/2024

KOTAK MAHINDRA BANK Vs ANIL 
KUMAR JAISWAL

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial Misc DJ/2747/2024 19-11-2024 Sujay Kumar Jha Vs FIITJEE Ltd Mohit Gupta(P) 9654681238 14-11-2024

Commercial 21-11-2024 9873347330 18-11-2024

Commercial 21-11-2024 9873347330 18-11-2024

Commercial 21-11-2024 Axis Bank Ltd Vs KALU 7953 9873347330 18-11-2024

Commercial 21-11-2024 9873347330 18-11-2024

Commercial 21-11-2024 9873347330 18-11-2024

Commercial OMP (I) (COMM)/3071/2024 21-11-2024 Axis Bank Ltd Vs SUBEDAR 1963 9873347330 18-11-2024

Commercial 21-11-2024 9811192158 19-11-2024

Commercial 21-11-2024 9958726491 20-11-2024

Commercial 21-11-2024 9643646534 19-11-2024

Commercial 21-11-2024 9643646534 20-11-2024

Commercial OMP (I) (COMM)/3111/2024 22-11-2024 Rahul Saxena(P)9810069969 20-11-2024

Commercial OMP (I) (COMM)/3109/202422-11-2024 9717028845 20-11-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

mglawoffices2017@g
mail.com

17, New Court 
Block-I

OMP (I) (COMM)/3073/2024 Axis Bank Ltd Vs KRISHNA RAO 
2071

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/3070/2024 Axis Bank Ltd Vs SANDEEP BHATI 
5327

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) 
(COMM)/3068/2024

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) 
(COMM)/3069/2024

Axis Bank Ltd Vs SHAKIL AHMED 
4664

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/3072/2024 Axis Bank Ltd Vs ALI MOHAMMAD 
9484

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/3074/2024 AXIS BANK PVT LTD Vs AKASH 
BHATI

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

17, New Court 
Block-I

OMP (I) (COMM)/3067/2024 Cnh Industrial Capital India Pvt Ltd 
Vs MANOJ MALLIK

RAJESH 
JANGRA(P)

 
jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3065/2024 KOTAK MAHINDRA BANK Vs 
JITENDRA KUMAR

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3066/2024

KOTAK MAHINDRA BANK Vs 
AZAHARUDDIN

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

Flipspaces Technology Labs Private 
Limited Vs Rupa Publications India 
Pvt Ltd

gauravnair@sagalegal
.in

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs ZAFAR  
BAIG

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial OMP (I) (COMM)/3108/202422-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3107/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3110/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3106/202422-11-2024 9873347330 20-11-2024

Commercial OMP (I) (COMM)/3105/202422-11-2024 9873347330 20-11-2024

Commercial OMP (I) (COMM)/3167/2024 23-11-2024 9643646534 22-11-2024

Commercial OMP (I) (COMM)/3166/2024 23-11-2024 9643646534 22-11-2024

Commercial OMP (I) (COMM)/3163/2024 23-11-2024 9643646534 22-11-2024

Commercial OMP (I) (COMM)/3164/2024 23-11-2024 9643646534 22-11-2024

Commercial OMP (I) (COMM)/3165/2024 23-11-2024 9643646534 22-11-2024

Commercial OMP (I) (COMM)/3168/202423-11-2024 9643646534 22-11-2024

Commercial CS (COMM)/533/2024 23-11-2024 981141796 22-11-2024

Commercial OMP (I) (COMM)/3161/2024 23-11-2024 9643646534 22-11-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs KARTIK  
KAUSHIK

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs SANTU  
KUMAR

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs DAVI  
LAL

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
RAJEEV BHARDWAJ 4562

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
DEEPAK 9164

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
VARUN KUMAR

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
AMIT KUMAR YADAV

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
KHALIQUZZAMA

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
DHARMENDRA KUMAR

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
NAJIM ALI

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
SANDEEP KUMAR

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

THE SOUTH INDIAN BANK LTD Vs 
PAUL VARGHESE

CHANDER 
SHEKHAR(P)

parveengargofficial@
gmail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
MANOJ KUMAR MAURYA

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial OMP (I) (COMM)/3162/2024 23-11-2024 9643646534 22-11-2024

Commercial OMP (I) (COMM)/3195/2024 25-11-2024 9654926809 22-11-2024

Commercial OMP (I) (COMM)/3196/2024 25-11-2024 AXIS BANK LTD Vs ANIL 9654926809 22-11-2024

Commercial OMP (I) (COMM)/3189/202425-11-2024 AXIS BANK LTD Vs SNEHA 9654926809 22-11-2024

Commercial OMP (I) (COMM)/3198/202425-11-2024 IARC Vs VIKRAM PATEL 9599624216 22-11-2024

Commercial OMP (I) (COMM)/3193/2024 25-11-2024 9654926809 22-11-2024

Commercial OMP (I) (COMM)/3199/2024 25-11-2024 AXIS BANK LTD Vs LALIT JAIN 9654926809 22-11-2024

Commercial OMP (I) (COMM)/3191/2024 25-11-2024 9654926809 22-11-2024

Commercial OMP (I) (COMM)/3192/2024 25-11-2024 AXIS BANK LTD Vs SAHEED 9654926809 22-11-2024

Commercial OMP (I) (COMM)/3188/202425-11-2024 9873347330 23-11-2024

Commercial OMP (I) (COMM)/3186/202425-11-2024 9873347330 23-11-2024

Commercial OMP (I) (COMM)/3187/2024 25-11-2024 9873347330 23-11-2024

Commercial 27-11-2024 Axis Bank Ltd Vs SONU 8581 9873347330 23-11-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
RADHARANI TRADERS  
SUPPLIERS 057

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

AXIS BANK LTD Vs RAJINDER 
SINGH

Anupam 
Singh(P)

anupamjsingh@gmail
.com

17, New Court 
Block-I

Anupam 
Singh(P)

anupamjsingh@gmail
.com

17, New Court 
Block-I

Anupam 
Singh(P)

anupamjsingh@gmail
.com

17, New Court 
Block-I

ASHIM  
BHATT(P)

ashim.bhatt17@gmail
.com

17, New Court 
Block-I

AXIS BANK LTD Vs RAMAN 
DUBEY

Anupam 
Singh(P)

anupamjsingh@gmail
.com

17, New Court 
Block-I

Anupam 
Singh(P)

anupamjsingh@gmail
.com

17, New Court 
Block-I

AXIS BANK LTD Vs TAURUS 
HOSPITALITY PVT LTD

Anupam 
Singh(P)

anupamjsingh@gmail
.com

17, New Court 
Block-I

Anupam 
Singh(P)

anupamjsingh@gmail
.com

17, New Court 
Block-I

Axis Bank Ltd Vs POOJA JYANI 
9052

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs RAVI KUMAR 
4097

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
MARUTI FOOD PRODUCTIONS 
3145

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/3230/2024 MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial 27-11-2024 9873347330 23-11-2024

Commercial 27-11-2024 9873347330 23-11-2024

Commercial OMP (I) (COMM)/3231/2024 27-11-2024 9873347330 23-11-2024

Commercial OMP (I) (COMM)/3267/202429-11-2024 9811192158 26-11-2024

Commercial 29-11-2024 9811192158 26-11-2024

Commercial OMP (I) (COMM)/3271/2024 29-11-2024 axis bank pvt   ltd Vs chote lal 9811192158 25-11-2024

Commercial OMP (I) (COMM)/3272/202429-11-2024 9811192158 25-11-2024

Commercial 29-11-2024 9811192158 25-11-2024

Commercial 29-11-2024 9811192158 25-11-2024

Commercial 29-11-2024 9811192158 27-11-2024

Commercial OMP (I) (COMM)/3325/202430-11-2024 9873347330 26-11-2024

Commercial 30-11-2024 9873347330 26-11-2024

Commercial OMP (I) (COMM)/3314/2024 30-11-2024 9873347330 26-11-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/3232/2024 Axis Bank Ltd Vs AAS MOHMAD 
2835

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/3233/2024 Axis Bank Ltd Vs NARINDER  KAUR 
6828

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs SANDEEP KUMAR 
SINGH 9309

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

AXIS BANK LTD Vs SHALENDER 
KUMAR

Shobha 
Gupta(P)

srshobhagupta@gmai
l.com

17, New Court 
Block-I

OMP (I) (COMM)/3269/2024 AXIS BANK LTD Vs NAVEEN 
JINDAL

Shobha 
Gupta(P)

srshobhagupta@gmai
l.com

17, New Court 
Block-I

Shobha 
Gupta(P)

srshobhagupta@gmai
l.com

17, New Court 
Block-I

AXIS BANK LTD Vs YUDHISTHER 
RAWAT

Shobha 
Gupta(P)

srshobhagupta@gmai
l.com

17, New Court 
Block-I

OMP (I) (COMM)/3268/2024 AXIS BANK LTD Vs LAXMAN 
SINGH

Shobha 
Gupta(P)

srshobhagupta@gmai
l.com

17, New Court 
Block-I

OMP (I) (COMM)/3270/2024 AXIS BANK LTD Vs JASKARAN 
SINGH

Shobha 
Gupta(P)

srshobhagupta@gmai
l.com

17, New Court 
Block-I

OMP (I) (COMM)/3266/2024 axis bank pvt ltd Vs hareesh kumar 
mavi

Shobha 
Gupta(P)

srshobhagupta@gmai
l.com

17, New Court 
Block-I

Axis Bank Ltd Vs SUNIL GOSAIN 
5230

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/3302/2024 Axis Bank Ltd Vs KULDEEP  YADAV 
6035

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs RAHUL SINGH 
SOROUT 7265

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial 30-11-2024 9873347330 26-11-2024

Commercial OMP (I) (COMM)/3311/2024 30-11-2024 9873347330 26-11-2024

Commercial 30-11-2024 Axis Bank Ltd Vs RADHA 6433 9873347330 27-11-2024

Commercial 30-11-2024 9873347330 28-11-2024

26 SOUTH Commercial CS (COMM)/503/2024 04-11-2024 9971547353 28.10.2024

Commercial CS (COMM)/504/2024 04-11-2024 9811685334 NOT PROVIDED 28.10.2024

Commercial 05-11-2024 70303 78800 29.10.2024

Commercial 05-11-2024 9717028845 01.11.2024

Commercial 05-11-2024 YES BANK LTD Vs SAHIL ARORA 70303 78800 30.10.2024

Commercial 05-11-2024 IARC Vs ABDUL QADEER KHAN KUSUM BHATT 29.10.2024

Commercial 06-11-2024 9958726491 04.11.2024

Commercial 06-11-2024 9958726491 04.11.2024

Commercial 06-11-2024 9958726491 04.11.2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/3324/2024 Axis Bank Ltd Vs SUNITA YADAV 
4782

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs ASWANI KUMAR 
6830

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/3326/2024 MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/3298/2024 KOTAK MAHINDRA BANK Vs 
ISLAM 4921

MAYANK 
MAHAJAN(P)

mayank 
_mahajan05@yahoo.
com

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

KARMIC EVENTS PVT LTD  Vs  NG 
EVENTS AND MARKETING

Ashim 
Shridhar(P),

chamberashimshridh
ar@gmail.com

29, New Court 
Block-II

Sanjeev Kumar  Vs  Ascence 
consultancy sevices pvt Ltd

SATENDER 
KUMAR 
VASHISTHA

29, New Court 
Block-II

OMP (I) 
(COMM)/2884/2024

YES BANK LTD Vs RITENDRA 
SINGH

ANANJAY 
SINGH(P),

ASAPLEGALANDAD
VOCATES@GMAIL.C
OM

29, New Court 
Block-II

OMP (I) (COMM)/2885/2024 YES BANK LTD Vs NARINDER 
KUSHWAHA 32

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM)/2886/2024

ANANJAY 
SINGH(P),

ASAPLEGALANDAD
VOCATES@GMAIL.C
OM

29, New Court 
Block-II

OMP (I) (COMM)/2887/2024 9599624216, 
8595344479

ashim.bhatt17@gmail
.com

29, New Court 
Block-II

OMP (I) (COMM)/2905/2024 Cnh Industrial Capital India Pvt Ltd 
Vs SANDEEP KUMAR

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2902/2024

Cnh Industrial Capital India Pvt Ltd 
Vs ANKUSH KRISHAN KUMAR

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2906/2024

Cnh Industrial Capital India Pvt Ltd 
Vs RELU RAM

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial OMP (I) (COMM)/2918/202408-11-2024 yes bank ltd Vs DILIP MODI 70303 78800 06.11.2024

Commercial OMP (I) (COMM)/2917/2024 08-11-2024 yes bank ltd Vs LALIT KUMAR 70303 78800 06.11.2024

Commercial OMP (I) (COMM)/2910/202408-11-2024 9958726491 07.11.2024

Commercial OMP (I) (COMM)/2911/2024 08-11-2024 8130383143 07.11.2024

Commercial OMP (I) (COMM)/2912/2024 08-11-2024 9643646534 07.11.2024

Commercial OMP (I) (COMM)/2913/2024 08-11-2024 9643646534 07.11.2024

Commercial OMP (I) (COMM)/2914/2024 08-11-2024 9643646534 07.11.2024

Commercial OMP (I) (COMM)/2915/2024 08-11-2024 9643646534 07.11.2024

Commercial OMP (I) (COMM)/2916/2024 08-11-2024 9643646534 07.11.2024

Commercial OMP (COMM)/36/2024 11-11-2024 Ekta Kalra(P), 08.11.2024

Commercial 11-11-2024 9990659331 08.11.2024

Commercial 11-11-2024 9990659331 08.11.2024

Commercial Execution (Comm)/112/2024 11-11-2024 9971347479 08.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

ANANJAY 
SINGH(P),

ASAPLEGALANDAD
VOCATES@GMAIL.C
OM

29, New Court 
Block-II

ANANJAY 
SINGH(P),

ASAPLEGALANDAD
VOCATES@GMAIL.C
OM

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs RAJVINDER SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

hdfc bank ltd Vs SANDEEP  
SANDEEP

ADV. LALIT 
PANDEY(P),

lalitpandeyadv@gmai
l.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
MRADUL TRIVEDI

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
IBRAR AHMAD

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
BABA SHIV ENTERPRISES

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
VIKASH SINGH PATEL

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
RAMESHWAR GUPTA

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

Anamika Auto Mobiles Vs Hero 
Fincorp Ltd

9718223997, 
9811304800

advocateektakalra@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2949/2024 FUSION FINANCE LIMITED Vs 
SEEMA GARG

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/2950/2024 TRUSTLENDERS CAPITAL PVT 
LTD Vs AMAR SINGH

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

Fincap Financial Corporation Ltd Vs 
AMIT VIG

SARTHAK 
GAUR(P),

sarthakgaur2009@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial OMP (I) (COMM)/2957/202412-11-2024 YES BANK Vs RAJNI BIDHURI 70303 78800 08.11.2024

Commercial 12-11-2024 YES BANK LTD Vs ROHIT ROHIT 70303 78800 08.11.2024

Commercial 12-11-2024 9873347330 09.11.2024

Commercial 14-11-2024 9958726491 12.11.2024

Commercial OMP (I) (COMM)/2977/2024 14-11-2024 9958726491 12.11.2024

Commercial OMP (I) (COMM)/2976/202414-11-2024 9958726491 12.11.2024

Commercial OMP (I) (COMM)/2975/202414-11-2024 9958726491 12.11.2024

Commercial OMP (I) (COMM)/2974/202414-11-2024 9958726491 12.11.2024

Commercial OMP (I) (COMM)/2981/202416-11-2024 9990659331 13.11.2024

Commercial OMP (I) (COMM)/2979/202416-11-2024 9990659331 13.11.2024

Commercial 16-11-2024 9990659331 13.11.2024

Commercial CS (COMM)/519/2024 16-11-2024 14.11.2024

Commercial 18-11-2024 9958726491 14.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

ANANJAY 
SINGH(P),

ASAPLEGALANDAD
VOCATES@GMAIL.C
OM

29, New Court 
Block-II

OMP (I) (COMM)/2958/2024 ANANJAY 
SINGH(P),

ASAPLEGALANDAD
VOCATES@GMAIL.C
OM

29, New Court 
Block-II

OMP (I) (COMM)/2956/2024 KOTAK MAHINDRA PRIME Ltd Vs 
PALLVI VAISHY

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) (COMM)/2978/2024 Cnh Industrial Capital India Pvt Ltd 
Vs RAJAT

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs RAM SUNDAR YADAV

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs GAURAV DEEWAN SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs RIHANA RAHIS

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs SURENDRA PAL

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

SMFG INDIA HOME FINANCE CO 
LTD Vs RAVI INDER SINGH

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

SMFG INDIA HOME FINANCE CO 
LTD Vs CHANDER SINGH BISHT

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) 
(COMM)/2980/2024

SMFG INDIA HOME FINANCE CO 
LTD Vs YASHVEER SINGH

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

KANADIA FYR FYTER PVT LTD Vs 
M/S SHANNON AND SHANNON

SMITA 
KUMARI 
RAJGARHIA(P)
,

7703955775, 
9212545556

smita20185@gmail.c
om

29, New Court 
Block-II

OMP (I) 
(COMM)/2989/2024

KOTAK MAHINDRA PRIME LTD Vs 
NASIR ALI SIDDIQUE

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial 18-11-2024 9990659331 15.11.2024

Commercial 18-11-2024 9990659331 15.11.2024

Commercial 18-11-2024 9990659331 15.11.2024

Commercial 18-11-2024 9990659331 15.11.2024

Commercial OMP (I) (COMM)/2991/2024 18-11-2024 9990659331 15.11.2024

Commercial 18-11-2024 9990659331 15.11.2024

Commercial 18-11-2024 9990659331 15.11.2024

Commercial 18-11-2024 9643646534 15.11.2024

Commercial 18-11-2024 9643646534 15.11.2024

Commercial 18-11-2024 9643646534 16.11.2024

Commercial 18-11-2024 9643646534 15.11.2024

Commercial 18-11-2024 9643646534 15.11.2024

Commercial 18-11-2024 9643646534 15.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

OMP (I) 
(COMM)/2988/2024

KOTAK MAHINDRA PRIME LTD Vs 
VISHAL R

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/2993/2024 KOTAK MAHINDRA PRIME LTD Vs 
ANNU

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) 
(COMM)/2990/2024

KOTAK MAHINDRA PRIME LTD Vs 
DASHRATH RAMBEER

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/2985/2024 KOTAK MAHINDRA PRIME LTD Vs 
ADESH KUMAR

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

KOTAK MAHINDRA PRIME LTD Vs 
MOHD SALEEM

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) 
(COMM)/2984/2024

KOTAK MAHINDRA PRIME LTD Vs 
SURENDER SINGH

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/2987/2024 KOTAK MAHINDRA PRIME LTD Vs 
VIJAY KUMAR

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/2995/2024 KOTAK MAHINDRA BANK Vs 
AMAN KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2986/2024

KOTAK MAHINDRA BANK Vs 
CHANDAN

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2996/2024 KOTAK MAHINDRA BANK Vs 
AZAHARUDDIN

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2994/2024 KOTAK MAHINDRA BANK Vs 
GYANENDRA SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2983/2024 KOTAK MAHINDRA BANK Vs 
PADMA DEVI

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2992/2024 KOTAK MAHINDRA BANK Vs 
AMARJEET PASWAN

parv 
mahajan(P),

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial Execution (Comm)/115/2024 18-11-2024 Heman Sharma 14.11.2024

Commercial OMP (I) (COMM)/3021/202419-11-2024 8285002852 16.11.2024

Commercial 20-11-2024 8285002852 16.11.2024

Commercial OMP (I) (COMM)/3019/202419-11-2024 8285002852 16.11.2024

Commercial 19-11-2024 8285002852 16.11.2024

Commercial OMP (I) (COMM)/3018/202419-11-2024 8700133713 17.11.2024

Commercial OMP (COMM)/38/2024 19-11-2024 9212172077 16.11.2024

Commercial OMP (I) (COMM)/3012/202419-11-2024 J K YADAV(P), 9999855157 18.11.2024

Commercial OMP (I) (COMM)/3017/2024 19-11-2024 9643646534 18.11.2024

Commercial OMP (I) (COMM)/3011/2024 19-11-2024 9643646534 18.11.2024

Commercial OMP (I) (COMM)/3013/202419-11-2024 9643646534 18.11.2024

Commercial OMP (I) (COMM)/3014/202419-11-2024 9643646534 18.11.2024

Commercial OMP (I) (COMM)/3015/202419-11-2024 9643646534 18.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

OM INFRA LTD. THROUGH ITS 
DIRECTOR PRINCIPAL OFFICER 
VS TOTAL INFRA EQUIPMENT 
SERVICES

8800002499, 
9868240214

hsharma1976@gmail.
com

29, New Court 
Block-II

YES BANK LTD Vs RAJINDER 
SINGH DUREYA

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) (COMM)/3039/2024 YES BANK LTD Vs ASHWANI 
ASHWANI

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

YES BANK LTD Vs LAXMI 
NARAYAN

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM)/3020/2024

YES BANK LTD Vs SONU 
AGGARWAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Fingrow Capital Private Limited Vs 
AMBASY  CONTRACTORS 
PRIVATE LIMITED

JITENDRA 
KUMAR 
SINGH(P),

jkschauhan@rediffm
ail.com

29, New Court 
Block-II

RAJAT MUTUGI Vs CNH 
INDUSTRIAL CAPITAL (INDIA) 
PRIVATE LIMITED

Vishal 
Chauhan(P),

contact@universalleg
alarena.com

29, New Court 
Block-II

DHARA MOTOR FINANCE LTD Vs 
NAVJOT SINGH

ADVJITENDERYAD
AV2017@GMAIL.CO
M

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
AMIT KUMAR YADAV

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
RAHUL SHUKLA

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
PADMA DEVI

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
AMARJEET PASWAN

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
CHANDAN

parv 
mahajan(P),

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial OMP (I) (COMM)/3016/202419-11-2024 9643646534 18.11.2024

Commercial CS (COMM)/527/2024 20-11-2024 18.11.2024

Commercial 20-11-2024 9990659331 18.11.2024

Commercial 20-11-2024 9990659331 18.11.2024

Commercial 20-11-2024 9990659331 18.11.2024

Commercial 20-11-2024 9990659331 18.11.2024

Commercial 20-11-2024 Axis Bank Ltd Vs ABID KHAN 1271 9873347330 18.11.2024

Commercial CS (COMM)/528/2024 20-11-2024 9899886971 19.11.2024

Commercial OMP (I) (COMM)/3051/202421-11-2024 9873347330 18.11.2024

Commercial 21-11-2024 9873347330 18.11.2024

Commercial 21-11-2024 AXIS BANK LTD Vs MOHD YUSUF 9873347330 18.11.2024

Commercial 21-11-2024 9873347330 18.11.2024

Commercial 21-11-2024 AXIS BANK LTD Vs RAJMEENA 9873347330 18.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
JITENDRA KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

LOREAL SA Vs PARESH 
CHANDULAL RAJA

Shravan 
Bansal(P),

011-26843455  
011-32959881

unitedmark@uniteda
ndunited.com

29, New Court 
Block-II

OMP (I) (COMM)/3036/2024 KOTAK MAHINDRA PREME LTD 
Vs KUNDAN BISHT

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/3034/2024 KOTAK MAHINDRA PREME LTD 
Vs DEVDUTT SHARMA

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/3037/2024 KOTAK MAHINDRA PREME LTD 
Vs MAYANK PANDEY

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/3035/2024 KOTAK MAHINDRA PREME LTD 
Vs RAMESH RAMESH

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/3033/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

PUNEET CHITRA Vs Harsha 
Vardhan Reddy

ROHIT 
AGRAWAL(P),

info@jkgalawchambe
rs.com

29, New Court 
Block-II

AXIS BANK LTD Vs SUMAN 
CHANDELA

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) (COMM)/3047/2024 AXIS BANK LTD Vs MEGHA 
PANDEY

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) 
(COMM)/3048/2024

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) 
(COMM)/3049/2024

AXIS BANK LTD Vs JOGENDER 
KUMAR

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) 
(COMM)/3050/2024

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial 21-11-2024 AXIS BANK LTD Vs SONU KUMAR 9811192158 19.11.2024

Commercial 21-11-2024 9958726491 19.11.2024

Commercial 21-11-2024 9643646534 19.11.2024

Commercial OMP (I) (COMM)/3129/2024 22-11-2024 9873347330 20.11.2024

Commercial OMP (I) (COMM)/3130/202422-11-2024 8285002852 20.11.2024

Commercial Execution (Comm)/118/2024 22-11-2024 9555967952 20.11.2024

Commercial OMP (I) (COMM)/3128/202422-11-2024 9873347330 20.11.2024

Commercial OMP (I) (COMM)/3149/2024 23-11-2024 9643646534 22.11.2024

Commercial OMP (I) (COMM)/3146/2024 23-11-2024 8285002852 20.11.2024

Commercial OMP (I) (COMM)/3147/2024 23-11-2024 8285002852 20.11.2024

Commercial OMP (I) (COMM)/3148/202423-11-2024 9643646534 22.11.2024

Commercial Execution (Comm)/119/2024 23-11-2024 9711747642 22.11.2024

Commercial CS (COMM)/531/2024 23-11-2024 9654871449 22.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

OMP (I) 
(COMM)/3046/2024

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

OMP (I) (COMM)/3045/2024 KOTAK MAHINDRA PRIME 
LIMITED Vs LAKSHMI L

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM)/3044/2024

KOTAK MAHINDRA BANK Vs 
RAHUL SHUKLA

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs JAI 
MAHAVIR TRANSPORTATION

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs MOHIT  
GARG

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

M/s Square Yards Consulting Pvt Ltd 
Vs M/S G M ENTERPRISES

HEAMENT 
KUMAR 
YADAV(P),

heament.yadav@prop
samc.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs JAI 
MAHAVIR TRANSPORTATION

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
CHANDAN

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs RAHUL  
RAM

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
PALLAVI  MISHRA

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
SHISHUPAL SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

SYSTEMAIR INDIA PVT  LTD Vs AL 
SAHIL AIR CONDITIONING 
SYSTEM CONTRACTING AND ORS

Sunil 
Sharma(P),

sunillegal103@gmail.
com

29, New Court 
Block-II

HABIBS COSMETICS PRIVATE 
LIMITED Vs HABIBS UNISEX 
SALON

simranjeet 
singh(P),

simran.legal@gmail.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial OMP (I) (COMM)/3150/202423-11-2024 9643646534 22.11.2024

Commercial OMP (I) (COMM)/3151/2024 23-11-2024 9643646534 22.11.2024

Commercial OMP (I) (COMM)/3152/2024 23-11-2024 8285002852 20.11.2024

Commercial OMP (I) (COMM)/3140/202423-11-2024 22.11.2024

Commercial OMP (I) (COMM)/3141/2024 23-11-2024 AXIS BANK Vs BANTI SHARMA 9811192158 22.11.2024

Commercial OMP (I) (COMM)/3142/2024 23-11-2024 9643646534 22.11.2024

Commercial OMP (I) (COMM)/3143/2024 23-11-2024 9643646534 22.11.2024

Commercial OMP (I) (COMM)/3144/2024 23-11-2024 9643646534 22.11.2024

Commercial OMP (I) (COMM)/3145/2024 23-11-2024 8285002852 20.11.2024

Commercial 25-11-2024 9811192158 22.11.2024

Commercial OMP (I) (COMM)/3197/2024 25-11-2024 9811192158 22.11.2024

Commercial CS DJ/4207/2024 25-11-2024 9910633431 NOT PROVIDED 19.11.2024

Commercial OMP (I) (COMM)/3183/202425-11-2024 9990659331 23.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
CHOTE LAL

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
ANUJ KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
KANHAIYA  LAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IARC Vs RAVINDRA SINGH 
RAJPUT

ASHIM  
BHATT(P),

9599624216, 
8595344479

Ashim.bhatt17@gmai
l.com

29, New Court 
Block-II

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
SHISHUPAL SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
AKEEL AHMAD

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
DEEPAK VERMA

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs KAPIL  
MEHTA

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM)/3200/2024

AXIS BANK LTD Vs MUKESH 
KUMAR RATHI

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

AXIS BANK LTD Vs KARAN 
DUGGAL

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

PRAVEEN CHOUDHARY Vs 
MANDEEP KUMAR

Sanjive 
Singh(P),

29, New Court 
Block-II

KOTAK MANINDRA PRIME LTD Vs 
VIKAS S

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial OMP (I) (COMM)/3190/202425-11-2024 9811192158 22.11.2024

Commercial OMP (I) (COMM)/3184/202425-11-2024 ASIX BANK LTD Vs HIMANSHU 9873347330 23.11.2024

Commercial OMP (I) (COMM)/3185/2024 25-11-2024 9654926809 22.11.2024

Commercial OMP (I) (COMM)/3194/2024 25-11-2024 AXIS BANK LTD Vs ARUN SINGH 9811192158 22.11.2024

Commercial CS (COMM)/534/2024 26-11-2024 23.11.2024

Commercial 27-11-2024 Axis Bank Ltd Vs SONU BHATI 9873347330 23.11.2024

Commercial 27-11-2024 Axis Bank Ltd Vs NEHA BHARTI 9873347330 23.11.2024

Commercial OMP (I) (COMM)/3227/202427-11-2024 9873347330 23.11.2024

Commercial 27-11-2024 Axis Bank Ltd Vs IMRAN KHAN 9873347330 23.11.2024

Commercial OMP (I) (COMM)/3254/202428-11-2024 9643646534 23.11.2024

Commercial OMP (I) (COMM)/3255/202428-11-2024 9643646534 24.11.2024

Commercial OMP (I) (COMM)/3256/202428-11-2024 9643646534 24.11.2024

Commercial 28-11-2024 9643646534 24.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

AXIS BANK LTD Vs BHARAT 
CHAPRANA

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

AXIS BANK LTD Vs PRAVEEN 
PRAKASH SHARMA

Anupam 
Singh(P),

anupamjsingh@gmial
.com

29, New Court 
Block-II

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

STATE BANK OF INDIA Vs MANOJ 
KUMAR PASWAN

RANI  
BHARDWAJ(P),

9643680913, 
8010410831

rbhardwajassociate@
gmail.com

29, New Court 
Block-II

OMP (I) (COMM)/3226/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) (COMM)/3229/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

Axis Bank Ltd Vs KAWAL PREET 
KAUR

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) (COMM)/3228/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
CHANDAN

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
SONU SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
LALLI DEVI

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/3258/2024 KOTAK MAHINDRA BANK Vs 
AMIT SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial OMP (I) (COMM)/3257/202428-11-2024 9643646534 23.11.2024

Commercial OMP (I) (COMM)/3259/202428-11-2024 9643646534 23.11.2024

Commercial OMP (I) (COMM)/3251/2024 28-11-2024 AXIS BANK LTD Vs DILIP VERMA 9811192158 25.11.2024

Commercial 28-11-2024 9811192158 25.11.2024

Commercial OMP (I) (COMM)/3252/202428-11-2024 AXIS BANK LTD Vs ANIL SHARMA 9811192158 25.11.2024

Commercial 28-11-2024 9811192158 25.11.2024

Commercial OMP (I) (COMM)/3253/202428-11-2024 AXIS BANK LTD Vs YAJAT YAJAT 9811192158 26.11.2024

Commercial 28-11-2024 9958726491 26.11.2024

Commercial OMP (I) (COMM)/3265/202429-11-2024 Axis Bank Ltd Vs MOHD IMRAN 9873347330 26.11.2024

Commercial CS (COMM)/540/2024 29-11-2024 9205089671 27.11.2024

Commercial 29-11-2024 9873347330 27.11.2024

Commercial OMP (I) (COMM)/3261/2024 29-11-2024 9873347330 27.11.2024

Commercial 29-11-2024 Axis Bank Ltd Vs KAPIL KUMAR 9873347330 27.11.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
SHISHUPAL SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
SHISHUPAL SINGH

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

OMP (I) (COMM)/3250/2024 AXIS BANK LTD Vs ERUM NASIM 
KHAN

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

OMP (I) (COMM)/3249/2024 AXIS BANK LTD Vs BHUPINDER 
CHAUHAN

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

Shobha 
Gupta(P),

srshobhagupta@gmai
l.com

29, New Court 
Block-II

OMP (I) (COMM)/3248/2024 Cnh Industrial Capital India Pvt Ltd 
Vs MANOJ KUMAR CHAUHAN

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

SMALL FARMERS AGRI BUSINESS 
CONSORTIUM Vs M/S MG 
ROLLER  FLOUR MILL AND ORS

Anshul 
Gupta(P),

angpartnerslawyers@
gmail.com

29, New Court 
Block-II

OMP (I) (COMM)/3263/2024 Axis Bank Ltd Vs ASHOK KUMAR 
VERMA

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

Axis Bank Ltd Vs VINAYAK HR 
SOLUTIONS PRIVATE LIMITED

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) (COMM)/3264/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial 29-11-2024 9873347330 27.11.2024

Commercial 29-11-2024 Axis Bank Ltd Vs MUBARIK 9873347330 27.11.2024

Commercial CS (COMM)/539/2024 29-11-2024 9811126091 27.11.2024

Commercial OMP (I) (COMM)/3337/202430-11-2024 9873347330 28.11.2024

Commercial 30-11-2024 9873347330 28.11.2024

Commercial 30-11-2024 9873347330 28.11.2024

27 SOUTH Commercial CS (COMM)/508/2024 05-11-2024 9818570649 office@ira.com 29-10-2024

Commercial CS (COMM)/507/2024 05-11-2024 9312274280 25-10-2024

Commercial OMP (COMM)/35/2024 06-11-2024 9350520408 05-11-2024

Commercial 06-11-2024 YES BANK LTD Vs ROHIT VERMA 9717028845 21-10-2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

OMP (I) 
(COMM)/3260/2024

Axis Bank Ltd Vs MANINDER 
SINGH

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) (COMM)/3262/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

ZAARA ENTERPRISES VENTURE 
PRIVATE LTD Vs DHANRAAJ 
AGENCIES PRIVATE LIMITED

ANKUR 
SINGHAL(P),

ankursinghaladvocate
@gmail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK  Vs  
SADPUR GRAM VIKAS AVM EDU 
SOCIETY 2169

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) (COMM)/3339/2024 KOTAK MAHINDRA BANK  Vs  
ARSHAD

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

29, New Court 
Block-II

OMP (I) (COMM)/3338/2024 KOTAK MAHINDRA BANK  Vs  
MANISH HARPALANI

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Max Healthcare Institute Limited Vs 
MAXX CURE HOSPITAL

Kruttika 
Lakshmi(P),

40, New Court 
Block-II

Max Smart Super Speciality Hospital 
Vs Vicky Tanwar

Vijay k 
sharma(P),

vijaykumarsharmaad
v.@yahoo.com

40, New Court 
Block-II

M/S SHIV SHAMBHU 
SHEETGRAH PVT LTD Vs Small 
Farmers Agri Business Consortium 
Through its Managing 
Director/Competent Authority)

Rakesh 
Burman(P),

rakeshburman19@g
mail.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2890/2024

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 06-11-2024 9717028845 21-10-2024

Commercial 06-11-2024 9717028845 21-10-2024

Commercial 06-11-2024 9717028845 21-10-2024

Commercial OMP (I) (COMM)/2891/202406-11-2024 YES BANK LTD Vs SWETA SINHA 9717028845 04-11-2024

Commercial OMP (I) (COMM)/2941/2024 08-11-2024 9958726491 06-11-2024

Commercial 08-11-2024 9958726491 06-11-2024

Commercial 08-11-2024 9958726491 06-11-2024

Commercial 08-11-2024 9958726491 06-11-2024

Commercial 08-11-2024 9958726491 06-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) (COMM)/2892/2024 IDFC FIRST BANK LTD Vs AMIRA  
TARIQ

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/2893/2024 IDFC FIRST BANK LTD Vs GAURAV 
 MEHTA

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/2894/2024

IDFC FIRST BANK LTD Vs ANIL  
VIRENDER

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs PARMOD KUMAR

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) (COMM)/2944/2024 Cnh Industrial Capital India Pvt Ltd 
Vs BINDER HARIPAL

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) (COMM)/2943/2024 Cnh Industrial Capital India Pvt Ltd 
Vs SHALE MOHMMAD

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) (COMM)/2942/2024 Cnh Industrial Capital India Pvt Ltd 
Vs AKHLESH KUMAR

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) 
(COMM)/2940/2024

Cnh Industrial Capital India Pvt Ltd 
Vs VAKIL SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial CS (COMM)/512/2024 08-11-2024 Vivekanand Jha 958234501 07-11-2024

Commercial CS (COMM)/515/2024 11-11-2024 9717988891 28-10-204

Commercial Misc DJ/2730/2024 12-11-2024 9999154100 09-11-2024

Commercial CS (COMM)/517/2024 12-11-2024 8269070908 09-11-2024

Commercial Execution (Comm)/113/2024 12-11-2024 noti given not given 12-11-2024

Commercial 12-11-2024 9811252038 11-11-2024

Commercial 12-11-2024 9873347330 11-11-2024

Commercial OMP (I) (COMM)/2967/202414-11-2024 hdfc bank ltd Vs SONIA  SONIA 8130383143 07-11-204

Commercial 14-11-2024 8130383143 07-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

MAMTA VERMA Vs GIRDHARI 
LAL CONSTRUCTIONS PRIVATE 
LIMITED A

vivekanandjha.adv@g
mail.com

40, New Court 
Block-II

Siddeshwari Tradex Private Limited 
Vs RASEEL GUJRAL ANSAL

Varun 
Sharma(P),

unuconsultants@gma
il.com

40, New Court 
Block-II

Jayant Bhandari Vs Kaushal Kishor 
Tyagi

SHYAM 
KUMAR(P),

shyamkumar@altindi
alegal.com

40, New Court 
Block-II

Canon India Private Limited Vs M/s 
Ezeeprint India Through its Sole 
Proprietor Mr Vikas Dapgar

Saurabh 
Kumar(P),

divanshujain@luthra.
com

40, New Court 
Block-II

NEW INDIA TIMBER STORE Vs 
HSK INFRA PVT LTD

Simran Jot 
Singh(P),

40, New Court 
Block-II

OMP (I) (COMM)/2959/2024 Ms Cholamandalam Investment And 
Finance Company Ltd Vs Yogesh 
Kumar

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2960/2024

Kotak Mahindra Prime Ltd Vs 
NALIN ELLIOT DSOUZA 0756

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

ADV. LALIT 
PANDEY(P),

lalitpandeyadv@gmai
l.com

40, New Court 
Block-II

OMP (I) (COMM)/2966/2024 hdfc bank ltd Vs SUDHIR KUMAR 
GOYAL

ADV. LALIT 
PANDEY(P),

lalitpandeyadv@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial Execution (Comm)/116/2024 18-11-2024 not given not given 18-11-2024

Commercial 18-11-2024 9990659331 15-11-2024

Commercial Execution (Comm)/117/2024 19-11-2024 not given not given 19-11-2024

Commercial CS (COMM)/526/2024 19-11-2024 not given not given

Commercial 19-11-2024 9717028845 18-11-2024

Commercial 19-11-2024 9717028845 18-11-2024

Commercial 19-11-2024 9717028845 18-11-2024

Commercial 19-11-2024 9958726491 11-11-2024

Commercial 19-11-2024 9717028845 18-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

EQUITAS SMALL FINANCE BANK 
Vs SURAJ KUMAR

Aakash 
Tyagi(P),

40, New Court 
Block-II

OMP (I) 
(COMM)/3003/2024

KOTAK MAHINDRA PREME LTD 
Vs PURUSHOTTAM K

AMIT KUMAR 
SINHA(P),

mkmpspartner@gmai
l.com

40, New Court 
Block-II

JPGS Metals Pvt Ltd Vs Rahul 
Madan

Narender 
Kumar(P),

40, New Court 
Block-II

Sahasra Electronics Private Limited 
Vs Keith Telecom Systems Private 
Limited

V Shashank 
Kumar(P),

03-05-2024 
Physical File 
Awaited

40, New Court 
Block-II

OMP (I) (COMM)/3025/2024 YES BANK LTD Vs SHAHNAWAZ 
ANSARI

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/3026/2024

YES BANK LTD Vs RAHUL KUMAR 
SUREYVANSHI

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/3027/2024 YES BANK LTD Vs PANKAJ 
SHARMA

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/3032/2024 KOTAK MAHINDRA PRIME 
LIMITED Vs SAMEEKSHA SINGH

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3028/2024

YES BANK LTD Vs PRAMOD 
KUMAR

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 20-11-2024 9873347330 19-11-2024

Commercial 20-11-2024 Axis Bank Ltd Vs MUBARIK 8086 9873347330 19-11-2024

Commercial OMP (I) (COMM)/3041/202420-11-2024 9873347330 19-11-2024

Commercial 20-11-2024 Axis Bank Ltd Vs RAJ KUMAR 6568 9873347330 19-11-2024

Commercial 20-11-2024 9873347330 19-11-2024

Commercial CS (COMM)/529/2024 21-11-2024 9873347330 19-11-2024

Commercial 21-11-2024 9873347330 20-11-2024

Commercial OMP (I) (COMM)/3061/202421-11-2024 9873347330 20-11-2024

Commercial 21-11-2024 Axis Bank Ltd Vs TARUN 8699 9873347330 20-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) 
(COMM)/3038/2024

Axis Bank Ltd Vs VINAYAK HR 
SOLUTIONS PRIVATE LIMITED

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3040/2024

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

Axis Bank Ltd Vs MANINDER 
SINGH 1433

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3042/2024

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/3043/2024 Axis Bank Ltd Vs RAHUL SINGH 
SOROUT 7265

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

M/s GPS MARKETING PRIVATE 
LIMITED Vs Vijay Israni

AMIT 
CHOUDHARY(
P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3060/2024

Axis Bank Ltd Vs ARSHAD 
HUSSAIN 2121

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

Axis Bank Ltd Vs KULDEEP YADAV 
6035

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3062/2024

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 21-11-2024 Axis Bank Ltd Vs MUKIM 2965 9873347330 20-11-2024

Commercial 21-11-2024 9873347330 20-11-2024

Commercial 21-11-2024 9717028845 15-05-2024

Commercial 21-11-2024 9717028845 20-05-2024

Commercial 21-11-2024 Idfc First Bank Ltd Vs Akshay Arya 9717028845 21-05-2024

Commercial 21-11-2024 9717028845 22-05-2024

Commercial 21-11-2024 9717028845 05-07-2024

Commercial 21-11-2024 Yes Bank Ltd Vs Ruchi Awana 9717028845 25-07-2024

Commercial 21-11-2024 Yes Bank Ltd Vs Salim Md Noor 9717028845 25-07-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) (COMM)/3063/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3064/2024

Axis Bank Ltd Vs NEETU 
KARAGWAL 1404

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3082/2024

Hdfc Bank Ltd Vs Deependra Singh 
Rathore

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/3083/2024

Hdfc Bank Ltd Vs Mohammad 
Danish

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/3084/2024

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/3085/2024

Idfc First Bank Ltd Vs Ramesh  
Chand

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/3086/2024

Idfc First Bank Ltd Vs Bhupinder  
Kaur

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/3087/2024 SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/3088/2024

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial CS (COMM)/530/2024 22-11-2024 9871160477 info@gzensip.com 20-11-2024

Commercial Contempt Petition/11/2024 22-11-2024 not given not given 12-11-2024

Commercial OMP (I) (COMM)/3112/2024 22-11-2024 Idfc First Bank Ltd Vs Pratik  Kalra 9717028845 26-07-2024

Commercial OMP (I) (COMM)/3113/2024 22-11-2024 9717028845 26-07-2024

Commercial OMP (I) (COMM)/3114/2024 22-11-2024 9717028845 26-07-2024

Commercial OMP (I) (COMM)/3115/2024 22-11-2024 not given not given

Commercial OMP (I) (COMM)/3121/2024 22-11-2024 9873347330 20-11-2024

Commercial OMP (I) (COMM)/3122/2024 22-11-2024 9873347330 20-11-2024

Commercial OMP (I) (COMM)/3116/2024 22-11-2024 9873347330 20-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Lohia Corp Limited Vs Bajrang Ispat 
Pvt Ltd

Naqeeb 
Nawab(P),

40, New Court 
Block-II

Shree Cement Limited Vs ADHIRAJ 
CEMENTS

CHAZHOOR 
THOMAS 
CHRISTOPHER
(P),

40, New Court 
Block-II

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

Idfc First Bank Ltd Vs Raaj Kumhar 
Mitra

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

Idfc First Bank Ltd Vs Dharmveer  
Beerendra

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

YES BANK LIMITED Vs AFREEN 
ILYAS

RADHA 
SINGH(P),

physical file 
awaited

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs MS 
ENTERPRISES 0163

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
PAPPU 9635

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
RAKESH KUMAR 9985

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial OMP (I) (COMM)/3117/2024 22-11-2024 9873347330 20-11-2024

Commercial OMP (I) (COMM)/3118/2024 22-11-2024 9873347330 20-11-2024

Commercial OMP (I) (COMM)/3119/2024 22-11-2024 9873347330 21-11-2024

Commercial OMP (I) (COMM)/3120/202422-11-2024 9873347330 21-11-2024

Commercial OMP (I) (COMM)/3123/2024 22-11-2024 9873347330 21-11-2024

Commercial OMP (I) (COMM)/3124/2024 22-11-2024 9873347330 21-11-2024

Commercial OMP (I) (COMM)/3125/2024 22-11-2024 9873347330 21-11-2024

Commercial OMP (I) (COMM)/3126/2024 22-11-2024 9873347330 21-11-2024

Commercial OMP (I) (COMM)/3127/2024 22-11-2024 9873347330 21-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
NAVEEN  0078

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
VARUN CRANE SERVICE 0580

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
ISLAM 4921

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
LIYAKAT  1635

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
MANISH HARPALANI 7588

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
NIPUN TEMPO SERVICE 7702

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
SADPURA GRAM VIKAS AVM EDU 
SOCIETY 2169

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
ANUJ KUMAR KOCHHAR8051

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
MURSHEED MOMIN 0107

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial OMP (I) (COMM)/3131/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3132/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3133/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3134/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3135/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3136/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3137/2024 22-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3138/202422-11-2024 9717028845 20-11-2024

Commercial OMP (I) (COMM)/3139/2024 22-11-2024 9717028845 20-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs HARI 
PRAKASH TRIPATHI

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
ABHISHEK  AGGARWAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs ARSHAD 
 MOHD

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs MANOJ 
SAW

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs JIT 
SINGH

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs ROHIT  
KUMAR

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs DINESH  
THAKUR

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs MOHIT  
VEERPAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
ASHWANI KUMAR YADAV

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial OMP (I) (COMM)/3158/2024 23-11-2024 not given not given

Commercial CS (COMM)/532/2024 23-11-2024 not given not given

Commercial OMP (I) (COMM)/3153/2024 23-11-2024 YES BANK LIMITED Vs SANJAY not given not given

Commercial OMP (I) (COMM)/3154/2024 23-11-2024 not given not given

Commercial OMP (I) (COMM)/3155/2024 23-11-2024 not given not given

Commercial OMP (I) (COMM)/3156/2024 23-11-2024 not given not given

Commercial OMP (I) (COMM)/3157/2024 23-11-2024 not given not given

Commercial OMP (I) (COMM)/3159/2024 23-11-2024 981125208 20-11-2024

Commercial OMP (I) (COMM)/3160/202423-11-2024 981125208 20-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs TAJ 
MOHAMMAD

DINESH  
JAIN(P),

24-08-2024 
physical file 
awaited

40, New Court 
Block-II

GEETANJALI NURSING HOME 
LLP Vs TIKKA JUNTION PVT LTD

DHRUV 
MADAN(P),

21-11-2024 
physical file 
awaited

40, New Court 
Block-II

RADHA 
SINGH(P),

21-11-2024 
physical file 
awaited

40, New Court 
Block-II

YES BANK LIMITED Vs Yoonis 
Khan

ANANJAY 
SINGH(P),

21-11-2024 
physical file 
awaited

40, New Court 
Block-II

YES BANK LIMITED Vs Shanimole 
Varghese

ANANJAY 
SINGH(P),

21-11-2024 
physical file 
awaited

40, New Court 
Block-II

YES BANK LIMITED Vs Shaminder 
Jeet Kaur

ANANJAY 
SINGH(P),

21-11-2024 
physical file 
awaited

40, New Court 
Block-II

YES BANK LIMITED Vs Sangita 
Mohanty

ANANJAY 
SINGH(P),

21-11-2024 
physical file 
awaited

40, New Court 
Block-II

Ms Cholamandalam Investment And 
Finance Company Ltd Vs Yogesh 
Kumar

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

40, New Court 
Block-II

Ms Cholamandalam Investment And 
Finance Company Ltd Vs Darshan 
Kumar

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial OMP (I) (COMM)/3201/202425-11-2024 AXIS BANK VS RAMINDER SINGH 9811192158 19-11-2024

Commercial 25-11-2024 AXIS BANK VS RAMINDER SINGH 9811192158 19-11-2024

Commercial 25-11-2024 AXIS BANK VS RAMINDER SINGH 9811192158 19-11-2024

Commercial 25-11-2024 AXIS BANK VS RAMINDER SINGH 9811192158 19-11-2024

Commercial OMP (I) (COMM)/3215/2024 27-11-2024 9873347330 27-08-2024

Commercial OMP (I) (COMM)/3216/2024 27-11-2024 9873347330 27-08-2024

Commercial OMP (I) (COMM)/3217/2024 27-11-2024 9873347330 27-08-2024

Commercial OMP (I) (COMM)/3218/202427-11-2024 9873347330 27-08-2024

Commercial CS (COMM)/535/2024 27-11-2024 Aoun  Abbas(P), 7503200234 16-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

MS. SHOBHA 
GUPTA

srshobhagupta@gmai
l.com

40, New Court 
Block-II

OMP (I) (COMM)/3202/2024 MS. SHOBHA 
GUPTA

srshobhagupta@gmai
l.com

40, New Court 
Block-II

OMP (I) (COMM)/3203/2024 MS. SHOBHA 
GUPTA

srshobhagupta@gmai
l.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3204/2024

MS. SHOBHA 
GUPTA

srshobhagupta@gmai
l.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
JITENDRA RAMDAYAL

parv 
mahajan(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
PAWAN KUMAR TIWARI

parv 
mahajan(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
KULJEET

parv 
mahajan(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
DURGESH KUMAR

parv 
mahajan(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

LAXMAN LAL GOLA Vs AMIT 
BROTHERS

adv.aounabbas@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 25-11-2024 9654926809 22-11-2024

Commercial 25-11-2024 9654926809 22-11-2024

Commercial OMP (I) (COMM)/3212/2024 26-11-2024 9717028845 20-09-2024

Commercial OMP (I) (COMM)/3213/2024 26-11-2024 9717028845 20-09-2024

Commercial 25-11-2024 9873347330 23-11-2024

Commercial 25-11-2024 9873347330 23-11-2024

Commercial OMP (I) (COMM)/3210/202425-11-2024 9873347330 23-11-2024

Commercial OMP (I) (COMM)/3211/2024 25-11-2024 9811192158 19-11-2024

Commercial OMP (I) (COMM)/3214/2024 25-11-2024 9873347330 23-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) 
(COMM)/3206/2024

AXIS BANK LTD. VS LOKESH 
KUMAR SINGH

ANUPAM 
SINGH

ANUPAMJSINGH@
GMAIL.COM

40, New Court 
Block-II

OMP (I) (COMM)/3207/2024 AXIS BANK LTD. VS LOKESH 
KUMAR SINGH

ANUPAM 
SINGH

ANUPAMJSINGH@
GMAIL.COM

40, New Court 
Block-II

IDFC FIRST BANK LTD. VS 
SHREEOM RAMAFAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD. VS 
SHREEOM RAMAFAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/3208/2024

AXIS BANK LTD. VS SANDEEP 
SINGH

parv 
mahajan(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/3209/2024

AXIS BANK LTD. VS PIYASH 
BHANOT

parv 
mahajan(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

AXIS BANK LTD. VS RAJPAL 
SINGH

parv 
mahajan(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

AXIS BANK LTD. VS RAJESH 
KUMAR

MS. SHOBHA 
GUPTA

srshobhagupta@gmai
l.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
NARENDRA YADAV

parv 
mahajan(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial CS (COMM)/538/2024 28-11-2024 LOREAL SA Vs VENUS FASHION

Commercial CS (COMM)/536/2024 27-11-2024 9953241942 25-11-2024

Commercial OMP (I) (COMM)/3245/202428-11-2024 9811192158 27-11-2024

Commercial 28-11-2024 Axis Bank Ltd Vs ROSHAN LAL 9811192158 27-11-2024

Commercial OMP (I) (COMM)/3247/202428-11-2024 Axis Bank Ltd Vs VINITA 9811192158 27-11-2024

Commercial OMP (I) (COMM)/3273/202429-11-2024 9873347330 28-11-2024

Commercial OMP (I) (COMM)/3274/202429-11-2024 9873347330 28-11-2024

Commercial OMP (I) (COMM)/3275/202429-11-2024 9873347330 28-11-2024

Commercial 30-11-2024 9873347330 28-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Shravan 
Bansal(P),

26843455, 
32959881

unitedmark@uniteda
ndunited.com

40, New Court 
Block-II

SUKHDEEP SINGH Vs RAHEJA 
DEVELOPERS LIMITED 
THROUGH ITS DIRECTORS

MRITUNJAY  
SINGH(P),

mritunjaylaw@gmail.
com

40, New Court 
Block-II

Axis Bank Ltd Vs PRIYANKA 
SHARMA

MS. SHOBHA 
GUPTA

srshobhagupta@gmai
l.com

40, New Court 
Block-II

OMP (I) (COMM)/3246/2024 MS. SHOBHA 
GUPTA

srshobhagupta@gmai
l.com

40, New Court 
Block-II

MS. SHOBHA 
GUPTA

srshobhagupta@gmai
l.com

40, New Court 
Block-II

AXIS BANK LTD. VS MANVENDRA 
SINGH

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

AXIS BANK LTD. VS RAKESH 
KUMAR PAL

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

AXIS BANK LTD. VS ARSHAD 
HUSSAIN

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/3322/2024 KOTAK MAHINDRA BANK VS 
NIPUN TEMPO SRVICES

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 30-11-2024 9873347330 28-11-2024

Commercial 30-11-2024 9873347330 26-11-2024

Commercial OMP (I) (COMM)/3325/202430-11-2024 9873347330 26-11-2024

28 CS(COMM) 3837/2024 07-11-2024 9643008880 contact@aaalegal.pro 06-11-2024

CS(COMM) 3839/2024 08-11-2024 789031815 21-10-2024

OMP(COMM) 77/2024 11-11-2024 JYOTI 9716978896 07-11-2024

CS(COMM) 3842/2024 11-11-2024 S S SOBTI 9910046548 22-10-2024

CS(COMM) 3857/2024 18-11-2024 I S CHAUHAN 9811008367 13-11-2024

CS(COMM) 3858/2024 18-11-2024 9868781712 13-11-2024

CS(COMM) 3871/2024 21-11-2024 9650887118 04-11-2024

CS(COMM) 3876/2024 22-11-2024 9871724396 19-11-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) (COMM)/3323/2024 KOTAK MAHINDRA BANK VS 
NIPUN TEMPO SRVICES

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/3324/2024 KOTAK MAHINDRA BANK VS 
DEEPAK SHARMA

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

KOTAK MAHINDRA BANK VS 
DEENDER SINGH TOMAE

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

18 BLOCK 1 18 
BLOCK 1

UPGRID SOLUTIONS PRIVATE 
LIMITED Vs MUNNA KHAN SOLE 
PROPRIETOR S K 
INTERNATIONAL

KRITIKA 
TUTEJA

AMARANT DESIGN LLP 
THROUGH ITS PARTNER MR. 
VINEET KATYAL VS SWARA 
ENTERPRISE

MOHIT 
CHUGH

mohitchugh16@gmail
.com

UNION OF INDIA Vs M/S SINGH 
CONSTRUCTIONS THROUGH ITS 
PROPRIETOR

jyotoadvocate96@gm
ail.com

M/S RETURNABLE LOGISTICS 
SOLUTIONS PVT LTD Vs M/S 
SUPERTECH INDIA PVT LTD

kohlisobti@gmail.co
m

UCO BANK Vs PUSHP LATA 
SHRIVASTAVA

ischauhanadv01@gm
ail.com

SANJAY ENTERPRISES Vs 
SARABJEET SINGH WADHWA

VINAY KR 
VERMA

vinayadv134@gmail.c
om

NAVAIR INTERNATIONAL 
PRIVATE LIMITED Vs SWARAN 
PROJECTECH PRIVATE LIMITED

SAUBHAGYA 
CHAURIHA

officeatiawpartners@
gmail.com

SURENDER KUMAR GOEL Vs 
FEBO ENGINEERING PVT LTD

PRAMOD 
SINGH

chauhanpramod833
@gmail.com
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28

CS(COMM) 3878/2024 23-11-2024 Rakesh Kumar 9910280608 13-11-2024

CS(COMM) 3888/2024 26-11-2024 8800858923 19-11-2024

CS(COMM) 3904/2024 28-11-2024 9711752002 26-11-2024

29 14 COMMERCIAL SUIT CS/COMM/3832/2024 06.11.24 ARUN KUMAR 9810131832 onlinearun@yahoo.in 05.11.2024

CS/COMM/3840/2024 07.11.24 AMIT CHAWLA 9312965659 06.11.2024

CS/COMM/3861/2024 18.11.24 VINAY MODI 8285026408 N/A 17.11.2024

CS/COMM/3887/2024 25.11.24 AMIT BHAGAT 9999055790 24.11.2024

CS/COMM/3886/2024 25.11.24 7011848842 24.11.2024

CS/COMM/3891/2024 26.11.24 ROOP SINGH 9871622908 25.11.2024

CS/COMM/3906/2024 30.11.24 9818638678 29.11.2024

PETITION U/S 9 OMP (I)/COMM/73/2024 08.11.24 9811277443 07.11.2024

OMP (I)/COMM/72/2024 08.11.24 9811277443 07.11.2024

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

SERVOTECH ELECTRICALS PVT 
LTD Vs SIRUR DEVELOPER LLP

rksharma54@gmail.c
om

BENTLEY SYSTEMS AND ANR. Vs 
EI TECHNOLOGIES PRIVATE 
LIMITED AND ANR.

ANKUR 
KATYAL

ankurkatyal@asklegal
.co.in

SPECTRUM TECHNO 
CONSULTANTS PRIVATE LIMITED 
Vs REDECON (INDIA) PRIVATE 
LIMITED AND ORS

RAVI KRISHAN 
CHANDNA

ravikrishanchandna
@gmail.com

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

BERGER PAINTS INDIA VS. BOLLU 
SRIKANTH

STATE BANK OF INDIA VS. 
RAKESH SHAH

CHAWLA8JL@GMAI
L.COM

GAURAV MENDIRATTA VS. 
ZOOMCAR INDIA

M/S SOUTH DELHI FURNISHERS 
VS. M/S K.K. LOGESTICS

ARZOO.RAY@CASL
AW.IN

STATE BANK OF INDIA VS. 
SUSHIL KUMAR

AMIT KR. 
SINGH

SINGHAMIT0071@G
MAIL.COM

DEEPAK DHINGRA VS. M/S 
HUMANONOMY FOODS

ROOP.S.RAWAT@G
MAIL.COM

PARIJAT INDUSTRIES VS. 
POSHAN RAM JANGHEL

MANISH 
MACGREGORE

MANISHMACGREG
ORI@GMAIL.COM

TOP TECHNOLOGIES VS. KUSH 
KUMAR LAL

SHIPRA 
CHAUDHARY

SHIPRACHOUDHAR
Y@GMAIL.COM

TOP TECHNOLOGIES VS. SAROJ 
GUPTA

SHIPRA 
CHAUDHARY

SHIPRACHOUDHAR
Y@GMAIL.COM
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30 20 Commercial Suit CS (COMM)/3831/2024 06-11-2024 Natwar Rai(P), 9818906064 21-10-2024

Commercial Suit CS (COMM)/3849/2024 16-11-2024 9810131832 11-11-2024

Commercial Suit CS (COMM)/3853/2024 18-11-2024 Aarshia Behl(P), 9818061242 15-11-2024

Commercial Suit CS (COMM)/3864/2024 19-11-2024 9866112556 17-11-2024

Commercial Suit CS (COMM)/3870/2024 21-11-2024 9953202352 rauzlegal@gmail.com 01-10-2024

Commercial Suit CS (COMM)/3883/2024 25-11-2024 7011848842 22-11-2024

Commercial Suit CS (COMM)/3884/2024 25-11-2024 9873627270 22-11-2024

Commercial Suit CS (COMM)/3895/2024 27-11-2024 9711791072 25-11-2024

Commercial Suit CS (COMM)/3896/2024 27-11-2024 9873627270 23-11-2024

Commercial Suit CS (COMM)/3900/2024 28-11-2024 9711752002 26-11-2024

31 21 Commercial suit CS (COMM)/3834/2024 06-11-2024 ATUL  JAIN(P), 9810040036 05/11/24

Commercial suit CS (COMM)/3833/2024 06-11-2024 9650887118 05/11/24

Commercial suit CS (COMM)/3841/2024 11-11-2024 9811252685 08/11/24

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

MANMACHINE CAR CARE PVT 
LTD Vs ANEKH

natwarrai@gmail.co
m

BERGER PAINTS INDIA LIMITED 
Vs ALKA MAHAJAN

ARUN 
KUMAR(P),

onlinearun@yahoo.co
.in

ADOBE INCORPORATED Vs 
PRANAV AGARWAL

aarshia@saikrishnass
ociates.com

M/S SALORA INTERNATIONAL 
LIMITED Vs M/S IYER AND 
SHARMA ELECTRONICS LLP

AJAY 
MALVIYA(P),

ajaymalviyalaw@yah
oo.com

THE JAMMU AND KASHMIR 
BANK LTD Vs MUNISH KUMAR 
BERRY

ANURAG 
SHARMA(P),

STATE BANK OF INDIA Vs JOHN 
RAJU DEVARAI

AMIT 
SINGH(P),

Singhamit0071@gma
il.com

M/S STANDARD CONCRETE AND 
STONE AGENCY Vs M/S 
CHANDRALEKHA 
CONSTRUCTION PVT LTD AND 
ORS

Lakshay  
Dhamija(P),

lakshayadv1608@gm
ail.com

M/S G AND G RCM SOLUTION Vs 
M/S KVL PROPERTIES PVT LTD

Sumit  
Kumar(P),

sumit_yadav1984@y
ahoo.in

M/S STANDARD CONCRETE AND 
STONE AGENCY Vs M/S 
CHANDRALEKHA 
CONSTRUCTION PVT LTD

Lakshay  
Dhamija(P),

lakshayadv1608@gm
ail.com

M/S SPECTRUM TECHNO 
CONSULTANTS PRIVATE LIMITED 
Vs M/S REDECON (INDIA) 
PRIVATE LIMITED

Ravi Krishan  
Chandna(P),

ravikrishanchandna
@gmail.com

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

Kirloskar Proprietory Ltd Vs M/S 
Vrundavan Enterprises

ATULHIGHCOURT2
000@YAHOO.COM

M/S NAVAIR INTERNATIONAL 
PVTLTD Vs M/S VIJAY NIRMAN 
COMPANY PRIVATE LIMITED

Saubhagya  
Chauriha(P),

officeatlawpartners@
gmail.com

M/s Sterling and Wilson Private 
Limited Vs Mega Mall Condominium 
Association

Sanjeev Kumar 
Tyagi(P),

sanjeevktyagiadv@g
mail.com
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31

Commercial suit CS (COMM)/3844/2024 11-11-2024 9811255673 08/11/24

Execution Petition 21-11-2024 9911315304 16/11/24

Execution Petition 21-11-2024 9810833833 19/11/24

32 22 Execution Petition 30-11-2024 Mridul Jain 981030281 1 29-11-2024

Commercial Suit CS (COMM)/3899/2024 28-11-2024 7011848842, 27-11-2024

Commercial Suit CS (COMM)/3892/2024 27-11-2024 Karan Gupta 9729202222 karan@kvgslegal.com23-11-2024

Commercial Suit CS (COMM)/3881/2024 25-11-2024 9911315304 22-11-2024

Commercial Suit CS (COMM)/3882/2024 25-11-2024 AMIT SINGH 7011848842, 22-11-2024

Commercial Suit CS (COMM)/3872/2024 22-11-2024 ADITYA RAINA 9717128993, 06-11-2024

Commercial Suit CS (COMM)/3859/2024 19-11-2024 Akshay Kumar 9810116732 16-11-2024

Commercial Suit CS (COMM)/3860/2024 19-11-2024 858896583 14-11-2024

Execution Petition 07-11-2024 Ritwik Tyagi 8960614321 anshu@ksandk.com; 05-11-2024

Commercial Suit CS (COMM)/3835/2024 07-11-2024 9654033828 05-11-2024

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

State Bank Of India Vs M/S ARORA 
TELE POINT

Ranjay Kumar 
Sinha(P),

advocatesinha@rediff
mail.com

EXECUTION 
(COMM)/309/2024

M/s Proffer IT Consultancy Pvt Ltd 
Vs M/s Friends Computer and 
Peripherals and Anr

Maneesh 
Gumber(P),

ASCENTLAWFRIM@
GMAIL.COM

EXECUTION 
(COMM)/310/2024

M/S KCT Trading (P) Ltd Vs M/S 
Ashita Print Services and Anr

Naveen 
Sharma(P),

naveensharmalegal@
gmail.com

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

EXECUTION 
(COMM.)/323/2024

M/S GORKHA SECURITY 
SERVICES Vs PRINCIPAL G.B. 
PANT ENGINEERING COLLEGE

advocatejainoffice@g
mail.com 

STATE BANK OF INDIA Vs 
JAGADESWARA RAO MANDAPALL

AMIT KUMAR 
SINGH

singhamit007 1 
@gmail.com

M/S INDOSPIRIT DISTRIBUTION 
LTD. Vs AJYA MALHOTRA

NANDINI MOHINDRA 
PROPRIETOR OF M/S. NANDINI 
FACTORY Vs SAROJ PROPRIETOR 
OF M/S. SAROJ ENTERPRISES

Maneesh 
Gumber

ascentlawfirm@gmail
.com 

STATE BANK OF INDIA Vs KAMAL 
SHARMA

singhamit0071@gmai
l.com 

INDULGE SIGN AND GRAPHICS Vs 
CANARA BANK

advanshulchauhan@
gmati.com 

BENNETT COLEMAN AND 
COMPANY LTD. Vs M/S LEHAR 
ADVERTISING PVT. LTD. AND 
ANR.

ssingh.adv@gmail.co
m

M/S RAPID CREDIT AND 
HOLDINGS PVT. LTD. Vs M/S 
ESAAR INDIA LTD. AND ANR.

Ajay Kumar 
Mayer

jaipathak0 l 
@gmail.com 

EXECUTION 
(COMM.)/295/2024

MARKETXPANDER SERVICES 
PVT. LTD. Vs BADA BUSINESS 
PVT. LTD.

KRUTI TECHNOENGINEERING 
PRIVATE LIMITED Vs T.K. 
ENERGY INFRATECH PRIVATE 
LIMITED AND ANR.

ANUPAM KIRTI anupamdba2607@g
mail.com 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

32

Commercial Suit Misc DJ/2938/2024 05-11-2024 INDIAN TEXTILE Vs M/S AFSANA NASIR AZIZ 965442644 30-10-2024

Commercial Suit CS (COMM)/3827/2024 04-11-2024 Nirmal Kumar 953128141) 28-10-2024

Commercial Suit OMP (I) (COMM.)/71/2024 08-11-2024 9811277443 07-11-2024

33 Misc DJ/3018/2024 30-11-2024 Sonu Vivek 0120-4998794

Misc DJ/3013/2024 29-11-2024 981102321 27-11-2024

Commercial Suit CS (COMM)/3901/2024 28-11-2024 9810280829

CS (COMM)/3902/2024 28-11-2024 9868503817

27-11-2024 Manoj malik 9811274386 25-11-2024

CS (COMM)/3897/2024 27-11-2024 9899062488 saudadv@gmail.com

CS (COMM)/3890/2024 26-11-2024 Roop Singh 9871622908; 19-11-2024

Misc DJ/2996/2024 25-11-2024 9810031823 --- 12-11-2024

CS (COMM)/3880/2024 25-11-2024 9873377366

Misc DJ/2991/2024 22-11-2024 9999415147, 16-11-2024

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

nasirazizandcompan
_yAgmail.com

BANK OF BARODA Vs MAHESH 
BAL AND ORS.

amb.nirmal@gmail.c
om

TOP TECHNOLOGIES PRIVATE 
LIMITED Vs HBR CHEMICALS 
PRIVATE LIMITED

Shipra 
Choudhry

shiprachoudhry@gm
ail.com 

MS. NEERA 
BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

M/S INDIA OFFSET PRINTERS 
PVT. LTD. Vs M/S LEARNING HUB

office@rmlawchambe
rs.in 

 28-11-2024

M/S NTPC BHEL POWER 
PROJECTS LIMITED Vs M/S 
CENTURY CRANE ENGINEERING 
PVT. LTD.

VINAYAK 
UNIYAL

ashimvachher@vach 
herassociates.com

M/S MAGNETS INDIA Vs MR. 
SHIVADITYA KUMAR SHIVHARE

Sayjal 
Deshpande

deIhi@numenlaw. 
corn 

 27-11-2024

M/S COBBLE STONE PVT. LTD. Vs 
M/S ASIATIC BUILDWELL PVT. 
LTD.

Akhil Pratap 
Singh

dineshkchawla@yaho
o.com

 27-11-2024

EXECUTION 
(COMM.)/321/2024

RAK Fix LLC Vs Flexmax Technical 
Services LLC Anr

service@diwanadvoca
tes.com

M/S FARHANEMPEXCO EXPORT 
AND IMPORT CO. Vs SH. 
JAWAHAR LAL CHHABRA AND 
ORS.

Abdul Quadir 
Khan

 25-11-2024

RAJ KUMAR DHINGRA Vs M/S 
HUMANONOMY FOODS PVT. LTD.

roop.s.rawat@gmail.c
om

BIMLA RANI JUNEJA Vs NATHUS 
SWEETS PVT LTD

SIDDHARTH 
AGGARWAL

KBC COMPUTECH PRIVATE 
LIMITED Vs S R COMPUTECH 
PRIVATE LIMITED

GAURAV 
HARNAL

GAURAVHARNAL@
HOTMAIL.COM

 22-11-2024

DEUTSCHE BANK AG Vs SPAREN 
TOOLS PVT. LTD.

DIGVIJAY 
SINGH RANA

tarun.charitlela07@g
mail.com
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33

CS (COMM)/3873/2024 22-11-2024 ARUN KUMAR 9899019371

21-11-2024 8800784 7 40) 08-11-2024

CS (COMM)/3869/2024 21-11-2024 8800176988 18-11-2024

CS (COMM)/3854/2024 18-11-2024 Kunal Anand 8447226339

CS (COMM)/3855/2024 18-11-2024 Deepa chacko 9999114284

CS (COMM)/3851/2024 16-11-2024 Anil Gupta 9811042999, 07-11-2024

14-11-2024 9810475712 12-11-2024

12-11-2024 --- --- ---

CS (COMM)/3843/2024 11-11-2024 Amarjit Singh 9811680828 23-10-2024

CS (COMM)/3836/2024 07-11-2024 Pranav Proothi 9560205151 05-11-2024

CS (COMM)/3828/2024 04-11-2024 ARUN KUMAR 981013 1 832 18-10-2024

29-10-2024 9810146082

MS. NEERA 
BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

ANEJA REALTY PVT. LTD. Vs 
MANOGYA AGARWAL

Advocate.arun18(ggm
ail.com

 21-11-2024

EXECUTION 
(COMM.)/308/2024

State bank of India Vs Chandan 
Singh Negi

Dharmendra 
Singh

shubhi1673@gmail.co
m 

SHELLZ INDIA PVT. LTD. Vs SNNR 
PVT. LTD. AND ORS.

Sarvendra Mani 
Tripathi

advoeatesmtripathi@
gmail.com

SUNIL SAPRA Vs PANDIT G 
HYPERMARKET LLP

office@marklegal.co.i
n

 13-11-2024

NETGAINS INDIA INTERNET 
PRIVATE LIMITED Vs TRACKBACK 
MEDIA AND ORS.

deepachacko@gmail.
com

 14-11-2024

M/S SHIV ASSOCIATES Vs M/S 
INDO SPIRITS

ag@arelawehambers, 
com

EXECUTION 
(COMM.)/297/2024

AVNEESH SAKSENA Vs SAMIAH 
INTERNATIONAL BUILDERS 
LIMITED

KAMAL 
MEHTA

kamal_smita_1997@
yahoo.cp.in

EXECUTION 
(COMM.)/320/2024

STATE BANK OF INDIA Vs 
RAMVIR

RANI 
BHARDWAJ

ARSHAD SHAH Vs M/S KASHYAPI 
INFRASTRUCTURE PVT. LTD.

shaheerlawoffices98
@gmail.com

TANPREET SINGH KOHLI Vs 
PARNIKA COMMERCIAL AND 
ESTATES PVT. LTD. AND ORS.

MAlL@UTKASSOCIA
TES.COM

U. K. PAINTS (INDIA) PRIVATE 
LIMITED Vs FLUID-O-MECH 
CONTROLS INC. AND ORS.

onlinearun@yahoo.co
.in

EXECUTION 
(COMM.)/293/2024

M/s Balaji Sales Corporation Vs ATS 
Grand Realtors Pvt Ltd

Ramakant 
Shukla

bhaskai.
(ti)tiwariassociates.co
m

 26-10-2024
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34 NIL OMP(COMM) 76/2024 05.11.2024 Vivek Singh 9810182555 28.10.2024

CS (Comm) 3830/2024 06.11.2024 Mohd. Irshad 8826785667 29.10.2024

OMP(1)(COMM) 70/2024 06.11.2024 Yes Bank Vs Manju Chaudhary SL Katyal 9811250543 14.10.2024

CS (Comm) 3845/2024 12.11.2024 Prakash & Sons Vs Hansaflon Kapil Kher 9891072729 anilkher@gmail.com 07.11.2024

CS (Comm) 3850/2024 16.11.2024 G.S Gangwar 9717211123 14.11.2024

CS (Comm) 3856/2024 18.11.2024 Uco Bank Vs Mrs Jyoti Srivastava I.S Chauhan 9811008367 13.11.2024

EXECUTION 299/2024 19.11.2024 Uflex Limited Vs Jaylaxmi Foods Rajeev Agarwal 981002887 24.10.2024

CS (Comm) 3866/2024 20.11.2024 Rajendra Yadav 9312046733 18.11.2024

EXECUTION 306/2024 21.11.2024 Hari Singh Vs Dynamic Aura Bharat Gupta 9810444651 20.11.2024

CS (Comm) 3875/2024 22.11.2024 Aksh Optifibre ltd VsGoel Lightings Sarthak Gupta 8860189345 office@srcolegal.in 19.11.2024

CS (Comm) 3877/2024 22.11.2024 Ramit Malhotra 9891141626 18.11.2024

CS (Comm) 3879/2024 23.11.2024 Manish Kumar 9968466963 10.11.2024

CS (Comm) 3893/2024 26.11.2024 9643242952 22.11.2024

MS. NIRJA BHATIA, 
LD. DISTRICT 
JUDGE 
(COMMERCIAL   
COURT-07)DIGITAL 
SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

M/S Bhudiraja Electricals Vs Union 
of India

lexalliancevivek@gm
ail.com

Furnish ME Decor LLP, Vs M/S D 
Konceptz

irshad.mohammed@
gmail.com

slkatyalassociate@gm
ail.com

M/S Krishi Rasayan Exports Vs M/S 
Mahesh Krishi Seva Kendra

gangwar@gsgangwar.
com

ischauhanadvo1@gm
ail.com

lawyersinc@rediffmai
l.com

Shri Ashwani Thapar Vs astonea 
Labs Ltd

yaavrazen@gmail.co
m

legistauxiliary@gmail
.com

M/S Aluinfra Pvt Ltd Vs M/s Punj 
Llyod Ltd.

ramit.advocate@gmai
l.com

Shiv Kumar Gandhi Vs Kay Pee 
Beverages Pvt Ltd

aormanishkumar@g
mail.com

State Bank of India Vs Pandiya 
Ranjan E

Shiv Kumar 
Tyagi

shivktyagil@gmail.co
m
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34

CS (Comm) 3898/2024 27.11.2024 9818365119 24.11.2024

CS (Comm) 3903/2024 28.11.2024 7011848842 25.11.2024

CS (Comm) 3863/2024 29.11.2024 J.P Pathak 8588965838 12.11.2024

OMP(COMM) 79/2024 30.11.2024 9811126091 ankur@gmail.com 28.11.2024

35 39 BlockIi CS COM 3829//2024 04.11.2024 BANK OF BARODA V/S JASVEER 827539038 22.10.2024

OMP (I) C0MM 69/24 06.11.2024 9811015339 14.10.2024

CS (COMM) S 08.11.2024 9313521769 04.11.2024

CS COM 3846 13.11.2024 9811809439 12.11.2024

CS (COMM) 3847 14.11.2024 S B I VS VR SATISH 9811255673 29.08.2024

EX COM 298 14.11.2024 9910772005 18.10.2024

MS. NIRJA BHATIA, 
LD. DISTRICT 
JUDGE 
(COMMERCIAL   
COURT-07)DIGITAL 
SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

State Bank of India Vs Sanjeev 
Kumar

Varun R 
Chandiok

office.chandiok@gma
il.com

State Bank of India Vs Mallik Arjun 
Marthandappa

Amit Kumar 
Singh

singhami0071@gmail
.com

M/S Rapid Credit& holding Vs Ms 
Abhilasha Jain

jaipathak01@gmail.c
om

Manohar Chaudhary Vs Sudershan 
India

Sh. Ankur Singal 

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

NIRMAL 
KUMAR

Aanb.nirmal@gmail.c
om

YES BANK VS SHANTI 
ENTERPRISE

SACHIN 
KATYAL 

katyalsachin2008@g 
Mail .com

ASCENT CONSTRUCTINS VS MS 
AMBASHAKTI UDYOG LTD

NEERRAJ 
KUMAR

lawyer.neeraj@gmail.
com

BENTELY SYSTEMS & ANR VS 
KDM ENGINEERS & 
CONSULTANTS PVT

ANKUR 
KATYAL

ankurkatyal@ 
asklegal.co. In

 RANJAY KU 
SINHA

advocate sinha @redi 
ff mail,con

SURESH CHAND & SON VS MR 
MUSHAHID ALI, SOLE 

MANSI 
CHANDHA

manish chandra@hot 
mail.com
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35

CS (COMM) 3848 16.11.2024 U K SINGHAL 9599043045 lega2sigmalegal.in 16.11.2024

CS (COMM) 3852 18.11.2024 9971358035 15.11.2024

RTI APPEAL 02/2024 14.11.2024 KRISHNA GOPAL VS PIO 22.10.2024

RTI APPEAL 03/2024 22.10.2024 PRADIP CHANDRAKANT V/S PIO 8285059053 22.10.2024

RTI APPEAL 04/2024 22.10.2024 PRADIP CHANDRAKANT V/S PIO 8285059053 22.10.2024

RTI APPEAL 06/2024 12.11.2024 SHEKHAR GAONKAR V/S PIO 8898423213 22.10.2024

RTI APPEAL 07/2024 22.10.2024 RAM PRABHAKAR V/S PIO 9818500808 22.10.2024

RTI APPEAL 08/2024 22.10.2024 VEDANT V/S PIO VEDANT 9810484910 22.10.2024

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

SUPRABHA MITRA VS BRAJPAL 
SINGH

AJAY KU MEHRA VS MS GEM 
OPTICIANS

 SHIVAM 
SACHDEVA

shivam.sachdeva1298
@gmail.com

KRISHNA 
GOPAL

kggupta195@g 
Mail.com

PRADIP 
CHANDRAKAN
T

peshah041956@gmai
l.com

PRADIP 
CHANDRAKAN
T

peshah041956@gmai
l.com

SHEKHAR 
GAONKAR 

shekhargoankar50@g 
Mail .com

RAM 
PRABHAKAR

ramprabhakar65@g
mail.com

vedantprakash@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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ADVOCATE EMAIL 
ID

DATE OF E-
FILING

35

RTI APPEAL 05/2024 12.11.224 JITENDRA V/S PIO JITENDRA 9434293872 12.11.2024

RTI APPEAL 09/2024 18.11.2024 KULDEEP V/S PIO KULDEEP 8920039351 18.11.2024

RTI APPEAL 01/2024 20.11.2024 RAJ BALA V/ PIO RAJ BALA 9990363266 rajvphagmail.com 22.10.2024

CS (COMM) 3862 19.11.2024 AJAY KUMAR 9818929423 14.11.2024

EX COM 300/24 19.11.2024 KULDEEP RAI 9971897143 vehawla@krcco.co. in 14.11.2024

EX COM 301/2024 20.11.2024 AGILUS DIAGNOSTICS V/S RWL 8269070908 asehgal@luthra.com 14.11.2024

CS (COMM) 3865/2024 20.11.2024 DIMPLE ANAND V/S RELIANCE VIVRK SINGH 9810182555 08.11.2024

EX COM 302/2024 20.11.2024 NIRAJ V/S PUJA ANOJ KUMAR 9811064106 20.11.2024

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

jitendra2007ster@g
mail.com

kpsingh9040@gmail.
com

AD PLLAYWOOD INDIA PVT VS 
MS AASHI PANEL WOOD TECH

Ajay 
kumar55555@gmail.c
om .

GEODIS INDIA VS PERTECH 
EXPORTS PVT

DIVYANSHU 
JAIN

lexalliance.vivek@gm
ail.com

anojkumar.singh@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

35

CS (COMM) 3867/2024 20.11.2024 NARENDRA 9212545556 07.11.2024

CS (COMM) 3868 21.11.2024 9810322985 20.11.2024

MISS DJ 2992 22.11.2024 P N B VS MS STANDARD STATE MUDIT SOOD 9810247240 21.11.24

EX COM 22.11.2024 S B I VS  MS INDRA & ANATHER 8800784740 08.11.2024

CS (COMM) 3874 22.11.2024 GUFLAN ALI 9868671320 21.11.24

EX COM 312 23.11.2024 VIDYA DEVI V/ SBJ CENTRE KAPIL KHER 9891072729 anilkher@gmail.com 23.11.2024

EX COM 313 23.11.2024 9555215464 23.11.2024

CS (COMM) 3885 25.11.2024 9999060046 21.11.24

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

SK ENTERPRISES V/S KLICK 
INDIA

narendra71574455@g
mail.com

SUNDER KUKREJA VS DELHI 
MEGA MART

PINAKI 
RANJAN 
CHATTERJI 

prehatterjiandassoeia
tes@gmail.com

mudisood@gmail.co
m

DHARMENDER 
SINGH

shubhi1673@gmail.co
m

SH OM PRKASH VS MS NIVA BUPA 
HEALTH INSURANCE 

gufranadv79@gm.co
m

PRITHVIRAJ THAREJA V/S 
COFFEE DAY

CINMOY 
ASSOCIATES

cinmoyassociates@g
mail.com

CAPITAL HILL  HOTEL VS 
SHOURL SALUJA

MOHD HAARIS advhaaris@yahoo.co
m



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
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ADVOCATE EMAIL 
ID

DATE OF E-
FILING

35

EX COM 315 25.11.2024 9811040353 sethiandcompany. In 21.11.24

EX COM 316 25.11.2024 ATUL RATHI 9810540219 23.11.2024

CS (COMM) 3889 26.11.2024 9810132015 21.11.2024

EX COM 315 25.11.2024 9811040353 21.11.2024

CS (COMM) 3894 27.11.2024 INDOSPIRIT VS SURINDER KARAN GUPTA 972920222 karan@kgvslegal.com21.11.2024

CS (COMM) 3905 29.11.2024 ARUN KUMAR 9899019371 arun 18@g mail.com 21.11.2024

OMP(COMM) 78 30.11.2024 MUKTI BODH 9958944220 28.11.2024

36 EAST 209 CS COMM 74 2737/2024 05-11-2024 8130678386 04.11.24

209 CS COMM 74 2748/2024 05-11-2024 9871173980 05.11.24

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

VEECKY CONNECTION VS  
TELECOMMUNICATION

SETHI & 
COMPANY

MS SHAILJA PAPER VS MS AAPSS 
STATIONARY 

atulgnrathi@hotmail.
com

MS WD 40 MANUFACTURING 
COMPANY VS BAKSHI AEROSOLE 
PVT

SUDARSHAN 
KU BANSAL

unitedip@ 
unitedworld.co. In

VEECKY CONNECTION VS  
TELECOMMUNICATION

SETHI AND 
COMPANY

email@sethiandcomp
any.in

SAMUDAYIK VIKAS SAMIT VS 
INNNOVATIVE FININCIAL

MS OMAXE LTD VS  VADAN 
INTERIORS PVY

muktibodh1@gmail.c
om

SH. PITAMBER 
DUTT, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

COLDEX LTD. VS MOTHE R DAIRY 
FRUIT AND VEETABLE PVT. LTD.

SH SUMAN 
GUPTA

lawyersumangupta@
gmail.com

YMC INDIA PVT. LTD. VS ALC 
FOODS PVT. LTD.

MS ANJALI 
CHAND

anjalichand9876@gm
ail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

36 EAST

209 CS COMM 74 2758/2024 06-11-2024 9811116256 06.11.24

209 CS COMM 74 2777/2024 08-11-2024 9015505737 07.11.24

209 CS COMM 74 2789/2024 11-11-2024 9582345301 11.11.24

209 CS COMM 74 2798/2024 11-11-2024 9818774066 11.11.24

209 OMP COMM73 2804/2024 12-11-2024 9891887145 12.11.24

209 CS COMM 74 2829/2024 13-11-2024 9810566116 13.11.24

209 CS COMM 74 2845/2024 18-11-2024 9650886707 18.11.24

209 CS COMM 74 2847/2024 18-11-2024 9313600489 18.11.24

209 CS COMM 74 2868/2024 19-11-2024 8285202359 19.11.24

209 CS COMM 74 2873/2024 19-11-2024 8826009810 19.11.24

209 CS COMM 74 2892/2024 21-11-2024 7011726237 21.11.24

209 CS COMM 74 2893/2024 21-11-2024 7011726237 21.11.24

209 CS COMM 74 2894/2024 21-11-2024 9899408618 21.11.24

SH. PITAMBER 
DUTT, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

RAJESH KHURANA VS PRAVEEN 
JAIN

SH RAJEEV 
KAPOOR

rkandcompany.legals
ervices@gmail.com

ROHIT GARG PROP ROSE 
HEALTHCARE INCORPORATION 
VS ATLANTA MEDIWORLD PVT. 
LTD.

SH ANKIT 
KUMAR

niyamamlawoffices@
gmail.com

MAMTA VERMA VS GIRDHARI 
LAL CONSTRUCTIONS PVT. LTD.

SH 
VIVEKANAND 
JHA

vivekanandjha.adv@g
mail.com

MUKESH KUMAR DUA VS ASHOK 
KUMAR JAIN

SH VINEET 
CHAUDHARY

vineetchaudhary21@
gmail.com

PEEJAY FINANCE CO LTD. VS 
PRANJAL JAISWAL

SH B. B. 
SHARMA

bankebiharisharma@
rediffmail.com

PAWAN KUMAR AGGARWAL VS 
MCD

SH VIKAS 
SHARMA

advocatevikassharma
1@gmail.com

RICHCREDIT FINANCE PVT. LTD. 
VS OM SAI UDYOG INDIA PVT. 
LTD.

SH NISHANT 
MITTAL

concept.legals@gmail
.com

M K STEEL THRU DEVI RAM VS 
ARIEN GLOBAL FESTYLE PVT 
LTD. ERSTWHILE ARIEN METALS 
PVT LTD.

SH 
SHAILENDRA 
OJHA

ojha.shailendra25@g
mail.com

NIDHI GARG VS KRISHNA FOOD 
PRODUCTS AND ORS

SH HARISH 
KUMAR

harish@barahamilega
lservices.com

STATCON ENERGIAA PVT. LTD. VS 
HELIOSYNERGY PVT. LTD.

SH BAISHALI 
BOSE

DAKSH PHARMACEUTICALS PVT. 
LTD. VS DAKSH 
PHARMACEUTICALS

SH AMAN 
GUPTA

ag.amangupta6497@
gmail.com

DAKSH PHARMACEUTICALS PVT. 
LTD. VS THURS 
PHARMACEUTICALS

SH AMAN 
GUPTA

ag.amangupta6497@
gmail.com

STATE BANK OF INDIA VS AMRIT 
LAL HANS

MS SHALINI 
UPADHYAY

shaliniupadhyay.advo
cate@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

36 EAST

209 CS COMM 74 2903/2024 21-11-2024 9899813888 21.11.24

209 CS COMM 74 2935/2024 26-11-2024 9911512400 mail@legalsutra.co.in26.11.24

209 CS COMM 74 2950/2024 28-11-2024 9810099445 28.11.24

209 CS COMM 74 2978/2024 29-11-2024 8800844502 29.11.24

209 CS COMM 74 2986/2024 29-11-2024 9899813888 29.11.24

209 CS COMM 74 3000/2024 30-11-2024 9999490798 30.11.24

37 EAST 101 CS COMM 74 2752/2024 28-11-2024 9811118926 05.11.24

101 CS COMM 74 2753/2024 28-11-2024 9811118926 05.11.24

101 CS COMM 74 2787/2024 14-11-2024 9015893668 11.11.24

101 CS COMM 74 2805/2024 12-11-2024 9310654386 12.11.24

101 CS COMM 74 2823/2024 14-11-2024 9810131533 13.11.24

101 CS COMM 74 2858/2024 29-11-2024 8130237770 18.11.24

101 CS COMM 74 2864/2024 19-11-2024 8285202359 18.11.24

SH. PITAMBER 
DUTT, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

KAPIL KANSAL VS MUKESH 
YADAV

SH MANOJ 
KUMAR 

advocatemanojkumar
@gmail.com

J P ENTERPRISES VS SURBHI 
HOSPITAL PVT. LTD.

SH VINOD 
KUMAR 
KAUSHIK

STATE BANK OF INDIA VS 
VEERENDRA SINGH GURJAR

SH SURESH 
KUMAR

suresh.sharma717@g
mail.com

SANGI HEALTHCARE PVT. LTD. 
VS GRADES HEALTHCARE PVT. 
LTD.

SH SARVJEET 
KUMAR

ssassociateslogin@g
mail.com

KAPIL KANSAL VS NARESH 
KUMAR

MS AKANSHI 
JAIN

advocatemanojkumar
@gmail.com

CANARA BANK VS AJAY KUMAR 
CHAUHAN

SH ANUJ 
AGGARWAL

advocateanujagarwal
@yahoo.com

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

UNION BANK OF INDIA VS 
RISHABH SINGH

SH RAVI 
KUMAR

advocateavi79@gmail
.com

UNION BANK OF INDIA VS LATA 
SAXENA

SH RAVI 
KUMAR

advocateavi79@gmail
.com

BANK OF MAHARASTRA VS 
POOJA VAISH

SH BIAJY 
MOHAN 
GOSWAMI

advbmg2016@gmail.
com

ABSOLUTE ELECTROVISIION PVT. 
LTD. VS ARINJAY TRADING 
COMPANY

SH SHASHI 
KANT 
UPADHYAY

legatoassociates@gm
ail.com

TCI EXPRESS LTD. VS YOGIC 
FOODS PVT. LTD.

MS SUMAN 
KHAITAN 

suman@sumankhaita
nco.in

BANK OF BARODA VS PETRONIX 
INFO SYSTEM PVT. LTD.

SH 
SHAILENDER 
SINGH 
SISODIA

shailender.sisodia@g
mail.com

NIDHI GARG PROP NG TRADERS 
VS KRISHNA FOOD PRODUCTS 
AND ORS

SH HARISH 
KUMAR

harish@barahamilega
lservices.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
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ADVOCATE EMAIL 
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DATE OF E-
FILING

37 EAST

101 CS COMM 74 2890/2024 22-11-2024 7011726237 21.11.24

101 CS COMM 74 2895/2024 21-11-2024 9899408618 21.11.24

101 CS COMM 74 2902/2024 22-11-2024 9899813888 21.11.24

101 CS COMM 74 2904/2024 22-11-2024 9899813888 21.11.24

101 OMP COMM 78 2910/2024 23-11-2024 9810605435 22.11.24

101 CS COMM 74 2928/2024 28-11-2024 9810105402 25.11.24

101 CS COMM 74 2946/2024 03-12-2024 8826009810 27.11.24

101 CS COMM 74 2957/2024 29-11-2024 7827052969 28.11.24

101 CS COMM 74 2961/2024 28-11-2024 9917079999 28.11.24

101 CS COMM 74 2981/2024 30-11-2024 9810823566 29.11.24

101 CS COMM 74 2985/2024 30-11-2024 9899813888 29.11.24

101 CS COMM 74 2997/2024 02-12-2024 CANARA BANK VS SUNIL 9873101002 30.11.24

38 C.S. (COMM) 116/2024 05-11-2024 9811156111 16.10.2024

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

DAKSH PHARMACEUTICALS PVT. 
LTD. VS TALENT HEALTHCARE 

SH AMAN 
GUPTA

ag.amangupta6497@
gmail.com

STATE BANK OF INDIA VS 
MUKESH KUMAR SAH

MS SHALINI 
UPADHYAY

shaliniupadhyay.advo
cate@gmail.com

DEEPA KANSAL VS MUKESH 
YADAV

SH MANOJ 
KUMAR 

advocatemanojkumar
@gmail.com

DEEPA KANSAL VS MUKESH 
YADAV

SH MANOJ 
KUMAR 

advocatemanojkumar
@gmail.com

DHARAM PAL SINGH VS KRISHAN 
KIROA COMPUTER PVT. LTD.

SH RAJESH 
KUMAR 
SHARMA

rajeshsharma638@g
mail.com

MAHAVIR SINGH VS MISHRI LAL 
GUPTA

SH DEVENDER 
KUMAR 
SHARMA

STATCON ENERGIAA PVT. LTD. VS 
JAY ACE TECHNOLOGIES LTD.

MS BAISHALI 
BOSE

PAWAN KUMAR MAHESHWARI 
VS ANURAG GUPTA

SH MANOJ 
KUMAR 

adv.manoj18@gmail.
com

ASK STEEL LLP VS BRIJESH 
KUMAR PROP BM ROFFING 
SOLUTIONS

MS RHEA 
LUTHRA

advrtalchambers@gm
ail.com

VENTECH SYSTEMS PVT. LTD. VS 
ALIBHA MANJARI LENKA

SH NIMISH 
CHIB

nimishchib@gmail.co
m

UDBHAV KANSAL VS NARESH 
KUMAR

MS AKANSHI 
JAIN

advocatemanojkumar
@gmail.com

SH PRANAY 
SHARMA

pranay7advo@gmail.
com

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

201, New Building 
KKD

SUPRABHA MITRATHROUGH SPA 
HOLDERSH HEMANT 
ARORAVsPAVILIUS BUILDTECH

ARCHITSINGH
AL

legal@sigmalegal.in

mailto:legal@sigmalegal.in
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38

---do-- C.S. (COMM) 117/2024 08-11-2024 Ashu Ralhan 9582628330 07.11.2024

---do-- C.S. (COMM) 118/2024 11-11-2024 DevSharma 9873205388 08.11.2024

---do-- C.S. (COMM) 119/2024 12-11-2024 9990599330 11.11.2024

---do-- C.S. (COMM) 120/2024 13-11-2024 Central Bank of IndiaVsBalraj 9871226784, 15.10.2024

---do-- C.S. (COMM) 121/2024 13-11-2024 Central Bank of IndiaVsAshok 9871226784, 04.11.2024

---do-- C.S. (COMM) 122/2024 13-11-2024 Central Bank of IndiaVsChamanlal 9871226784, 04.11.2024

---do-- C.S. (COMM) 123/2024 13-11-2024 Central Bank of IndiaVsLaxmi 9871226784, 05.11.2024

---do-- C.S. (COMM) 124/2024 13-11-2024 Central Bank of IndiaVsRavi Kumar 9871226784, 05.11.2024

---do-- C.S. (COMM) 125/2024 13-11-2024 Central Bank of IndiaVsAnil Kumar 9871226784, 05.11.2024

---do-- C.S. (COMM) 126/2024 13-11-2024 9871226784, 05.11.2024

---do-- C.S. (COMM) 127/2024 13-11-2024 8860418839 N/A 07.11.2024

---do-- C.S. (COMM) 128/2024 13-11-2024 9999856476 11.11.2024

---do-- C.S. (COMM) 129/2024 14-11-2024 9810934875 13.11.2024

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

RAMESH YADAVProprietor of M/s 
R KENTERPRISESVsAWDHESH 
KUMARSHARMA Proprietor ofM/s 
S.M.P FIREPROTECTION

arlegal266@gmail.co
m 

SBL Pvt LtdVsDone By DesignSBL 
House 2 CommercialComplex 
Shrestha ViharVsB 2/6 Gali No1 
Chaman ParkJohri Pur Indra Vihar 
DelhiRavi 

advravigalav@gmai.c
om

ANT Travels Pvt LtdVsMD 
DILSHAD

SACHIN 
KHARB

sachinkharb58@gmai
l.com

KADAMBINIKU
MARMUDGIL

kkmudgil29@gmail.c
om

KADAMBINIKU
MARMUDGIL

kkmudgil29@gmail.c
om

KADAMBINIKU
MARMUDGIL

kkmudgil29@gmail.c
om

KADAMBINIKU
MARMUDGIL

kkmudgil29@gmail.c
om

KADAMBINIKU
MARMUDGIL

kkmudgil29@gmail.c
om

KADAMBINIKU
MARMUDGIL

kkmudgil29@gmail.c
om

Central Bank of IndiaVsRajeev 
Kumar

KADAMBINIKU
MARMUDGIL

kkmudgil29@gmail.c
om

M/S 
GOURAVENTERPRISESVsASHIMA 
&1others

RISHABH 
KAPOOR

Saket SachdevaVsMS Decorators Pvt 
Ltd

DEVANSH 
AGARWAL

devansh.lawyer@gma
il.com

SATISH 
KUMARPARASHARVsRELIANCE 
JIOINFOCOMM LIMITED

SATISH 
KUMAR JAIN

attorneyskjain@gmai
l.com
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---do-- Execution(Comm.) 43/2024 20-11-2024 MOHD. TARIQ 9811038156 20.11.2024

---do-- MISC DJ 1107/2024 21-11-2024 LALIT KUMAR

---do-- Execution(Comm.) 44/2024 23-11-2024 COUNCEL

---do-- Execution(Comm.) 45/2024 23-11-2024 AMIT CHAWLA 9718689708 20.11.2024

---do-- C.S. (COMM) 130/2024 25-11-2024 GAURAV 9953226302 20.11.2024

---do-- C.S. (COMM) 131/2024 25-11-2024 GAURAV 9953226302 20.11.2024

---do-- C.S. (COMM) 132/2024 25-11-2024 GAURAV 9953226302 20.11.2024

---do-- Execution(Comm.) 46/2024 26-11-2024 9810969398 25.11.2024

---do-- C.S. (COMM) 133/2024 27-11-2024 LAHEEK KHANVsKASIM MOHD. TARIQ 9811038156 27.11.2024

---do-- Execution(Comm.) 47/2024 27-11-2024 9717953985 20.11.2024

---do-- C.S. (COMM) 134/2024 29-11-2024 9910762137 20.11.2024

---do-- OMP (I)(COMM) 29/2024 30-11-2024 SUNNY ARORA 9910574027 29.11.2024

---do-- OMP (I)(COMM) 30/2024 30-11-2024 SUNNY ARORA 9910574027 29.11.2024

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

NuruddinVsPAWAN KUMAR 
GUPTA

advocatetariqtyagi@g
mail.com

M/s Kimitsu Steel Pvt LtdVsMr Afsar 
Ahmed Prop

MUKESH AGGARWALVsMUKESH 
KUMARPROPRIETOR OF M/SFLY 
JEANS

SHRI SACHIN 
KUMARJAINVsDEEPAK JAIN

amitchawlaad@gmail
.com

CENTRAL BANK OFINDIAVsDILIP 
KUMARPROPRIETOR 
M/SRAJDHANI MILK DAIRY

prakash.gaurav01@g
mail.com

CENTRAL BANK 
OFINDIAVsSHARDA

prakash.gaurav01@g
mail.com

CENTRAL BANK 
OFINDIAVsHIMANSHU

prakash.gaurav01@g
mail.com

NITIN KUMAR GUPTAVsMohd 
Aabid

MOHIT 
SINGHAL

mohit.1499@qmail.co
m

advocatetariqtyagi@g
mail.com

Vimla RaniVsAxis E CORP 
SolutionsPvt LTD

PULIK 
LUTHRA

pulikluthraadv@gami
l.com

VINCOM IT SOLUTIONSPVT 
LTDVsMUSKAN 
MAHIENTERPRISES

NIRMAL 
KISHOR

nirmalkishora.adv7@
gmail.com

Shriram Finance 
LtdVsMOHAMMADSARAFUDDIN

ALBUSLAWFlRMS(a
)GMAlLCOM

Shriram Finance LtdVsANKUR 
SHARMA

ALBUSLAWFlRMS(a
)GMAlLCOM
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---do-- OMP (I)(COMM) 31/2024 30-11-2024 Shriram Finance LtdVsTARUN SUNNY ARORA 9910574027 29.11.2024

---do-- OMP (I)(COMM) 32/2024 30-11-2024 SUNNY ARORA 9910574027 29.11.2024

39 SHAHDARA CS (COMMERCIAL ) 06-11-2024 Sanjay Goyal(P),9212223339 04-11-2024

CS (COMMERCIAL ) 07-11-2024 9899565511 06-11-2024

CS (COMMERCIAL ) 08-11-2024 9999068869

CS (COMMERCIAL ) 08-11-2024 Harkesh Girdhar Vs Harish Girdhar 9810844052 07-11-2024

CS (COMMERCIAL) 08-11-2024 Aditya Jain(P), 8383953944 05-11-2024

CS/COMMERCIAL 08-11-2024 9999068863 06-11-2024

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

ALBUSLAWFlRMS(a
)GMAlLCOM

Shriram Finance LtdVsVISHAL 
SINGH THAKUR

ALBUSLAWFlRMS(a
)GMAlLCOM

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

301, New Court 
Building

Execution 
(Comm)/223/202
4

M/s Sanirish Textiles Vs Ravinder 
Jain

advsanjaygoyalf608@
gmail.com

301, New Court 
Building

Execution 
(Comm)/227/202
4

SAROJ TEXTILE Vs LAKSHYA 
GARMENT

Avneet Singh 
Juneja(P),

avneetjuneja86@gma
il.com

301, New Court 
Building

CS 
(COMM)/574/202
4

RANJEET SINGH Vs M/S BAJWA 
AUTO MOBILES  AND ANR

SHALU 
KUMARI(P),

shalukumar@gmail.c
om

 06-11-2024

301, New Court 
Building

CS 
(COMM)/575/202
4

Akshay 
Srivastava(P),

mail@careintellect.co
m

301, New Court 
Building

CS 
(COMM)/572/202
4

Sumitra Textiles Vs Kallol Kumar 
Dan

jain.adityaraj@yahoo.
com

301, New Court 
Building

CS 
(COMM)/573/202
4

RANJEET SINGH Vs M/S BAJWA 
AUTO MOBILES AND ANR

SHALU 
KUMARI(P),

shalukumar@gmail.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

39 SHAHDARA

CS (COMMERCIAL ) 08-11-2024 ICICI BANK LTD Vs MOHD IKBAL mohit gupta(P), 8383953944 05-11-2024

CS (COMMERCIAL) 12-11-2024 8700925528 08-11-2024

CS (COMMERCIAL ) 14-11-2024 9810183830 12-11-2024

CS (COMMERCIAL) 14-11-2024 9891179438 12-11-2024

CS (COMMERCIAL) 14-11-2024 9810183830 12-11-2024

CS (COMMERCIAL) 16-11-2024 8860353372 12-11-2024

CS (COMMERCIAL) 18-11-2024 9999660384 12-11-2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

301, New Court 
Building

MISC 
DJ/869/2024

mohitgupta@gmail.c
om

301, New Court 
Building

CS 
(COMM)/581/202
4

Goel Cotts Private Limited Vs Isha 
Niraj Sadh

Piyush 
Katyal(P),

priysukatyal198@gm
ail.com

301, New Court 
Building

Execution 
(Comm)/232/202
4

THE DELHI CO OPERATIVE 
URBAN THRIFT and CREDIT  
SOCIETY  LTD Vs Sanjeev  Mohan  
Mittal

SATISH 
SANSI(P),

satishsansi@gmail.co
m

301, New Court 
Building

OMP (I) 
(COMM)/10/2024

Rajendra Sharma Vs M/S Antriksh 
Developers and Promoters Pvt Ltd

Madhvendra 
Singh(P),

singhskandcompany
@gmail.com

301, New Court 
Building

Execution 
(Comm)/233/202
4

THE DELHI CO OPERATIVE 
URBAN THRIFT and CREDIT   
SOCIETY   LTD Vs EKTA MITTAL

SATISH 
SANSI(P),

satishsansi@gmail.co
m

301, New Court 
Building

Execution 
(Comm)/235/202
4

ARPIT KEYAL PROPRIETOR OF 
M/S ASIAN FABRICS Vs SUMIT 
ARORA  PROPERITOR OF SHRI 
MOTI RAM AND SONS

ANKIT 
GUPTA(P),

advocateankit1990@
gmail.com

301, New Court 
Building

Execution 
(Comm)/236/202
4

brig kulwant singh Vs union of india 
and ors

Sanjay Kumar  
Singh(P),

advocateraviraj@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

39 SHAHDARA

CS (COMMERCIAL) 18-11-2024 9582003030 14-11-2024

CS (COMMERCIAL) 22-11-2024 9711023307 18-11-2024

CS (COMMERCIAL) 25-11-2024 K K MITTAL Vs RAJIV SHARMA 7011541912 22-11-2024

CS (COMMERCIAL) 29-11-2024 Ravi Kumar(P), 9891164680 27-11-2024

40 SHAHDARA ROOM NO 208 COMMERCIAL 04-11-2024 Mohit Raj(P), 8800792205 04-11-2024

ROOM NO 208 COMMERCIAL 04-11-2024 NEHA GOYAL Vs SACHIN TYAGI 8588826199 dkj.adv@gmail.com 04-11-2024

ROOM NO 208 COMMERCIAL 04-11-2024 Bank of Baroda Vs Rachna Gupta Umesh Joshi(P),9910568669 04-11-2024

ROOM NO 208 COMMERCIAL 08-11-2024 9599222549 08-11-2024

ROOM NO 208 COMMERCIAL 11-11-2024 RAJESH MEHRA Vs ARSHAD 8750875060 11-11-2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

301, New Court 
Building

CS 
(COMM)/585/202
4

SUPREME INDUSTRIES LIMITED 
Vs SWASTICK INDUSTRIES AND 
ORS

ASHISH 
KUMAR 
DAS(P),

akumar24das@gmail.
com

301, New Court 
Building

CS 
(COMM)/593/202
4

A D Trading Private Limited Vs Amir 
Khan

VISHAL 
PATEL(P),

vishaladv25@gmail.c
om

301, New Court 
Building

MISC 
DJ/905/2024

SUMIT 
NANDVANI(P),

nandvanijindallawoffi
ces@gmail.com

301, New Court 
Building

CS 
(COMM)/600/20
24

SHREE RAM ENTERPRISES Vs 
JAGANNATH ENTERPRISES

chauharyravikumar3
04@gmail.com

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS 
(COMM)/560/202
4

punjab national bank Vs RAMAN 
ARORA

mohitrajadvocate@g
mail

CS 
(COMM)/562/202
4

DEEPAK  
JAIN(P),

CS 
(COMM)/561/202
4

advumeshjoshi@gma
il.com

CS 
(COMM)/577/202
4

A to Z Cargo Movers Private Limited 
Vs Zetwerk Manufacturing Business 
Private Limited

Neeraj 
Kumar(P),

neerajjustwin@gmail.
com

CS 
(COMM)/579/202
4

CHAUDHARY 
DEVRAJ(P),

advnikhil97@gmail.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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ADVOCATE EMAIL 
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FILING

40 SHAHDARA

ROOM NO 208 COMMERCIAL 18-11-2024 9716764498 18-11-2024

ROOM NO 208 COMMERCIAL 18-11-2024 9311969485 18-11-2024

ROOM NO 208 COMMERCIAL 19-11-2024 Aditya Jain(P), 8383953944 19-11-2024

ROOM NO 208 COMMERCIAL 21-11-2024 Vikas Bhatia(P), 9811379676 vksbht6@gmail.com 21-11-2024

ROOM NO 208 COMMERCIAL 21-11-2024 Canara Bank Vs Naresh Bhardwaj 9800662291 21-11-2024

ROOM NO 208 COMMERCIAL 22-11-2024 Mohit Mehendiratta Vs Mohd  Rafiq 9810181153 22-11-2024

ROOM NO 208 COMMERCIAL 29-11-2024 8447277270 29-11-2024

ROOM NO 208 COMMERCIAL 07-11-2024 RAJU DEVI BHANSALI Vs KAVITA SK Jain(P), 9811717798 skjain@gmail.com 07-11-2024

ROOM NO 208 COMMERCIAL 14-11-2024 9999777147 14-11-2024

ROOM NO 208 COMMERCIAL 21-11-2024 9899565511 21-11-2024

ROOM NO 208 COMMERCIAL 29-11-2024 9810362626 29-11-2024

ROOM NO 208 COMMERCIAL 28-11-2024 9810872353 28-11-2024

41 SHAHDARA 05-11-2024 Umesh Joshi(P),9910568669 05-11-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS 
(COMM)/586/202
4

GOEL COTTS PVT LTD Vs ORCHID 
ENT OUTFIT PVT LTD and ORS

Naresh 
Kumar(P),

advabhishekbhardwaj
17@gmail.com

CS 
(COMM)/587/202
4

CAMPUS EAI INDIA PVT LTD Vs 
HASHSTUDIOZ TECHNOLOGIES  
PRIVATE LIMITED AND ORS

Siddharth 
Chaturvedi(P),

adv.siddhantchaturve
di@gmail.com

CS 
(COMM)/589/202
4

M/s World Sahab LLP Vs Sanjay 
Gupta Prop M/s UP Garments

jain.adityaraj@yahoo.
com

CS 
(COMM)/591/202
4

M/S SURYA FAB Through its 
partner Sh Rajeev Nagpal Vs 
Pradhuman Kumar Jain Prop of M/s 
Vardhman trading Co

CS 
(COMM)/592/202
4

Deepak 
Bhardwaj(P),

deepakbhardwaj_av
@yahoo.co.in

CS 
(COMM)/594/202
4

DURGESH 
PAL(P),

durgeshpal@gmail.co
m

CS 
(COMM)/598/202
4

REWANT RAM JATT Vs DEEPAK 
NOTNANI

CHAUDHARY 
DEVRAJ(P),

guru.8447277270@g
mail.com

Execution 
(Comm)/228/202
4

Execution 
(Comm)/234/202
4

Pradeep Kumar Aggarwal Proprietor 
M/s Aggarwal Milk Corner Vs 
Nasiruddin Proprietor M/s 
Nasiruddin Milk Agency

Mohit 
Bansal(P),

mohitbansal@yahoo.
com

Execution 
(Comm)/239/202
4

RCGC FABRICS PRIVATE LIMITED 
Vs FASHION GURU

Avneet Singh 
Juneja(P),

avneetjuneja86@gma
il.com

Execution 
(Comm)/243/202
4

PUNJAB NATIONAL BANK Vs M/S 
M S ENTERPRISES

AVADHESH 
KUMAR  
SHAKYA(P),

akshakya01@gmail.c
om

Execution 
(Comm)/241/202
4

BANK OF BARODA Vs Rahul 
Upadhyay

rajnish kumar 
banyal(P),

rajnesh_122@yahoo.
com

SH. SANJAY 
SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

303, New Court 
Building

CS 
(COMM)/565/202
4

BANK OF BARODA Vs RAJENDRA 
KUMAR

advumeshjoshi@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION
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41 SHAHDARA

05-11-2024 Umesh Joshi(P),9910568669 05-11-2024

06-11-2024 Vikas Garg(P), 04-11-2024

07-11-2024 Not legible not found 06-11-2024

08-11-2024 9871550208 05-11-2024

08-11-2024 08-11-2024

14-11-2024 9810353944 08-11-2024

18-11-2024 11-11-2024

19-11-2024 CANARA BANK Vs KASH SADANA 9810662291, connect@snslegal.in 14-11-2024

20-11-2024 Suraj Gupta(P), 8586863313 12-11-2024

21-11-2024 RAHUL JAIN Vs VIVEK YADAV RAJA JAIN(P), 9810244197 14-11-2024

25-11-2024 Aditya Jain(P), 9811375940 11-11-2024

28-11-2024 9910961933 19-11-2024

28-11-2024 9818862291 15-11-2024

SH. SANJAY 
SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT CS 

(COMM)/564/202
4

BANK OF BARODA Vs HARSH 
TYAGI

advumeshjoshi@gma
il.com

Execution 
(Comm)/226/202
4

RAM PRATAP GOYAL Vs APL 
APOLLO TUBES LIMITED

CS 
(COMM)/570/202
4

METRO SANITATIONS PVT LTD Vs 
A JAYANTHILAL

VIKAS 
MEHAN(P),

CS 
(COMM)/576/202
4

RUCHI COLLECTION PVT LTD Vs 
M/S SINGH GARMENT

Avinash Kumar 
Singh(P),

adv a vi 
nashkumar2020@ro
nail.com 

Execution 
(Comm)/229/202
4

SUPER AGENCIES Vs VS 
STRUCTURES PVT LTD

Ronak 
Gupta(P),

CS 
(COMM)/583/202
4

VEENA KUMARI Vs M/S 
INSTAKART SERVICE PRIVATE 
LIMITED

VINEET 
MEHTA(P),

vinmehta99@gmail.c
om 

Execution 
(Comm)/237/202
4

SONU JAIN Vs DHIRENDER 
SINGH @ BUNTY SISODIYA

Piyush 
Katyal(P),

CS 
(COMM)/588/202
4

Deepak 
Bhardwaj(P),

CS 
(COMM)/590/202
4

KISHORE KUMAR ARORA Vs ATH 
INDIA INFRATECH PRIVATE 
LIMITED

wagheyvi@yahoo.co.i
n 

Execution 
(Comm)/240/202
4

advsubodhkurnarsnig
h@gmafl.com 

CS 
(COMM)/595/202
4

BHUSHAN JAIN Vs RUPINDER 
KAUR MAYLL

dhruv_m@yahoo.co
m

CS 
(COMM)/597/202
4

M/S PM IMPEX PRIVATE LIMITED 
Vs M/S AUTO METAL-TECH SPZO

Devashish 
Bhadauria(P),

deepakbhardwajadv
@yahoo.co.in

Execution 
(Comm)/242/202
4

M/S SINGHAL TEXTILES Vs M/S 
THAKUR COLLECTIONS 
THROUGHT ITS PROPRIETOR 
SANJEEV THAKUR

ROHIT 
GOSWAMI(P),

deepakbhardwajadv
@yahoo.co.in



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

41 SHAHDARA

28-11-2024 Uday Kumar(P), 9818862291 19-11-2024

29-11-2024 919899641617 21-11-2024

29-11-2024 8800268148 21-11-2024

29-11-2024 9890410729 NOT FOUND 22-11-2024

30-11-2024 9811343911 15-11-2024

30-11-2024 999298627 21-11-2024

42 SHAHDARA 304, New Building 05-11-2024 8750602223 28-10-2024

06-11-2024 9990027799 05-11-2024

07-11-2024 7838984801 - 06-11-2024

08-11-2024 8826374079 07-11-2024

11-11-2024 9810068578 09-10-2024

11-11-2024 9810068578 09-10-2024

11-11-2024 9810068578 09-10-2024

SH. SANJAY 
SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

MISC 
DJ/918/2024

Three Aces Global Logistics Pvt Ltd 
Vs Sequel Alloys And Wires Pvt Ltd

iaspreet.law@qmail.c
om

MISC 
DJ/927/2024

VIVEK HARIVYASI Vs M/S CYAN 
FINANCIAL SOULTIONS PRIVATE 
LIMITED

Kinnori 
Ghosh(P),

PADAMKUHNArn1G
MAIL.COM 

CS 
(COMM)/601/202
4

M/S MANASLU TECHNOLOGIES 
INDIA PRIVATE LIMITED Vs M/S 
PARALLEL GALAXIES PRIVATE 
LIMITED

S N 
SHUKLA(P),

Kamaljihranot@gmai
l.com

Execution 
(Comm)/244/202
4

SARITA PANDEY Vs MOHAMMAD 
FURKAN

SUNIL KUMAR 
BHARDWAJ(P),

Execution 
(Comm)/246/202
4

KIRAN MALHOTRA Vs M/S 
STARCO METAPLAST PVT LTD

Rakesh 
Kumar(P),

anilmittal602@gmail.
com

CS 
(COMM)/602/202
4

DHRUV MEDICOS PRIVATE 
LIMITED Vs M/S VAXICARE 
ENTERPRISES PRIVATE LIMITED

Zareef 
Ahmad(P),

Advocate.samridhi@g
mail.com

SH. PAWAN KUMAR 
MATTO DJ (COMM-
04)

CS 
(COMM)/524/202
4

RAKESH MOHAN MITTAL VS BSES 
YAMUNA POWER LTD.

SUDHIR 
KUMAR 
SUKHIJA

sudhir_sukhija@yah
oo.com

CS 
(COMM)/568/202
4

FOOTCARE INTERNATIONAL VS 
MAYASHEEL RETIAL I LTD.

MEGHA BATRA meghabatra@outlook
.com

CS 
(COMM)/571/202
4

ALI HASAN VS GAGANDEEP 
SAPRA

PRASHANT 
YADAV

CS 
(COMM)/578/202
4

ASHITA METAL VS GLUEPEDIA 
PVT. LTD.

SHAURYA 
SETHI

shauryasethi9293@g
mail.com

MISC 
DJ/874/2024

FLYING HORSE IMPEX PVT. LTD. 
VS DHRUV IMPEX

KRISHNA 
KUMAR

advkumarkrishan@g
mial.com

MISC 
DJ/875/2024

FLYING HORSE IMPEX PVT. LTD. 
VS DHRUV IMPEX

KRISHNA 
KUMAR

advkumarkrishan@g
mial.com

MISC 
DJ/876/2024

FLYING HORSE IMPEX PVT. LTD. 
VS DHRUV IMPEX

KRISHNA 
KUMAR

advkumarkrishan@g
mial.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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42 SHAHDARA

11-11-2024 K.S. RANOT 9890410729 - 08-11-2024

13-11-2024 ABHIJIT DAS 98117667517 09-11-2024

14-11-2024 G.S. SINGH 9268300000 11-11-2024

16-11-2024 - - 08-11-2024

25-11-2024 PULKIT SIKKA 8860776231 23-11-2024

27-11-2024 ASHA RANI VS SUKHDEEP SINGH J.K. CHAWLA 9810521722 23-11-2024

30-11-2024 9891836646 26-11-2024

30-11-2024 9811166462 - 25-11-2024

19-11-2024 VIKAS KUMAR 9650795147 16-11-2024

08-11-2024 Aditya Jain(P), 8383953944 05-11-2024

28-11-2024 A.K.SHAKYA 9810362626 27-11-2024

43 406 Civil CS (COMM)/682/2024 04-11-2024 8256791427 NIL 04-11-2024

OMP (I) (COMM)/366/2024 04-11-2024 8376049807 04-11-2024

SH. PAWAN KUMAR 
MATTO DJ (COMM-
04)

CS 
(COMM)/580/202
4

UNION BANK OF INDIA VS RANI 
AND ORS

CS 
(COMM)/582/202
4

STATE BANK OF INDIA VS JOHN 
FELIX

advocatebkm@gmail.
com

CS 
(COMM)/584/202
4

NARENDER KUMAR VS RELIANCE 
INFRATEL LTD.

bharat.guptarkca@g
mail.com

OMP(I)/COMM/1
1/2024

SMFG INDIA HOME FINANCE CO. 
LTD. VS AZARA SIDDKI

SANDHYA 
CHAWLA

CS 
(COMM)/596/202
4

SIDAK SIKKA VS DAVINDER KAUR advpulkitsikka24@g
mial.com

MISC 
DJ/917/2024

jkchawka.jkc@gmail.
com

CS 
(COMM)/603/202
4

SHISHUPAL VS BGM 
TELECOMMUNICATION PVT. LTD.

MANOHAR 
NAAGAR

naagarmanohar@gm
ail.com

CS 
(COMM)/604/202
4

MANOJ KUMAR VS YOGESH 
AGGARWAL & ORS.

KANIKA 
MADAN

Execution 
(Comm)/238/202
4

PUNJAB NATIONAL BANK Vs 
JAYA PRADEEP AND ANR

 
lexnexusvkm@gmail.
com

Execution 
(Comm)/230/202
4

Ms Gyan chand and sons Vs M/s 
Ravinder Traders

jain.adityaraj@yahoo.
com

Execution 
(Comm)/245/202
4

PUNJAB NATIONAL BANK Vs 
JAYA PRADEEP

akshakya01@gmil.co
m

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

UNION BANK OF INDIA Vs RAVI 
PANWAR

RAKESH 
KUMAR(P),

Toyota Financial Services India (P) 
Ltd Vs MOHAN SINGH

DINESH  
JAIN(P),

advocateashok@gmai
l.com
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43

OMP (I) (COMM)/367/2024 04-11-2024 8376049807 04-11-2024

OMP (I) (COMM)/368/2024 04-11-2024 8376049807 04-11-2024

OMP (I) (COMM)/369/2024 04-11-2024 8376049807 04-11-2024

CS (COMM)/684/2024 04-11-2024 sunil dahiya(P), 9555650325 04-11-2024

CS (COMM)/683/2024 04-11-2024 sunil dahiya(P), 9555650325 04-11-2024

OMP (I) (COMM)/370/2024 04-11-2024 8376049807 04-11-2024

OMP (I) (COMM)/371/2024 04-11-2024 8376049807 04-11-2024

OMP (I) (COMM)/372/2024 04-11-2024 8060939556 04-11-2024

CS (COMM)/687/2024 05-11-2024 Vivek kumar(P), 9810189487 NIL 05-11-2024

OMP (I) (COMM)/373/2024 05-11-2024 8376049807 05-11-2024

OMP (I) (COMM)/374/2024 05-11-2024 8060939556 05-11-2024

RP/115/2024 06-11-2024 9811570553 06-11-2024

OMP (I) (COMM)/381/2024 06-11-2024 9718491772 06-11-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

Toyota Financial Services India (P) 
Ltd Vs MOHD WAHID

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Toyota Financial Services India (P) 
Ltd Vs SHAILESH TRIPATHI

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Toyota Financial Services India (P) 
Ltd Vs PAWAN KUMAR RAI

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Parmananad and sons food products 
pvt ltd Vs Jagdamba  enterprises

Advsunildahiya1979
@gmail.com

parmannand and sons food products 
pvt ltd Vs Kashish trading company

Advsunildahiya1979
@gmail.com

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs N A 
SEETHALAKSHMI

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Toyota Financial Services India (P) 
Ltd Vs MOHIT VINOD KUMAR

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Kotak Mahindra Bank Ltd Vs 
RAKESH KUMAR SINGH

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

WONDER READY MIX CONCRETE 
PVT LTD Vs VIVEK CONTRACTS 
PVT LTD AND ORS

Toyota Financial Services India (P) 
Ltd Vs MANOJ I

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Kotak Mahindra Bank Ltd Vs 
PRAFUL JALU

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

JAYANT M GANDHI Vs R B 
POLYCLINIC

Sushanta 
Nanda(P),

sknandaadvocate@g
mail.com

MKG FINANCIAL SERVICES PVT 
LTD Vs ANIL SHARMA

Himanshu 
sikka(P),

soniajasuaadv@gmail
.com
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REGISTRATION

PETITIONER NAME VS 
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ADVOCATE 
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ADVOCATE EMAIL 
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FILING
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OMP (I) (COMM)/382/2024 06-11-2024 8376049807 06-11-2024

OMP (I) (COMM)/380/2024 06-11-2024 8060939556 06-11-2024

OMP (I) (COMM)/386/2024 07-11-2024 8376049807 07-11-2024

OMP (I) (COMM)/387/2024 07-11-2024 8376049807 07-11-2024

OMP (I) (COMM)/388/2024 07-11-2024 8376049807 07-11-2024

OMP (I) (COMM)/389/2024 07-11-2024 8060939556 07-11-2024

OMP (I) (COMM)/390/2024 07-11-2024 9560012821 NIL 07-11-2024

CS (COMM)/693/2024 12-11-2024 9810134793 allipcare@gmail.com 12-11-2024

CS (COMM)/694/2024 12-11-2024 9312520717 12-11-2024

CS (COMM)/695/2024 12-11-2024 9312520717 12-11-2024

OMP (I) (COMM)/393/2024 12-11-2024 8376049807 12-11-2024

CS (COMM)/696/2024 12-11-2024 8256791427 12-11-2024

OMP (I) (COMM)/394/2024 12-11-2024 8060939556 12-11-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

Toyota Financial Services India (P) 
Ltd Vs KANWAR PAL

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Kotak Mahindra Bank Ltd Vs Deepak 
Singh

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

Toyota Financial Services India (P) 
Ltd Vs RANJANA SRIVASTAVA

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Toyota Financial Services India (P) 
Ltd Vs PRATAP SINGH

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Toyota Financial Services India (P) 
Ltd Vs YATENDRA TONDWAL

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Kotak Mahindra  Prime Ltd Vs S 
SQUARE CARGO MOVERS PVT 
LTD

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

Tata Motor Finance Ltd Vs JAGBIR 
SINGH

ADESH 
NANDAL(P),

MOHIT SHARDA Vs Shourya 
International

ANIL KUMAR 
SAHU(P),

Punjab National Bank Vs Shri Vijay 
Yadav

ANJALI 
NEHRA(P),

sharmasudesh590@g
mail.com

M/s Strawberry Solutions Vs M/s 
Brand Street and Anr

ANJALI 
NEHRA(P),

sharmasudesh590@g
mail.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs SETU D

DINESH  
JAIN(P),

advocateashok@gmai
l.com

UNION BANK OF INDIA Vs 
ANURAG BANSAL

RAKESH 
KUMAR(P),

kotak Mahindra Bank Ltd Vs S 
SQUARE CARGO MOVERS PVT 
LTD

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM
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CS (COMM)/702/2024 13-11-2024 Kartik Dabas(P),9868414528 13-11-2024

CS (COMM)/701/2024 13-11-2024 Kartik Dabas(P),9868414528 13-11-2024

CS (COMM)/700/2024 13-11-2024 9599043045 legalfasignialegal.m 13-11-2024

OMP (I) (COMM)/404/2024 13-11-2024 8376049807 13-11-2024

OMP (I) (COMM)/403/2024 13-11-2024 8376049807 13-11-2024

OMP (I) (COMM)/402/2024 13-11-2024 8376049807 13-11-2024

OMP (I) (COMM)/401/2024 13-11-2024 8060939556 13-11-2024

OMP (I) (COMM)/399/2024 13-11-2024 8376049807 13-11-2024

OMP (I) (COMM)/400/2024 13-11-2024 8060939556 13-11-2024

OMP (I) (COMM)/397/2024 13-11-2024 8376049807 13-11-2024

OMP (I) (COMM)/396/2024 13-11-2024 8376049807 13-11-2024

OMP (I) (COMM)/398/2024 13-11-2024 8376049807 13-11-2024

CS (COMM)/699/2024 13-11-2024 9953062629 vm@vkmlegal.com 13-11-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

AIPL ZORRO PVT LTD Vs REHAN 
PASHA AND ORS

advocatekartikdaba§
@gmail.com

AJIT INDUSTRIES PVT LTD Vs 
UTTAMCHAND BABULAL HARAN

advocatekartikdaba§
@gmail.com

SUPRABHA MITRA THROUGH SPA 
HOLDER HEMANT ARORA Vs 
ASHWANI KUMAR

ARCHIT 
SINGHAL(P),

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs ZUNISH D

DINESH  
JAIN(P),

advocateashok@gmai
l.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs BHAGWANT 
SINGH

DINESH  
JAIN(P),

advocateashok@gmai
l.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs SONAL 
PARIKH

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Kotak Mahindra Bank Ltd Vs S 
SQUARE CARGO MOVERS PVT 
LTD

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs NEHA J

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Kotak Mahindra Bank Ltd Vs S 
SQUARE CARGO MOVERS PVT 
LTD

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs RAJAT KUMAR 
MATHUR

DINESH  
JAIN(P),

advocateashok@gmai
l.com

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs ASFAK  
ULLA

DINESH  
JAIN(P),

advocateashok@gmai
l.com

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs ANITA  
SAHOO

DINESH  
JAIN(P),

advocateashok@gmai
l.com

P S Printers through its proprietor 
Manoj Bhardwaj Vs Amree Soft Caps

ram gopal 
sharma(P),
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OMP (I) (COMM)/395/2024 13-11-2024 8060939556 13-11-2024

OMP (I) (COMM)/407/2024 14-11-2024 8376049807 14-11-2024

CS (COMM)/704/2024 14-11-2024 8256791427 nil 14-11-2024

CS (COMM)/705/2024 16-11-2024 9250022230 16-11-2024

OMP (I) (COMM)/413/2024 16-11-2024 8376049807 16-11-2024

OMP (I) (COMM)/412/2024 16-11-2024 8060939556 16-11-2024

OMP (I) (COMM)/411/2024 16-11-2024 8060939556 16-11-2024

CS (COMM)/706/2024 16-11-2024 Varun Mittal(P), 9953062629 vm@vkmlegal.com 16-11-2024

CS (COMM)/711/2024 19-11-2024 9350060888 19-11-2024

CS (COMM)/712/2024 19-11-2024 8256791427 nil 19-11-2024

CS (COMM)/713/2024 19-11-2024 8256791427 NIL 19-11-2024

CS (COMM)/710/2024 19-11-2024 9958986363 info@knowlex.in 19-11-2024

OMP (I) (COMM)/419/2024 19-11-2024 8060939556 19-11-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

KOTAK MAHINDRA BANK LTD Vs 
Deepak Singh

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs PAWAN 
KUMAR

DINESH  
JAIN(P),

advocateashok@gmai
l.com

SACHIIN MANGAAL Vs SALEEM 
MUHAMMED HAKHIM

Rakesh 
Kumar(P),

SATISH KUMAR ARORA Vs 
RAJEEV SHARMA

BHANU 
MOHAN(P),

kkagarwal1 67 9 
@gmail.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs MANGILAL G

DINESH  
JAIN(P),

advocateashok@gmai
l.com

Kotak Mahindra Bank Ltd Vs LAXMI 
STONE SCREENING UNIT

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

Kotak Mahindra Bank Ltd Vs S 
SQUARE CARGO MOVERS PVT 
LTD

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

CANARA BANK Vs ANJALI 
SINGHAL AND ANR

ALLIED ENGINEERS A 
PARTNERSHIP CONCERN Vs M/S 
MOHD AHSON INFRA PRIVATE 
LIMITED

CHITRA 
SINGH(P),

sanjaTqg gaivia l_ 1 
@hctmail.ccrn

BRIJ PAL JAIN Vs NITESH 
CHAWLA

Rakesh 
Kumar(P),

SACHIIN MANGAAL Vs GARVIT 
AGARWAL

Rakesh 
Kumar(P),

Punjab National Bank Vs 
HARWINDER

NITIN 
GARG(P),

Kotak Mahindra Bank Ltd Vs 
JAYANT BHAKNE

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM
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CS (COMM)/714/2024 19-11-2024 8470977717 NIL 19-11-2024

CS (COMM)/718/2024 20-11-2024 9953710907 20-11-2024

CS (COMM)/719/2024 20-11-2024 Shiv Polymers Vs Harsh Plastics 9810166390 NIL 20-11-2024

OMP (I) (COMM)/420/2024 20-11-2024 8060939556 20-11-2024

CS (COMM)/720/2024 20-11-2024 9958986363 info@knowlex.in 20-11-2024

CS (COMM)/721/2024 20-11-2024 9958396658 NIL 20-11-2024

CS (COMM)/716/2024 20-11-2024 ASHU JAIN Vs VIRENDER Akshay  Raj(P), 9660601803 20-11-2024

CS (COMM)/717/2024 20-11-2024 9810184546 20-11-2024

CS (COMM)/726/2024 21-11-2024 9711142200 21-11-2024

OMP (I) (COMM)/421/2024 21-11-2024 8060939556 21-11-2024

OMP (I) (COMM)/422/2024 21-11-2024 8060939556 21-11-2024

OMP (I) (COMM)/423/2024 21-11-2024 8376049807 21-11-2024

OMP (I) (COMM)/424/2024 21-11-2024 8376049807 21-11-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

M/S SEETA MARBLE AND 
GRANITE Vs MUQADDAR KHAN

Puneesh 
Grover(P),

M/S MATA BELL FIRE SYSTEMS Vs 
Indus cosmeceuticals pvt ltd

AVADH 
NARAYAN(P),

aman7480@gmail.co
m 

raveesh 
thukral(P),

Kotak Mahindra Bank Ltd Vs SONU 
PRASAD

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

Punjab National Bank Vs DEEPIKA 
KHURANA

NITIN 
GARG(P),

M/s Balaji Enterprises Vs M/s 
Alliance Hive Project And Ors

SURESH  
SINGH(P),

advhunnysharma28
@gmail.com

M/S NDPC Logistics Pvt Ltd Vs 
Irshad Khan

AJAY 
JASRA(P),

JASRAAJAY@GMAI
L.COM

CANARA BANK Vs LAL BABU SAH 
PROP GOVIND KITCHEN 
APPLIANCES

Sanjeev 
Chopra(P),

chopra6791@gmail.c
om

Kotak Mahindra Bank Ltd Vs 
THKUR SINGH SAHU

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

Kotak Mahindra Bank Ltd Vs 
SIMPLEX EARTH MOVERS

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs Vanita 
Subhash Yemul

DINESH  
JAIN(P),

advocateashok@gmai
l.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs JAHID DAOUD

DINESH  
JAIN(P),

advocateashok@gmai
l.com
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OMP (I) (COMM)/425/2024 21-11-2024 8060939556 21-11-2024

CS (COMM)/727/2024 21-11-2024 9999320737 21-11-2024

CS (COMM)/730/2024 22-11-2024 MAHESH(P), 9278850560, NIL 22-11-2024

Misc DJ/1579/2024 22-11-2024 7838443353 22-11-2024

CS (COMM)/731/2024 22-11-2024 8826241608 22-11-2024

OMP (COMM)/35/2024 22-11-2024 9582055425 22-11-2024

CS (COMM)/732/2024 22-11-2024 9810039471 22-11-2024

CS (COMM)/734/2024 23-11-2024 9810083261 23-11-2024

OMP (I) (COMM)/430/2024 23-11-2024 8060939556 23-11-2024

CS (COMM)/735/2024 23-11-2024 7056307279 23-11-2024

Misc DJ/1591/2024 25-11-2024 Anuj Tomar(P), 9810129278 25-11-2024

Misc DJ/1592/2024 25-11-2024 akash verma(P), 9697980007 25-11-2024

CS (COMM)/745/2024 26-11-2024 9811267045 26-11-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

Kotak Mahindra Bank Ltd Vs 
SIMPLEX EARTH MOVERS

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

M/s Shyam Enterprises Vs M/s Life 
Tree Agro Food Pvt Ltd And Ors

SUKANYA 
HAZARIKA

sukanya.hazarika14@
gmail.com

M/S WOMEN CARE SOCIETY 
SALES AND MARKETING Vs M/S 
DNR HELATH CARE PRIVATE 
LIMITED
M / s KARUNA AGENCIES Vs 
SAHIDA AND ORS

Shiven  
Banga(P),

advshivenbanga@gm
ail.com 
legalhealers(@gmail.c
om 

Rahul Kumar And Anr Vs M/S 
SHRIRAM GENERAL INSURANCE 
CO LTD AND ORS

Mohit 
Kumar(P),

| 
ADVKUMARANDKU
MAR@GMAIL.COM 

Delhi Development Authority Vs 
M/S R R CONSTRUCTIONS

Deepak 
Singh(P),

gaganmeet3(a)gmail. 
GO:f!J.

Pardeep Kumar Vs Vosco Liquor 
Private Limited and Ors

VIRENDER 
KHITOLIYA(P),

ajeetkumaradvocate
@yahoo.com

NICHOLAS HEALTHCARE 
LIMITED Vs AAHELI 
ENTERPEISES PRIVATE LIMITED 
AND ORS

PAWAN 
SWAMI(P),

gurbircharya@email.
com 

Kotak Mahindra Bank Ltd Vs Harish 
Kesarwani

AMIT 
KUMAR(P),

AMITKUMAR.294@
REDIFFMAIL.COM

M/S NAVAM FURNISHINGS Vs 
GHANSHYAM SINGH SOLANKI

Yatharth 
Jain(P),

vatharthjain1998@g
mail.com

M/S F1 INFOTECH PRIVATE LTD 
Vs M/S ARROW ENTERPRISES 
COMPUTING SOLUTIONS INDIA 
PVT LTD AND ORS

anujtomar.advocate@
gmail.com

SAHDEV MALIK Vs CALCO POLY 
TECHNIK PRIVATE LIMITED

akashvrm@outlook.c
om

M/S R D CONSTRUCTION 
COMPANY Vs M/S NAVNIRMAN 
HIGHWAY PROJECTS P LTD

Neeraj 
Gupta(P),

info@juslawoffices.co
m
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CS (COMM)/746/2024 27-11-2024 Sachin Malik(P),9811962836 nil 27-11-2024

CS (COMM)/747/2024 27-11-2024 Kunal Malik(P), 7503444555 27-11-2024

CS (COMM)/748/2024 27-11-2024 9871495838 27-11-2024

CS (COMM)/752/2024 28-11-2024 8256791427 NIL 28-11-2024

CS (COMM)/751/2024 28-11-2024 Ishu Kumar(P), 09.10.2024 28-11-2024

OMP (I) (COMM)/434/2024 28-11-2024 8376049807 28-11-2024

OMP (I) (COMM)/433/2024 28-11-2024 8376049807 28-11-2024

OMP (I) (COMM)/432/2024 28-11-2024 8376049807 28-11-2024

OMP (I) (COMM)/431/2024 28-11-2024 8376049807 28-11-2024

CS (COMM)/762/2024 30-11-2024 7869279052 30-11-2024

CS (COMM)/759/2024 30-11-2024 9350088666 30-11-2024

OMP (I) (COMM)/436/2024 30-11-2024 8376049807 30-11-2024

OMP (I) (COMM)/435/2024 30-11-2024 8376049807 30-11-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

M/s Omsons Marketing Pvt Ltd Vs 
M/s Rajkamal Liquors Pvt Ltd

STATE BANK OF INDIA Vs VINOD 
KUMAR

ADVKUNALMALIK
@GMAIL.COM

M/S MOGLI LABS INDIA PVT LTD 
Vs SHIV KUMAR

Tarun 
Verma(P),

cstarunverma@gmail
.com

BANK OF MAHARASHTRA Vs 
VIKAS KHANGWAL

RAKESH 
KUMAR(P),

JAGDISH PRASAD Vs M/S 
ADVANCE DYNAMIC SOLUTIONS 
PRIVATE LIMITED

rajpal.satyapal@gmai
l.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs YASEEN KHAN

DINESH  
JAIN(P),

advocateashok@gmai
l.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs DEEPAK 
HOODA

DINESH  
JAIN(P),

advocateashok@gmai
l.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs DHRUV SINGH

DINESH  
JAIN(P),

advocateashok@gmai
l.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs AASHISH 
CHRIST

DINESH  
JAIN(P),

advocateashok@gmai
l.com

M/S KRY FOREVER LLP Vs SHREY 
CHIMANLAL PATEL

MOHIT 
SHARMA(P),

ankur@beinlegalllp.c
om 

Rahul Uppal Vs MURUGAN 
ELIZABETH RANI

JAGJIT SINGH 
SAHNI(P),

issah 
ni.adv@gmail.com

TOYOTA FINANCIAL SERVICES 
INDIA Vs PRABHU SINGH 
SOLANKI

DINESH  
JAIN(P),

advocateashok@gmai
l.com

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs PRADEEP 
KUMAR

DINESH  
JAIN(P),

advocateashok@gmai
l.com
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CS (COMM)/758/2024 30-11-2024 9818092102 30-11-2024

CS (COMM)/757/2024 30-11-2024 9599043045 legalfasignialegal.m 30-11-2024

CS (COMM)/756/2024 30-11-2024 9810134793 allipcare@gmail.com 30-11-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

Q Factor Finance And Investments 
Pvt Ltd Through Its Ar Shivam Singh 
Rathore Vs Ved Prakash

J S 
JAISWAL(P),

jaiswal1512@gmail.co
m

Sandeep Garg Vs SHAYAM LAL 
GUPTA AND SONS

ARCHIT 
SINGHAL(P),

RAJU KUMAR Vs QUEEN 
AMRAPALI MASALA UDYOG 
PRIVATE LIMITED

ANIL KUMAR 
SAHU(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
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ADVOCATE EMAIL 
ID

DATE OF E-
FILING

44 SH.VINOD YADAV 316 Civil CS(Comm.)/685/24 04.11.24 Shweta Jain Vs. Nand Lal Goyal  Daljeet Dhiman 9811640373 29.10.24

CS(Comm.)/686/24 04.11.24 SBI Vs. Mr. Vijay Ashok Kumar 9811896060 29.10.24

CS(Comm.)/688/24 05.11.24 Neeraj Kumar Vs. A.M Enterprises Sanjeev Sarkar 9971189384 01.11.24

CS(Comm.)/689/24 05.11.24 9810459344 28.10.24

CS(Comm.)/690/24 06.11.24 Varun Gupta 9810476767 28.10.24

CS(Comm.)/691/24 12.11.24 Jay Kumar Vs. Sudhir Jain Anil Kr. Sahu 9810134793 allipcare@gmail.com 07.11.24

CS(Comm.)/692/24 12.11.24 Jay Kumar Vs. Veena Yadav Anil Kr. Sahu 9810134793 allipcare@gmail.com 07.11.24

CS(Comm.)/697/24 12.11.24 9999339334 11.11.24

CS(Comm.)/698/24 12.11.24 P.N.B Vs. Shri Saurabh Kumar 9312520717 07.11.24

CS(Comm.)/707/24 16.11.24 9953700748 10.11.24

CS(Comm.)/708/24 18.11.24 Enpeecon Vs. Maan Builders (P) Ltd. Ankit Gupta 9953030485 14.11.24

CS(Comm.)/709/24 18.11.24 Enpeecon Vs. Lotus Construction Ankit Gupta 9953030485 14.11.24

CS(Comm.)/722/24 20.11.24 Bank of India Vs. Sushil Kumar R.K Sinha 9968076150 27.10.24

NORTH-
WEST

daljeet.dhiman@yaho
o.com

kumarashokadvocate
@gmail.com

sarkarsanjeev@gmail.
com

Thirumals Paper Arizona Pvt. Ltd. 
Vs. Ms. Ruchi Garg

Subhash 
Chandra

chandraadv31@gmail
.com

M/s N.R Hosiery Vs. M/s Mangal 
Creation

gupta.varun1@gmail.
com

M/s M.S Engineering Vs. M/s Metal 
Finish Equipment & Chemicals 

Ramkishan 
Saraswat

advsupremecourt726
7@gmail.com

Sudesh Kumari 
Sharma

sharmasudesh5902@
gmail.com

P. S Printers Vs. Amree 
Pharmaceuticals 

Ram Gopal 
Sharma

advocaterampgopal19
91@gmail.com

ankit.gupta@gravitasl
egal.com

ankit.gupta@gravitasl
egal.com

rakeshsinha24@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

44 SH.VINOD YADAV

CS(Comm.)/723/24 20.11.24 R.K Sinha 9968076150 27.10.24

CS(Comm.)/724/24 20.11.24 R.K Sinha 9968076150 27.10.24

CS(Comm.)/725/24 20.11.24 Prem & Sons Vs. A.S Foods 9873334481 19.11.24

CS(Comm.)/728/24 21.11.24 Nitin K. Gupta 9711184111 19.11.24

CS(Comm.)/729/24 21.11.24 Rekha Rustagi 9810168405 19.11.24

CS(Comm.)/733/24 22.11.24 Mayank Goel 9999340256 22.11.24

CS(Comm.)/736/24 23.11.24 Yatharth Jain 8447784624 20.11.24

CS(Comm.)/737/24 23.11.24 Sushil Jindal Vs. Rajender Garg A.K Bhardwaj 9555449294 20.11.24

CS(Comm.)/738/24 23.11.24 Akshit Jindal Vs. Rajender Garg A.K Bhardwaj 9555449294 20.11.24

CS(Comm.)/739/24 23.11.24 Sandeep 8851086406 20.11.24

CS(Comm.)/740/24 25.11.24 KMG Legal 9582156789 20.11.24

CS(Comm.)/741/24 25.11.24 UCO Bank Vs. M/s Om Sai Sunil Kumar 9971955807 21.11.24

CS(Comm.)/742/24 25.11.24 Vikram Kumar 9990979472 22.11.24

NORTH-
WEST

Union Bank of India Vs. Rakesh 
Kumar

rakeshsinha24@gmai
l.com

Union Bank of India Vs. Mohd. 
Mainu

rakeshsinha24@gmai
l.com

Awanish 
Srivastava

awanish@nakslaw.co
m

Suprajit Engineering Ltd. Vs. Ashok 
Kumar

Sanchay.mehratra@l
exsunraj.com

Canara Bank Vs. Mrs. Reshma 
Begum

rekharustagi@gmail.c
om

M/s Balaji Surveyors (P) Ltd. Vs. 
M/s Antea India (P) India    

mnglawoffice@gmail.
com

M/s Navam Furnishings Vs. Mr. 
Shoyab Teli

yatharthjain1998@g
mail.com

advocateakbhardwaj
@gmail.com

advocateakbhardwaj
@gmail.com

Arcade Scientific Instrument (P) Ltd. 
Vs. Datun Advance Composites (P) 
Ltd. 

advocatesandeep@g
mail.com

M/s Pace Maker ADS Vs. M/s 
Teknobyte India (P) Ltd.

kmglegaldelhi@gmail
.com

sunilkumarsimpal99
@gmail.com

M/s Vishal Pipes Ltd. Vs. Dynamix 
India Drill Construction Co. 

advocatevikram433@
gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

44 SH.VINOD YADAV

CS(Comm.)/743/24 25.11.24 M/s Vishal Pipes Ltd. Vs. Suresh Vikram Kumar 9990979472 22.11.24

CS(Comm.)/744/24 25.11.24 PNB Vs. Narender Jaiswal Nitin Garg 9958986363 info@knowlex.in 11.11.24

CS(Comm.)/749/24 27.11.24 9650508945 23.11.24

CS(Comm.)/750/24 28.11.24 Rohit Choudhary Vs. Shashi Dewan Vipul Srivastav N.A 26.11.24

CS(Comm.)/753/24 28.11.24 Renu Chauhan 9582036867 26.11.24

CS(Comm.)/754/24 28.11.24 Sony Vs. Rajneesh Kr. Chhikara 9811672065 27.11.24

CS(Comm.)/755/24 29.11.24 Gravitas Legal 9953030485 27.11.24

CS(Comm.)/756/24 30.11.24 Raju Kumar Vs. Sanjeet Ram Anil Kr. Sahu 9810134793 allipcare@gmail.com 29.11.24

CS(Comm.)/760/24 30.11.24 9312276651 13.11.24

CS(Comm.)/761/24 30.11.24 Raju Kumar Vs. Sanjeet Ram Anil Kr. Sahu 9810134793 allipcare@gmail.com 28.11.24

CS(Comm.)/763/24 30.11.24 Vijay Kumar Gupta Vs. Ashok KumarAnil Kr. Sahu 9810134793 allipcare@gmail.com 29.11.24

45 NORTH 307 Civil - - - - s -

NORTH-
WEST

advocatevikram433@
gmail.com

Pneumo care Health (P) Ltd. Vs. M/s 
Easy Care GMBH German 

Dharmendra Kr. 
Yadav

advdk.yadav79@gmai
l.com

vsrvconsultantslegal
@gmail.com

M/s Shah T.C Distribution Vs. M/s 
Twenty First Century 
Pharmaceuticals (P) Ltd. 

renuchauhan04@gm
ail.com

Jitender 
Bhardwaj

advjitenderbhardwaj
@gmail.com

Sahil Garg Vs. Vocational Education 
Society

ankit.gupta@gravitasl
egal.co.in

Batra Breweries & Distilleries (P) 
Ltd. Vs. Alvira Realty Services (P) 
Ltd. 

Rajeev K. 
Tewari

r.tewari88@gmail.co
m

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

MISC DJ/1626/2024 04-11-2024

04-11-2024

CS (COMM)/6853/2024 04-11-2024

CS (COMM)/6854/2024 04-11-2024

Execution (Comm)/142/2024 04-11-2024

CS (COMM)/6855/2024 04-11-2024

CS (COMM)/6860/2024 07-11-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

SANJAY LOHANI  Vs  JAGDISH 
SINGH REDDY

BHANU 
MOHAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Contempt Petition 
Civ/18/2024

MOHD IMRAN UMAR  Vs  Ranjeev 
Kr Singh

Zareef 
Ahmad(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Napin Impex Limited  Vs  Lalit 
Polyplast Private Limited and Ors

gaurav 
singhal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Purshottam Periwal  Vs  Vijay 
Bahadur Singh

Shreyek 
Gupta(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

VENKA FOODS  P LTD  Vs  MR 
MANISH PARWANI

CHITRA 
SINGH(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RAKESH KUMAR AGGARWAL  Vs  
SHRI HARI ELECTRICAL

DEEPAK 
SHARMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Punjab National Bank  Vs  Rambir 
Singh

PARAS 
AGGARWAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

Execution (Comm)/144/2024 08-11-2024 ADV(P),

CS (COMM)/6866/2024 08-11-2024

CS (COMM)/6865/2024 08-11-2024

CS (COMM)/6864/2024 08-11-2024

CS (COMM)/6872/2024 12-11-2024

CS (COMM)/6874/2024 12-11-2024

CS (COMM)/6873/2024 12-11-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

STATE BANK OF INDIA  Vs  
SURESH CHAND ATTRI

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MITRAS TECHNOCRAFTS 
PRIVATE LIMITED  Vs  ANKUSH 
SHARMA

RAVI 
CHAUHAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Kailash Kumar Gupta  Vs  Girish 
Kumar

Vikrant 
Mehta(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shri Gulshan Kumar Gulati  Vs  
Lordship Academy Pvt Ltd

ANJALI 
NEHRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S VADHERA LUMINARIES PVT 
LTD  Vs  MS SHAKUNTALA DEVI

Kunal 
Madan(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MAYANK GUPTA  Vs  LALIT 
MOHAN

MADAN 
KUMAR 
JHA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S RAM BUILDING MATERIAL 
SUPPLI  Vs  M/S R KRISHNA 
MURTHY

RAM SURAT 
PRASAD(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6875/2024 13-11-2024

CS (COMM)/6876/2024 13-11-2024

CS (COMM)/6881/2024 14-11-2024 HIMANSHU(P),

CS (COMM)/6883/2024 14-11-2024

CS (COMM)/6884/2024 14-11-2024

CS (COMM)/6887/2024 16-11-2024

Execution (Comm)/147/2024 16-11-2024 Mithlesh Jha(P),

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

CANARA BANK  Vs  PALLAVI 
ARORA PROP OF M/S ISKO 
INTERNATIONAL

ANSHUMAN 
SRIVASTAVA(P
),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK  Vs  MAMTA 
ACHARAY Prop of M/s Simran 
Enterprises

ANSHUMAN 
SRIVASTAVA(P
),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

STATE BANK OF INDIA  Vs  MR 
RAM NARAYAN

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Madhav Exim Private Limited  Vs  
Mani Mahesh Ispat

A P 
SIDHARTH(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK  Vs  RAJAT KUMAR 
MANJU

Ashok 
Kakkar(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

BRIGHT TRADING CO THROUGH 
PROP SUMAN KUMAR VERMA  Vs  
SHREE SHAKTI PROTENIS PVT 
LTD

SADHNA 
KUMARI(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S SPARK E LINA POLYMERS 
PVT LTD  Vs  M/S SHAKTI 
COATING

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

OMP (COMM)/48/2024 18-11-2024 Vikas Kumar(P),

Execution (Comm)/148/2024 18-11-2024

CS (COMM)/6888/2024 18-11-2024

Execution (Comm)/149/2024 18-11-2024 Varun Gupta(P),

Execution (Comm)/150/2024 18-11-2024 Varun Gupta(P),

MISC DJ/1714/2024 18-11-2024 Satin Finserv Ltd  Vs  RAHISU

CS (COMM)/6889/2024 18-11-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Riyajuddin Malik  Vs  HDB Financial 
Services Limited

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S SUNDARAM FINANCE 
LIMITED  Vs  MAKESHWAR 
YADAV

Abhishek 
Kaushik(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Sonia Gupta  Vs  MOHAMMAD 
SHAMSHER ALAM

BINOD KUMAR 
AGRAWAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Omkara transport Private 
LimitedOmkara transport Private 
LimitedOmkara transport Private 
LimitedOmk  Vs  Autolite India 
Limited

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Omkara Transport Private Limited  
Vs  Saxena Marnie Tech Private 
Limited

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PANKAJ 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RAJESH KUMAR LOHIYA  Vs  
RANJANABEN SHYAMSUNDER 
JHANWAR

TOM  
JOSEPH(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

Execution (Comm)/151/2024 18-11-2024

OMP (I) (COMM)/37/2024 18-11-2024

Execution (Comm)/152/2024 20-11-2024

CS (COMM)/6896/2024 20-11-2024 Kajal(P),

Execution (Comm)/154/2024 20-11-2024 HIMANSHU(P),

CS (COMM)/6897/2024 20-11-2024 State Bank Of India  Vs  MR AJAY

CS (COMM)/6898/2024 20-11-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

ORBIT METAL INDUSTRIES 
THROUGH PROP SANJAY GUPTA  
Vs  RS ELECTRICAL INDUSTRIES

YOGESH 
PANDEY(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

TOYOTA FINANCIAL SERVICES 
INDIA LTD  Vs  BALU 
RAGHUNATH POKALE

RAJESH 
JANGRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ANTIM KIRAN  Vs  JAWAHAR 
NAVODYA VIDYALA

Viney 
Sharma(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Maha Singh Mann  Vs  Vatika 
Limited  and  Ors

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

STATE BANK OF INDIA  Vs  SUNIL 
KUMAR

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ADAITA 
KUMAR  
ROUT(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank Of India  Vs  MR VIKASH 
KUMAR  PROP OF M/S J V 
KIRYANA STORE

ADAITA 
KUMAR  
ROUT(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6900/2024 20-11-2024

Execution (Comm)/156/2024 21-11-2024

CS (COMM)/6903/2024 21-11-2024

CS (COMM)/6907/2024 22-11-2024

Execution (Comm)/159/2024 22-11-2024

CS (COMM)/6910/2024 23-11-2024

OMP (I) (COMM)/39/2024 23-11-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

STATE BANK OF INDIA  Vs  MR 
RAJU PRAJAPATI

ADAITA 
KUMAR  
ROUT(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PAWAN APARTMENTS PVT LTD  
Vs  RENU TRIGUMAYAT

Akshay 
Dhawan(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Pradeep seth  Vs  MS MAYASHEEL 
RETAIL INDIA PRIVATE LIMITED

Jitender 
Vashisht(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

EMGREEN IMPEX LIMITED  Vs  
Intime Vincom Private Limited and 
Others

gaurav 
singhal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank of India  Vs  
GHANSHYAM SETH

BANKE BIHARI 
SHARMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK  Vs  DHEERAJ 
BHATIA PROP SHREE BALAJI 
ENTERPRISES

Sanjeev 
Chopra(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

TOYOTA FINANCIAL SERVICES 
INDIA LTD  Vs  SANDEEP 
PREMCHAND SANGA

RAJESH 
JANGRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

OMP (I) (COMM)/40/2024 23-11-2024

CS (COMM)/6911/2024 25-11-2024

MISC DJ/1758/2024 25-11-2024 Aditya Gaur(P),

CS (COMM)/6912/2024 25-11-2024 SHUSHA JAIN  Vs  SATPAL JAIN Harshit Jain(P),

Execution (Comm)/160/2024 25-11-2024

Execution (Comm)/161/2024 25-11-2024

CS (COMM)/6916/2024 26-11-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Toyota financial services India Ltd  
Vs  VIKAS DATTATRAY SHIRKE

RAJESH 
JANGRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNTIME TRADERS PVT LTD  Vs  
Amit Gupta

Pradeep Kumar 
Jha(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S JAQUAR AND COMPANY PVT 
LTD  Vs  DEEPAK SEHGAL  
PROPRIETORSHIP FIRM

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNDARAM FINANCE LIMITED  
Vs  SHANKAR JHA

Abhishek 
Kaushik(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNDARAM FINANCE LIMITED  
Vs  SACHINDER

Abhishek 
Kaushik(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MAHENDRA ALIAS MAHENDER 
KUMAR  Vs  SHIV KUMAR

Surya Bhan 
Dinkar(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

Execution (Comm)/163/2024 26-11-2024

OMP (COMM)/50/2024 28-11-2024

OMP (I) (COMM)/41/2024 28-11-2024

OMP (I) (COMM)/42/2024 28-11-2024

CS (COMM)/6920/2024 29-11-2024

Execution (Comm)/165/2024 29-11-2024

Execution (Comm)/166/2024 29-11-2024 Akhil Gupta(P),

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

TUSS FACILITY SERVICES  Vs  
MAHA DURGA CHARITABLE 
TRUST

Sunil 
Dwivedi(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Merakee Unisex Salon  Vs  M/S 
Neo Growth Credit Pvt Ltd

Gaurav 
Tyagi(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Idfc First Bank  Vs  HARSH BHATI 
6769

MAYANK 
MAHAJAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Idfc First Bank  Vs  LAIK RAJAVALI 
0550

MAYANK 
MAHAJAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SAROJ ARORA  Vs  ASHISH 
BHATNAGAR

ANMOL 
CHADHA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Delhi Commercial Builders Pvt Ltd  
Vs  Subhash Chand

Akshay 
Dhawan(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S EXKLUSIVE PAPERS LTD  Vs  
SHREE VAISHNO ENTERPRISES

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6921/2024 29-11-2024

CS (COMM)/6922/2024 29-11-2024 Sachin Malik(P),

Execution (Comm)/167/2024 30-11-2024

CS (COMM)/6926/2024 30-11-2024

CS (COMM)/6927/2024 30-11-2024

MISC DJ/1627/2024 04-11-2024

CS (COMM)/6858/2024 06-11-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

CANARA BANK  Vs  BINNY GULATI 
PURI PROPRIETOR OF M/S 
Shivalik Enterprises

ANSHUMAN 
SRIVASTAVA(P
),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S OMSONS MARKETING PVT 
LTD  Vs  RAUNAQ TRAVELS PVT 
LTD

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MS S A W AND COMPANY  Vs  MS 
SARASWATI MARKETING

KAMESHWER 
MISHRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK  Vs  RAJINDER 
KUMAR PROP V R PAPER 
PRODUCT

Sanjeev 
Chopra(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

AP Polymers  Vs  Munish Poly 
Products

Suhail 
Shariq(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

YASHPAL KHANNA  Vs  GAURAV 
BHATIA

Aditya 
Ghadge(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Pradeep Gupta  Vs  Nirmala 
Manchanda

aakash 
sehrawat(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

MISC DJ/1661/2024 07-11-2024 MANOJ GARG  Vs  SAJID ALAM

CS (COMM)/6882/2024 14-11-2024 Jaswinder Kaur  Vs  Gurmeet Singh

OMP (COMM)/49/2024 20-11-2024

Execution (Comm)/158/2024 22-11-2024

46 NORTH CS (COMM)/6856/2024 05-11-2024

CS (COMM)/6857/2024 05-11-2024

CS (COMM)/6859/2024 06-11-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Rakesh 
Kumar(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ANANT 
RAO(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Delhi MSW Solutions Limited  
Vs  Swift Securities private Limited

Vinod 
Kumar(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Pawan Apartments Pvt Ltd  Vs  Renu 
Trigumayat

Akshay 
Dhawan(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

RACHIT SEKSARIA VS MANOJ 
VERMA

AMIT BHATIA 
(P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RACHIT SEKSARIA VS RAJAT BALI AMIT BHATIA 
(P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S SUSHIL CORUGATING AND 
CHEMICALS P LTD. VS M/S 
PREETI GOYAL PROP OF M/S D 
DSALES INDIA

DEV PRAKASH 
PACHAURI (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

46 NORTH

CS (COMM)/6861/2024 07-11-2024

CS (COMM)/6862/2024 07-11-2024

CS (COMM)/6863/2024 07-11-2024

CS (COMM)/6867/2024 08-11-2024

CS (COMM)/6869/2024 08-11-2024

CS (COMM)/6870/2024 08-11-2024

CS (COMM)/6868/2024 08-11-2024

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

RAMESH KUMAR BANSAL SR. 
CITIZEN VS GAURAV GOYAL

BRAJ 
BHUSHAN LAL 
KARN (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PUNJAB NATIONAL BANK VS 
ZISHAN ALVI

PARAS 
AGGARWAL (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RAM NIWAS JAIN VS M/S 
ARMSTRONG WIRES AND 
ENGINEERS PVT. LTD.

VIKAS DEEP 
JAIN (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MITRAS BIKES PRIVATE LTD. VS 
RITA RANI SAHA

RAVI 
CHAUHAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SAM SON POLYMERS PVT. LTD. VS 
SRI RAJESHWARI INDUSTRIES 
PLASTIC

KAMAL SINGH 
(P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RAJESH AGARWAL VS GAUTAM 
SHARMA

SHANTNU 
AGGARWAL (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S CONTINENTAL INDIA 
PRIVATE LTD. VS KRIPA SINGH

HITESH 
SACHAR (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

46 NORTH

CS (COMM)/6871/2024 11-11-2024

CS (COMM)/6877/2024 13-11-2024

CS (COMM)/6878/2024 13-11-2024

CS (COMM)/6879/2024 13-11-2024

CS (COMM)/6880/2024 13-11-2024

CS (COMM)/6885/2024 14-11-2024 HIMANSHU(P),

CS (COMM)/6886/2024 14-11-2024

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S NATRAJ POLYCHEM PVT. 
LTD. VS  ANITA  ANU

MEENAKSHI 
GARG (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S SHREE GANIK UDYOG VS 
M/S BANSAL TRADERS

G. S GANGWAR 
(P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

STATE BANK OF INDIA VS 
SHAKUNTALA DEVI

SWEETY GOOD 
(P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CHAITANYA  AGGARWAL VS 
ANKUSH GOEL

SEEMA GUPTA  
(P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK VS INDRESH 
SINGH RATHOR PROPRIETOR FO 
M/S ANSHUMAN PLASTIC 
SUPPLIERS

ANSHUMAN 
SRIVASTAVA(P
),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

STATE BANK OF INDIA  Vs  MR 
ASHOK

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

BRIGHT TRADING CO. THROUGH 
PROP SUMAN KUMAR VERMA VS 
EMVEE FOOD PRODUCTS

SADHNA 
KUMARI(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

46 NORTH

CS (COMM)/6890/2024 18-11-2024

CS (COMM)/6892/2024 18-11-2024

CS (COMM)/6891/2024 18-11-2024

CS (COMM)/6893/2024 18-11-2024

CS (COMM)/6894/2024 18-11-2024

CS (COMM)/6902/2024 20-11-2024

CS (COMM)/6901/2024 20-11-2024

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SONIA GUPTA THROUGH SPA 
HOLDER VIPIN GUPTA VS 
TARIQUE MOHD. 

BINOD KUMAR 
AGRAWAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

VAIBHAV AGGARWAL VS MADHU 
AGRO CHEM

HARSHIT 
GUPTA (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

AYUSH AGGARWAL VS JASWANT 
INDUSTRIES

SACHIN 
AGGARWAL (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S VINPOL INDUSTRIES A 
PARTNER SHIP FIRM VS 
LAVANYA OLYFINS PRIVATE LTD.

RAVI 
CHAUHAN (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SHREE GANIK UDYOG VS 
MAHAVIR PACKAGING

MANOJ 
PATHAK (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

VIJAY KUMAR SINGH VS 
SHRIRAM GENERAL INSURANCE 
COMPANY LTD.

BHANU 
DEEPAK 
MISHRA

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SURENDRA SINGH VS M/S LUXMI 
METAL INDUSTRIES AND ANR. 

Rakesh 
Kumar(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

46 NORTH

CS (COMM)/6899/2024 20-11-2024

CS/ (COMM)/6895/2024 20-11-2024

CS (COMM)/6905/2024 21-11-2024

CS (COMM)/6904/2024 21-11-2024

CS (COMM)/6906/2024 21-11-2024

CS (COMM)/6908/2024 23-11-2024

CS (COMM)/6909/2024 23-11-2024

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

TUSHAR GUPTA  PROPRIETOR OF 
PREMSUDHA VS PAWAN KUMAR 
GARG 

AWANISH 
SHRIVASTAVA 
(P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S PARAS POLYCAB PVT. LTD. 
VS MUFEENA MAMMED KOYA

VINEET 
TANEJA (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SPREAD HOME PRODUCTS VS MS. 
K RAMNATHAN CO.

KANISHK 
AGARWAL (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

GREEN EARTH PUBLICATIONS 
PVT. LTD. VS MOUNT ZION 
MISSION

RAHUL 
KUMAR 
PANDIT (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SHIV SHAKTI PACKMAT VS 
PANKAJ TYAGI

PARTHO 
BHATTACHAR
YA (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNIL VERMA VS ISTUTI 
SERVICES PRIVATE LTD.

RISHABH 
SINGHAL (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CHANDER PRAKASH NARA VS 
MAHESH TEKCHAND RUPESHJA

SANJAY GARG 
(P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

46 NORTH

CS (COMM)/6913/2024 25-11-2024

CS (COMM)/69142024 26-11-2024

CS (COMM)/6915/2024 26-11-2024

CS (COMM)/6917/2024 29-11-2024

CS (COMM)/6918/2024 29-11-2024 Sachin Malik(P),

CS (COMM)/6919/2024 29-11-2024 Sachin Malik(P),

CS (COMM)/6923/2024 30-11-2024

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CANARA BANK VS GAMBIR SINGH 
PROPRIETOR OF M/S KRISHNA 
MADHAV SWEET CORNER

ANSHUMAN 
SRIVASTAVA(P
),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S RAHUL TRADERS VS M/S 
JAGDISH PRASAD ANAND KUMAR

VIKASH 
SHARMA (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S RAHUL TRADERS VS M/S J.C 
AGRO FOODS

VIKASH  
SHARMA (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RAJESH ARORA VS ASHISH 
BHATNAGAR

ANMOL 
CHADHA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S OMSONS MARKETING PVT 
LTD  Vs M/S ORIGIN APPLIANCES 
PVT. LTD.

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S OMSONS MARKETING PVT. 
LTD.VS M/S  PS SPIRITS PVT. LTD.

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S AGGARWAL AND CO. VS 
AMBUJ HOTEL AND REAL 
ESTATE PVT. LTD.

VIKAS 
SHARMA (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

46 NORTH

CS (COMM)/6924/2024 30-11-2024

CS (COMM)/6925/2024 30-11-2024

13-11-2024

14-11-2024 ADV. (P)

20-11-2024

20-11-2024

21-11-2024

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SATPAL SEHRAWAT VS 
BHUPINDER SINGH

JITENDER 
BHARDWAJ (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

TOPLINE SOLUTION PVT. LTD. VS 
JYOTI KAUL ABRAHIM

ANIL KUMAR 
MISHRA (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

EXECUTION 
(Comm)145/2024

GURMEET SINGH PROPRIETOR 
VS MAHA DURGA CHARITABLE 
TRUST

UTKARSH 
MATHUR

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

EXECUTION 
(Comm)146/2024

M/S SOURIR INDIA PVT .LTD. VS 
MOHD. YUNUS

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

EXECUTION 
(Comm)153/2024

M/ SUNDARAM FINANCE LTD. VS 
SURAJ

Abhishek 
Kaushik(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

EXECUTION 
(Comm)155/2024

M/S SUNDARAM FINANCE LTD. 
VS KAPIL PATIL

Abhishek 
Kaushik(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

EXECUTION 
(Comm)157/2024

GOEL TRADELINKS VS RADHA 
KRISHAN INDUSTRIES

DEV PRAKASH 
PACHAURI (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

46 NORTH

Execution (Comm)/160/2024 25-11-2024

Execution (Comm)/162/2024 29-11-2024

OMP (I)(COMM)/38/2024 23-11-2024

47 603 Commercial Suit CS COMM. 546/2024 04.11.2024 9643008880 04.11.2024

603 Commercial Suit CS COMM. 548/2024 05.11.2024 9311664455 04.11.2024

603 Commercial Suit CS COMM. 549/2024 06.11.2024 VIKAS BHATIA 9999440419 06.11.2024

603 Commercial Suit CS COMM. 550/2024 06.11.2024 KUNAL MALIK 7503444555 05.11.2024

603 Commercial Suit CS COMM. 558/2024 07.11.2024 KUNAL MALIK 7303444555 06.11.2024

603 Commercial Suit CS COMM. 568/2024 11.11.2024 AJAY SHARMA 9910440914 08.11.2024

603 Commercial Suit CS COMM. 569/2024 11.11.2024 AJAY SHARMA 9910440914 08.11.2024

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SUNDARAM FINANCE LIMITED  
Vs  SHANKAR JHA

Abhishek 
Kaushik(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

DEEPAK GARG VS HERBONICS 
COSMETICS PVT. LTD.

HEMANT 
GUPTA

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

TOYOTA FINANCIAL SERVICES 
INDIA LTD. SUHAS MICHAEL 
BRAHMANE

RAJESH 
JANGRA (P)

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SOUTH-
WEST

UPGRID SOLUTIONS PVT LTD. VS 
SANJAY E RICKSHAW PARKING

RUPESH 
GUPTA

Contact@999legal.pr
o

PREACH LAW LLP VS API INDIA 
EDUCATION PRIVATE LIMITED

K M PRITI 
PANDEY

admin@preachlaw.co
m

REETA BUILDCON PVT LTD. VS 
SHIVKRAPA ENGINEERING 
WORKS

vikasbhatia280@gma
il.com

STATE BANK OF INDIA VS 
PRATIBHA

ADVKUNALMALIK
@GMAIL.COM

STATE BANK OF INDIA VS SEPOY 
CHAUHAN KISHOR SINGH

advkunALMALIK@G
MAIL.COM

PRABHAT MUTREJA VS M/S 
ADHARV ENTERPRISES

ajjusharma210@gmai
l.com

SHAILESH BHARDWAJ VS M/S 
ADHARV ENTERPRISES

ajjusharma210@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

47

603 Commercial Suit CS COMM. 570/2024 11.11.2024 AJAY SHARMA 9910440914 08.11.2024

603 Commercial Suit CS COMM. 571/2024 11.11.2024 AJAY SHARMA 9910440914 08.11.2024

603 Commercial Suit CS COMM. 572/2024 11.11.2024 AJAY SHARMA 9910440914 08.11.2024

603 Commercial Suit CS COMM. 575/2024 12.11.2024 SOURAV GOEL 9810382865 11.11.2024

603 Commercial Suit CS COMM. 586/2024 14.11.2024 CHETAN RAY 45036338 NOT GIVEN 21.10.2024

603 Commercial Suit CS COMM. 588/2024 18.11.2024 9999093893 16.11.2024

603 Commercial Suit CS COMM. 589/2024 19.11.2024 K L MISHRA 9811129475 19.11.2024

603 Commercial Suit CS COMM. 590/2024 20.11.2024 9911488629 NOT GIVEN 19.11.2024

603 Commercial Suit CS COMM. 600/2024 28.11.2024 8527757724 NOT GIVEN 28.11.2024

603 Execution Commercial EX. COMM.400/2024 19.11.2024 9873245548 19.11.2024

603 Execution Commercial EX. COMM.385/2024 04.11.2024 VIVEK KUMAR 8376821177 04.11.2024

603 Execution Commercial EX. COMM.372/2024 16.11.2024 8588826768 14.11.2024

603 Execution Commercial M.EX. 327/2024 21.11.2024 S K PLYWOOD VS MODH. ARIF M. R. JANGID 9810828193 20.11.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SOUTH-
WEST

AMOL DUTTA VS M/S ADHARV 
ENTERPRISES

ajjusharma210@gmai
l.com

SUSHMA SHARMA VS M/S 
ADHARV ENTERPRISES

ajjusharma210@gmai
l.com

VISHAL KAPOOR VS M/S ADHARV 
ENTERPRISES

ajjusharma210@gmai
l.com

M/S SUNDERAM CHAIN AND 
JEWELLERS PVT LTD VS RAJ 
KUMAR

guptaadvocates@gma
il.com

SHREE ASSOCIATES VS E SHAKTI 
COM PVT LTD.

CALVIN KLEIN TRADEMARK 
TRUST AND ORS VS ASHOK 
KUMAR

GAUTAM 
BHASIN

eledication.legal@out
look.com

PROFESSIONAL IMPEX PRIVATE 
LTD VS AN GLOBAL FREIGHT 
SOLUTIONS

klmishraadv@gmail.c
om

ABDUL WAKEEL ANSARI VS M/S 
TZ AGRO PVT LTD.

MOHSIN 
SARWAR

ARTARIUM LLP VS WELNO 
INTERNATIONAL

ASHOK 
KUMAR 
TIWARI

CANARA BANK VS M/S VANSH 
GUPTA TENT HOUSE& CATERERS

SUMIT 
VIRMANI

VIRMANILAWCO@
GMAIL.COM

INDIAN BANK VS KRISHAN 
KUMAR GUPTA

legalitieslawfirm@gm
ail.com

AJAY KUMAR JAIN VS SUNITA 
THAREJA

M P 
CHAUDHARY

mpchaudhary07@gm
ail.com

advocatemrj@gmail.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING
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603 MISC. APPLICATION MISCDJADJ 4041/2024 05.11.2024 NEEMA GUPTA 9311576586 05.11.2021

603 MISC. APPLICATION MISCDJADJ 4084/2024 21.11.2024 987330292 NOT GIVEN 21.11.2024

48 613 Commercial Suit CS (COMM)/602/2024 29-11-2024 9915874066 28-11-2024

613 Commercial Suit CS (COMM)/603/2024 29-11-2024 8448135829 22-11-2024

613 Commercial Suit CS (COMM)/599/2024 28-11-2024 Prashant Arora Vs heera singh Sh. Sunil Dixit 7292005634 27-11-2024

613 Commercial Suit CS (COMM)/593/2024 25-11-2024 Sh Kunal Malik 9818816718 21-11-2024

613 Commercial Suit CS (COMM)/594/2024 25-11-2024 9999355388 16-11-2024

613 Commercial Execution 25-11-2024 811553596 21-11-2024

613 Commercial Execution 19-11-2024 9899331166 19-11-2024

613 Commercial Execution 19-11-2024 9899331166 19-11-2024

613 Commercial Execution 19-11-2024 9899331166 19-11-2024

613 Commercial Execution 19-11-2024 Punjab National Bank Vs USHA 9899331166 19-11-2024

613 Commercial Execution 18-11-2024 Sh Vishal Garg 9810171302 12-11-2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SOUTH-
WEST

JOHAL INVESTMENTS LTD VS 
JAIVIND SHARMA

advocateneema23@g
mail.com

REENA SHARMA VS RISHIPAL 
CHAUHAN

VISHAL 
CHHABRA

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

SOUTH-
WEST

M/s GUPTA GROUP OF 
CONSTRUCTION Vs M/s K B  
ASSOCIATES

Sh. Nishank 
Kant Sungra

nishankkant26@gma
il.com

M/s Suresh Apparels Vs JAGDISH 
CHANDER

Sh. Bharat 
Prakash

bharat.guptarkca@g
mail.com

sddoffice2@gmail.co
m

STATE BANK OF INDIA Vs 
ROSHAN

advkunalmalik@gmai
l.com

Jagminder Singh Vs Teju Kumar 
alias Amit Kumar

Sh Rajeev 
Kumar Bhola

rajeevkrbhola@gmail
.com

Execution 
(Comm.)/405/2024

Raj Home Furnishings Vs V J 
Enterprises

Sh. DEEPAK 
RANA 

deepakrana.adv@gm
ail.com 

Execution 
(Comm.)/395/2024

Punjab National Bank Vs ADITI 
INDIA

Sh. Saurav 
Bhasin

sauravbhasin10@gma
il.com

Execution 
(Comm.)/396/2024

Punjab National Bank Vs SANJAY 
MANDAL

Sh. Saurav 
Bhasin

sauravbhasin10@gma
il.com

Execution 
(Comm.)/397/2024

Punjab National Bank Vs ANKITA 
SENI

Sh. Saurav 
Bhasin

sauravbhasin10@gma
il.com

Execution 
(Comm.)/398/2024

Sh. Saurav 
Bhasin

sauravbhasin10@gma
il.com

Execution 
(Comm.)/394/2024

Prateek Dham Vs M/s Regent 
International

vishalgarg777@gmail.
com
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REGISTRATION
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613 Misc Application MISC DJ ADJ/4060/2024 16-11-2024 8130770844 16-11-2024

613 Commercial Suit CS (COMM)/578/2024 14-11-2024 Sh. Ajay Sharma 9910440914 11-11-2024

613 Commercial Suit CS (COMM)/579/2024 14-11-2024 Sh. Ajay Sharma 9910440914 11-11-2024

613 Commercial Suit CS (COMM)/580/2024 14-11-2024 Sh. Ajay Sharma 9910440914 11-11-2024

613 Commercial Suit CS (COMM)/581/2024 14-11-2024 Sh. Ajay Sharma 9910440914 11-11-2024

613 Commercial Suit CS (COMM)/582/2024 14-11-2024 Sh. Ajay Sharma 9910440914 11-11-2024

613 Commercial Suit CS (COMM)/585/2024 14-11-2024 Sh. Ajay Sharma 9910440914 11-11-2024

613 Misc Application MISC DJ ADJ/4064/2024 14-11-2024 Sh Sunny 9990033666 14-11-2024

613 Commercial Suit CS (COMM)/560/2024 08-11-2024 Sh Kunal Malik 9818816718 06-11-2024

613 Commercial Suit CS (COMM)/561/2024 08-11-2024 Sh Kunal Malik 9818816718 06-11-2024

613 Commercial Suit CS (COMM)/562/2024 08-11-2024 Sh Kunal Malik 9818816718 06-11-2024

613 Commercial Suit CS (COMM)/554/2024 06-11-2024 Sh Kunal Malik 9818816718 04-11-2024

613 contempt Contempt Petition/25/2024 05-11-2024 8510084986 23-10-2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

SOUTH-
WEST

Victoria Car Rental Pvt Ltd Vs 
United India Insurance Co Ltd

Sh Subodh 
Kumar Jha

subodhjha.adv@gmai
l.com 

Sh Ajit Singh Shokeen Since 
Deceased Through Legal Heir  
Narendra Singh Vs M/s Adharv 
Enterprises

ajjusharma210@gm
ail.com

Sh Akash Dhawan and ANR Vs M/s 
Adharv Enterprises

ajjusharma210@gm
ail.com

Sh Amar Nath and ANR Vs M/s 
Adharv Enterprises

ajjusharma210@gm
ail.com

Sh Vijay Kumar Kapoor and ANR Vs 
M/s Adharv Enterprises

ajjusharma210@gm
ail.com

Sh Vipul Kapoor Vs M/s Adharv 
Enterprises

ajjusharma210@gm
ail.com

Sh Saksham Choudhary Vs M/s 
Adharv Enterprises

ajjusharma210@gm
ail.com

AMPERE VEHICLES PVT LTD Vs 
JAI SHRI SHYAM AUTOMOBILES

sunnydagar18@gmail
.com

STATE BANK OF INDIA Vs ASHOK 
KUMAR

advkunalmalik@gmai
l.com

STATE BANK OF INDIA Vs 
KRISHNA

advkunalmalik@gmai
l.com

STATE BANK OF INDIA Vs MONU 
KUMAR

advkunalmalik@gmai
l.com

STATE BANK OF INDIA Vs 
KARTAR

advkunalmalik@gmai
l.com

SONIA AHLUWALIA Vs ICICI 
BANK LIMITED and ORs.

Sh Surjeet 
Kumar

kumar.legaladvisor@
gmail.com
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48

613 Commercial Execution 05-11-2024 9899331166 04-11-2024

49 614 COMMERCIAL SUIT CS (COMM)/551/2024 06-11-2024 9811317311 29.10.2024

614 COMMERCIAL SUIT CS (COMM)/553/2024 06-11-2024 SITA DEVI BEDI VS GANESH JEE 9958026640 04.11.2024

614 COMMERCIAL SUIT CS (COMM)/555/2024 07-11-2024 PUMA SE VS ASHOK KUMAR 9999093893 05.11.2024

614 COMMERCIAL SUIT CS (COMM)/556/2024 07-11-2024 9999093893 05.11.2024

614 EXECUTION 08-11-2024 9891273738 06.11.2024

614 COMMERCIAL SUIT CS (COMM)/563/2024 08-11-2024 9811877022 24.10.2024

614 COMMERCIAL SUIT CS (COMM)/564/2024 08-11-2024 STATE BANK OF INDIA VS VIJAY 7503444555 05.10.2024

614 COMMERCIAL SUIT CS (COMM)/565/2024 08-11-2024 8510084534 28.10.2024

614 COMMERCIAL SUIT CS (COMM)/566/2024 11-11-2024 CANARA BANK VS MOHD JAMIL 9718909886 29.10.2024

614 COMMERCIAL SUIT CS (COMM)/567/2024 11-11-2024 8375082397 06.11.2024

614 EXECUTION 12-11-2024 9868040826 08.11.2024

614 EXECUTION 12-11-2024 9811403864 07.11.2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

SOUTH-
WEST

Execution 
(Comm.)/387/2024

PUNJAB NATIONAL BANK Vs 
GIRIJESH GUPTA

Sh. Saurav 
Bhasin

sauravbhasin10@gma
il.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST

STATE BANK OF INDIA VS BHARTISH. ARVIND 
GUPTA

ADVOCATEARVIND
GUPTA@GMAIL.CO
M

SH. PHANEESH ADVOCATEPHANEE
SH@GMAIL.COM

SH. GAUTAM 
BHASIN

ELUDICATE.LEGAL
@OUTLOOK.COM

PUMA SE THROUGH AUTHORIZE 
REPRESENTATIVE MR ROHIT 
BISHT VS KAMAL

SH. GAUTAM 
BHASIN

ELUDICATE.LEGAL
@OUTLOOK.COM

Execution 
(Comm.)/388/2024

BANK OF MAHARASTRA VS 
SAURABH RISHI AND ANR

MR. PRAVEEN 
KUMAR 
RAJPUT

ADV.PKRAJPUT.202
2GNAIL.COM

PRESTIGE FINVEST PVT LTD VS 
ANIL KUMAR SRIVASTAVA

MR. H.K. 
ANEJA

HARJITKUMARANE
JA@GMAIL.COM

MR. KUNAL 
MALIK

ADVKUMARMALIK
@GMAIL.COM

PANNU CAR RENTALS PVT LTD VS 
M/S AMBA WAREHOUSING PVT 
LTD

MR. MAYANK 
PARASON

MS26691@GMAIL.C
OM

MR. KUMAR 
VISHWJEET

ADV.VISHWJEET@
GMAIL.COM

OCT DATA SYSTEM PVT LTD VS 
TRIADSS CONSULTING SERVICES 
PVT LTD

MR. DEEPAK 
YADAV

DYNAMICLEGAL99
@GMAIL.COM

Execution 
(Comm.)/389/2024

M/S GONSAI LOGISTICS PVT LTD 
THROUGH ITS DIRECTOR VS M/S 
VASTRAM FASHIONS LLP 
THROUGH ITS PARTNERS

MR. RAKESH 
KUMAR 
SHARMA

SHARMARAKESHA
DV1@GMAIL.COM

Execution 
(Comm.)/390/2024

CONTINENTAL HYGIENE VS M  
AND S TRADERS AND SERVICES

MR. 
NARENDER 
KALRA

KALRA.NARENDRA
@GMAIL.COM
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49

614 COMMERCIAL SUIT CS (COMM)/573/2024 12-11-2024 9643008880 07.11.2024

614 EXECUTION 14-11-2024 7838282904 13.11.2024

614 COMMERCIAL SUIT CS (COMM)/584/2024 14-11-2024 9999093893 08.11.2024

614 COMMERCIAL SUIT CS (COMM)/587/2024 18-11-2024 9810163624 06.11.2024

614 EXECUTION 19-11-2024 9811231388 16.11.2024

614 MISCELLANEOUS MISC DJ ADJ/4076/2024 20-11-2024 9313329171 14.11.2024

614 COMMERCIAL SUIT CS (COMM)/591/2024 21-11-2024 7289092504 14.11.2024

614 MISCELLANEOUS MISC DJ ADJ/4078/2024 21-11-2024 9810472854 18.11.2024

614 EXECUTION 23-11-2024 9711771000 25.10.2024

614 EXECUTION 26-11-2024 8376821177 27.10.2024

614 COMMERCIAL SUIT CS (COMM)/595/2024 26-11-2024 MR.  S. SOOD 9811786067 16.12.2024

614 MISCELLANEOUS MISC DJ ADJ/4101/2024 26-11-2024 7023061155 22.11.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST

UPGRID SOLUTION PRIVATE 
LIMITED VS SAKSHI BATTERIES 
SPARE PARTS

MR. RUPESH 
GUPTA

CONTACT@AM.LEG
AL.PRO

Execution 
(Comm.)/391/2024

MANJU GARG VS RATNESH 
KUMAR MISHRA

MR. SAKSHI 
GARG

ADVSHANTNUAGG2
014@GMAIL.COM

HBI BRANDED APPAREL 
ENTERPRISES VS ASHOK KUMAR

MR. GAUTAM 
BHASIN

ELUDICATE.LEGAL
@OUTLOOK.COM

SH SAKSHAM CHOUDHARY VS 
M/S ADHARV ENTERPRISES 
THROUGH ITS PARTNERS

MR. ARUN 
AGGARWAL

AJJUSHARMA210@
GMAIL.COM

Execution 
(Comm.)/399/2024

M/S FORTUNE BATH AND 
INTERIORS PRIVATE LIMITED VS 
M/S KAMLADITYA 
CONSTRUCTION PRIVATE 
LIMITED

MR. ASHOK 
KUMAR GOEL

AKG.ADV@GMAIL.C
OM

LE MCBULE OFFICE TECH PVT 
LTD VS ABDIEL AIRCON

MR. AWDESH 
KUMAR

KUMARAWADESH6
03@GMAIL.COM

SWIFTAIR TRANSPEED PRIVATE 
LTD VS MIRAIGIRLS PRIVATE 
LIMITED

MR. ARUN 
AGGARWAL

ADVOCATEARUN23
@GMAIL.COM

KAMLADITYYA CONSTRUCTION 
PVT LTD THROUGH AR VS 
INTERCONTINENTAL 
CONSULTANS AND 
TECHNOCRATS PVT LTD 
THROUGH PRANAV SHARMA DY 
HOD

MR. VAIBHAV 
SINHA

SINHAVAIBHAV@R
EDIFFMAIL.COM

Execution 
(Comm.)/404/2024

ANKUSH BANSAL VS RELCOM 
TECHNOLOGY PVT LTD AND ORS

MR. RAKESH 
KUMAR 

RAKESH.ADVOCAT
E18@GMAIL.COM

Execution 
(Comm.)/406/2024

INDIAN BANK VS ASHISH 
GANGWAR

MR. VIVEK 
KUMAR

LEGALITIESLAUFIR
M@GMAIL.COM

STATE BANK OF INDIA VS 
RAMESH KUMAR

MSSSOODADVOCAT
E@GMAIL.COM

IQUBX PVT LTD VS ONE CULTURE 
PVT LTD

MR. ASHISH 
SHARMA

ADVOCATEASHISH1
991@GMAIL.COM
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50 509 CS (COMM) 545/2021 04.11.2024 8368544254 28.10.2024

509 CS (COMM) 552/2024 06.11.2024 98111317311 29.10.2024

509 CS(COMM) 557/2024 07.11.2024 DR. K.S. BHATI 9560572128 24.10.2024

509 CS(COMM) 559/2024 08.11.2024 KUNAL MALIK 7503444555 05.11.2024

509 CS (COMM) 574/2024 12.11.2024 9999306881 08.11.2024

509 CS(COMM) 583/2024 14.11.2024 8860050449 12.11.2024

509 EXECUTION (COMM) 392/2024 16.11.2024 ROHIT BANSAL VS JASON INC 9555333330 14.11.2024

509 EXECUTION (COMM) 401/2024 21.11.2024 9810424400 hbajaj99@gmail.com 09.11.2024

509 CS(COMM) 592/2024 21.11.2024 9711067747 19.11.2024

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-04

SOUTH-
WEST

M/S BALJI PET INTERNATIONAL 
VS M/S SHINE LIFE BEVERAGES

NARENDER 
KUMAR

narenderlib@gmail.c
om

STATE BANK OF INDIA VS RAJU 
BIDLANIYA

ARVIND 
GUPTA

advarvindgupta@gm
ail.com

SNEH VIFRANDER GOEL VS 
RAJESH KUMAR

advksbhati19@gmail.
com

STATE BANK OF INDIA VS 
NKHYINGO LOTHA

advkunalmalik@gmai
l.com

HBI BRANDED APPAREL 
ENTERPRISES VS DURGA DASS

GAUTAM 
BHASIN

eluctication.legal@ou
tlook.com

LR MARKETING AND 
CONSULTING VS STERNE INDIA 
PVT LTD

DR. DIVYA 
SWAMY

info@dylawchamber.
com

VIKASH 
SHARMA

advvikash92@gmail.c
om

M/S NA ENTERPRISES VS M/S 
VANITY CUBE MOBILE

HIMANSHU 
BAJAJ

MS. DURA BUILD CARE PVT LTD 
VS JAGRITI KUMARI

SANJAY 
SHUKLA

sanjayshukla84.adv@
gmail.com
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50

509 EXECUTION (COMM) 403/2024 22.11.2024 IDBI BANK VS DHEERPAL ANKIT JAIN 9643801028 20.11.2024

509 OMP(I)(COMM) 13/2024 27.11.2024 VIKAS DEEP 9588100261 11.11.2024

509 CS (COMM) 596/2024 27.11.2024 9899331166 20.11.2024

509 CS(COMM) 597/2024 27.11.2024 9873782800 25.11.2024

509 CS(COMM) 598/2024 28.11.2024 SUDHAKAR VS PANKAJ SINGH 7276358720 25.11.2024

509 ARB.A.(COMM).9/2024 09/2024 29.11.2024 9811944784 28.11.2024

509 CS(COMM) 601/2024 29.11.2024 DILIP GUPTA 8800777451 25.11.2024

509 CS(COMM) 604/2024 30.11.2024 9999781331 26.11.2024

509 CS(COMM) 512/2024 01.11.2023 ICICI BANK VS MUKESH KUMAR 9213905829 28.05.2019

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-04

SOUTH-
WEST

ankitjain9501@gmail
.com

GAMBIT LEASING AND FINANCE 
PVT LTD VS SH GAURAV GUPTA

lawvikas99@gmail.co
m

PUNJAB NATIONAL BANK VS 
RAJBALA

SAURAV 
BHASIN

sauravbhasin10@gma
il.com

DA ENTERPRISES VS DELTA 
PROJECTS

HEMAND 
VERMA

advmayankverma@g
mail.com

ANKIT 
MIGLANI

advankitmiglani@gm
ail.com

SUNITA VS BALJIT SINGH 
KALKAL

YASHPAL 
RANGI

yashrangi173@gmail.
com

M/S PANKAJ ENTERPRISES VS 
MANISH MITTAL

advdilipgupta03@gm
ail.com

MS ECOSOFT SOLUTION VS CAU 
IMPHAL

VINAY 
PREDHU

advvinayredhu@gmai
l.com

MANISH 
KUMAR 
DEWAN

manish@klfindia.co
m
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50

509 M.Ex 324/2024 08.11.2024 9899805856 14.10.2024

509 CS(COMM) 576/2024 08.11.2024 AJAY SHARMA 9910440914 08.11.2024

509 CS(COMM) 577/2024 08.11.2024 AJAY SHARMA 9910440914 08.11.2024

TOTAL 1642

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-04

SOUTH-
WEST

REACH INTERNATIONAL VS 
SHILPI ENGINEERING PVT LTD

VAIBHAV 
MAHAJAN

vaibhav@mahajan.la
w

SURENDER KUMAR VS ADHARV 
ENTERPRISES

ajaysharma210@gma
il.com

VINOD KUMAR VS ADHARV 
ENTERPRISES

ajaysharma210@gma
il.com
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